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111.l6 hn . 

PAPERS LAID ON THE TABLE 

NOTIFICATIONS UNDER AGRICULTURAl. 
PRODUCE (DEVELOPMENT AND WARE-
HOUSING) CORPORATIONS ACT 

The Minister of Community Deve-
lopment and Co-operation (Shr! S. K. 
Dey): Sir, I beg to lay on the Table, 
under sub-section (3) of Section 52 
of the Agricultural Produce (Develop-
ment and Warehousing) Corporations 
Act, 1956. a copy of each of the follow-
ing Notifications:-

(i) G.S.R. 221 dated the 27th 
February, 1960. 

(ii) G.S.R. 303 dated the 12th 
March, 1960 making certain 
further amendments to the 
Agricultural Produce (Deve-
mcnt and Warehousing) Cor-
porations Rules, 1956. 

(iii) G.S.R 304 dated the 12th 
Marrh. 1960. 

(iv) G.S.R. 305 dated the 12th 
March, 1960. 

(V) G.S.R. 30~ d1tl'd tho 12th 
March, 1960. [Placed in Lib-
rary, See No. LT-217/601. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

SIXTIETH REPORT 

Sardar Hukam Singh (Bhatinda): 
Sir, I beg (0 present the Sixtieth Re-
port of the Committee on Private 
Members' Bills and Resolutions. 

111-16 hrs. 

DEMANDS FOR GRANTS-contd. 

I4INtsTRY OF TRANSPORT AND COMMU-
NICATION8--<:Ontd. 

Mr. Speaker: The House will now 
resume further discussion and voting 
on the Demands for Grants under the 
control of the Ministry of Transport 
and Communications. Out of the 8 
hours allotted about 1 hour and 50 

minutes have been taken and the 
balance available is 6 hours and 10, 
minutes. Shri Tridib Kumar Chaudhuri 
may continue his speech, 

Shri Trldib Kumar Chaudhurl (Ber-
hampore): S:r, I was trying to show 
yesterday how the policy of compla-
cence and a systematic neglect of the 
realit:es concerning the basic problems 
of conservancy of a deltaic and tidat 
river channel like Hooghly was has-
tening the ruin of the port of Calcutta. 
I do not know whom to blame. 011' 
the one hand, thece are the Govern-
ment and the Planning i ~i n 
who are responsible for fomulating 
the overal1 pol"cic,!; and, on the other 
hand. there arc the Commissioners of 
the Port of Calcutta who are entrust-
ed with the day to day administration 
of the port and th e conservancy of the 
lower Hooghly navigation channel up· 
to the Sandheads. To my mind, both 
the Government and the Commission-
ers of the Port of Calcutta fa:Jed t<> 
size UI''') adcollatplv the danger that 
thrpotens the port and the Hooghly 
river. 

12.17 hrs. 

[MR. DEPUTy-SPEAKER in the Chair} 

It is extremely surpr:sing how in 
these matters, even after 12 years of 
independence and over. the colonial 
past continues to dominate such vital 
establishments of our national eco-
nomy like the Port administration. 

I was speaking yesterday of the 
inelfective way the Port Commission-
ers were trying to tackle the problem 
of dredging the bars. We have, or had, 
a fleet of 4 dredgers out of which 1; 
are admitted:y old and outworn and 
are fit to be relegated to the junk 
heap. Last year we have acquired 
only one new dredger, the Bhagirati;' 
and We are expecting, to acquire one 
more next year, so that by the end of 
1960 we will have a dredger fleet of 
3 instead of 4. Do the Government 
want u.. seriously to believe that they 
will be able to tackle the problem at 
dredging with this inadequate fleet of 
three dredgers only? 
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I was speaking of the colonial hang-
over. In all these matter Government 
and or the Port Commissioners depend 
on 1111., advice tendered to them by 
their consulting engineers in U.K. The 
Conunissioners of the Port of Calcutta 
have inherited this firm of consulting 
engineers as it were from the British 
days. And, fo- all I know this firm of 
consulting' engineers are competent to 
tender advice about dredging and 
aspects of modern engineering and 
port engineering. They have hardly 
any experience about river training. 
One of the former Deputy Conserva-
tors of the Port of Calcutta is now on 
the staff of this IIrm of consulting 
engineers. It seems he came here 
about two years ago and all the advice 
he could tender was that additional 
dredgers must be purchased. 

About river training, the Govern-
ment told u., last year in the report 
that the tyPe of training or the regu-
latory measures to be adopted in the 
river are being examined in the Cen-
tral Water and Power Research Sta-
tion, Poona, on a top priority basis. 
The Government do not as yet know 
what sort of training measures are to 
be adopted. We are given a homily in 
the report presented this yenr that 
results arp still awaited and told that 
scientillc experiments cannot be hustl-
ed without detr;ment to the results. 
Two years have passed and there is, 
as yet, no indication and the Port 
Commissioners also do not know what 
ought to be done. 

The remedy is to increase the head-
water supply and all schools of experts 
are agreed that this could only be 
done by the construction of the Far-
rakka Barrage. It was my privilege 
to raise a diSCUSSion about this mat-
ter in 1958 and although the Minis-
ter-in-charge of Irrigation and Power 
was to reply, the Government en-
trusted the responsibility of replying 
to the debate to Shri s. K. PatH who 
was then hol.d;ing the portfoliO of 
Transport and Communications. We 
were given to understand at that 
time by Mr. PatH that the Govern-
ment Were fully seized of this pro-

blem and something would bo done 
quickly. Although Ii years have 
passed, I do not know what the Gov-
ernment have been doing in the mat-
ter. 1 do not want to argue in detail 
about the imperative necessity for 
this barrage and the urgency with 
which we are confronted. Everybody 
is agreed on those points. As early 
as 1958, even the Government said-

'IThe Port Commiss:oners con-
tinued their programme of inten-
sive dredging. The Government 
of India ~' , however of the view 
that the most eITectivc method to 
arrest the long-term deterioration 
is by regulation of upland sup-
pliL'S to the r:ver Hooghly 
through Bhullirathi which could 
be achieved by the construction 
of n barrage on Ganga at Far-
rakha." 

If this was the opinion of the Gov-
ernment in 1958-1 sincerely hope 
that they have not changed their 
opinion in tile meantime-then why 
should not they proceed on these 
lines? Hold:ng opinion is one matter 
and taking positive action in imple-
menting that opinion in ~ h an 
urgent matter is another thing. Some-
how or the other, the Government 
seem to have been dilly-dailying 
over this matter much too long and 
the people of Bengal and Calcutta 
feel as if the Port of Calcutta and 
river Hooghly is being slowly choked 
and throttled out of life before their 
very eyes by this sort of policy. 

Only the other day, there was an 
item of news in the papers that the 
Transport and Communications sub-
committee of the ruling Party had a 
meeting and our estimable friend, 
Shri Raghunath S:ngh, moved a reso-
lution for speeding up the construc-
tion of the Farrakha Barrage and it 
was also stated-I do not know what 
i. the source of the news-that the 
construction of the Farrakha Barrage 
had been included in the Third Plan. 
If it is a fact, 1 would humbly requ""t 
the hon. Minister whom we all hold 
in great respect that he should make 
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[Shri Tt'idip Kumar Chaudhurij 
some categorical statement in this 
regard so that the people of Bengal 
may feel that at least in the next 10-
12 years something will be done to 
save Calcutta port and the economy 
of rural Bengal as also the larger 
economy of the eastern India. I sin-
'cerely hope that he will be in a posi-
-tion to make that statement. I do 
not know what decision the Planning 

"Commission has taken. I have rea-
sons to believe that there aTe forces 
and elements in the Planning Com-
mission who are against this scheme. 
I would only request everybody con- . 
cerned to bear in mind that even if 
the scheme is taken up this year, it 
will take at least 12 years to complete 
it and after that the flow of increased 

'head-water available through Hooghly 
and its scouring effect will not have 
full effect till four or five years after-
wards. That is to say, We shall have 
to wait for another 15-16 years till 
the Ganga Barrage can really save 
Hooghly. 

With all the earnestness at my com-
mand. I would therefore also urge the 
'Government that they should also 
think of devising adequate training 
e r ~  It is no use consigning the 

task to a research station. I am very 
thankful to the Government for not 
deciding to hold a seminar over this 
quest:on. It was entrusted to the 
mode 1 re~e r h station in Poona on a 
top priority basis in 1958. But what 
is the meaning of this 'top priority 
basis'? Top priority remains unchang-
ed for two long years and the research 
station goes on carrying out this 
model experiment but nothing comes 
out of it. If my infonnation is cor-

· reet, Dr. Pierre 'Danel, who came re-
'cently to advise the Government in 
this respect, expressd dissatisfaction 
over the model experiments that wen 

'carried oll ill Poona. It seems that 
tidal an(\ 'tifher conditions in Hooghly 
were not adequately reproduced there 

· and Cl>uld not be reproduced there. 
'So 1 would ask the Government if 
• they could not think of some kind of 
rmodel experiment being undertaken. 
under the auspices of the port or 

under the auspices of the Government, 
at Calcutta itself where those condi-
tions can be adequately observed and 
all proper training measures can be 
adopted. 

I referred, Sir, yesterday, to the 
fact that such training measures have 
been successfully adopted in other 
countries. I mentioned the case of 
training of the Mississippi outflow in 
the Mississippi Delta. Similar mea-
sures have been taken successfully in 
Danube and on the Weser between 
Bremen and Bremen Haven. There 
are not only those very expensive 
training measures like fascine mattress 
jetties concrete walls and other things 
for narrowing of channels, but cross 
dykes also can be put, groynes can 
be put which would narrow the chan-
nel and which would increase the 
scouring effect. All these things 
should be taken into consideration and 
something should be speed'ly done in 
order to save Calcutta. 

I would only end by saying that if 
you neglect this problem any further, 
you will hold not only Bengal at peril 
but the future of your entire Second 
Five Year Plan and Third FiVe Year 
Plan at peril. 

lilT ~  ,!o ~ ~  
~,  : ;;rifR ~ ~ ~, 
~~ ~ ~ ' t 'I>'T ~ <n: 
~~~ r ~~~ "' ~ 
'P.Tffi ~, 3ie 1: 3ie, irt\' ~ "''iT mT I 

~ "''"4, 1~~  ~ ~ ni q mo-
m, <m:, fufur ~ "'" ~ 
~  mfir.r ~ I >l ~ ....rr.r 'f'ffi q ;;r) 
~ ~ f;ro ~, l'f <I'l'IT1'f '<f\;;ff <n: 
qq;ft <Jll' ~ 'IT<lT ~ ~ I 

r ~ l 1l, 'I;IlOf q ~ m;;r ~ 
~ ~ ~ ~ ~ m;o;rr;fT 'I>'T ;;r) 
~ , ~ 'l ll r ~~, 
~ <n: ;r-;n: mrff ~ ciT ~ ~ ~ 
~ i ~' t~~~~, 
~~i ~ i ~ ~ ~~ 
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-437 (Ai) LS--4. 
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Why should they do it at my cost? 
Let them surrender these things if 
they are actually meant for the pe0-
ple of India. 

Sbrl Ragbunath Slngb (Varanasi): 
There should be equality. 
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~ 'to qif ro *'fi ~, ~ n~ 1 

~ ' ~' i ~~,~ 
if; i it~'i t i  ..". (mi ~ 

flfflr;rr ~ ~ 1 'Z'I> cit ~ f.!; fu-
Il!l'fuit 'fiT mrnr i 1 ~ ~ if <rg<f 
~ ;;rr 'W ~ 1 ~~ ~ ~, 
,.;;m: ~ ~, ~ If\;m: ~, ~ 
~, ~ m'l ~ m'l ~ 
~ ~ 1 'ill: fm9liT ~ ~ 
~ ~ ;;iT f.!; u;;rrm: ~ 'IT m 
~ ~ mrr ~ if; m 'l': fuffiiT 
~ ,,;q om: iITQ<: ~ ..w ~ ;;iT mrr 
la, ;;rar' ~ il'!R lIW ~ ..". _.<it 
~~ ~ ~ it ~ 1 i ~' ~ 
f'fi" ~ ..". <m'I\'t ;;iT ~ 'IIi: ~ 
'fi11T"iT ~, Wf'iiT'! 'f@' ~ 1 ~  ~ 
it 'l " ~~ ~ ' '  
~ ~ f'l> m'l ~ ..". (mi l'ih: 
'I\'tf.w 1 m>R m'l ~ lW{ ~ f.!; 
firw;iT om: lIW ~ ~ o;rr/f ~ 
om: ~ ~ it, ;;iT '¥ ",rqif 

r~ ~ f<'fl'i 'I!Rlft ~, ~ 'I!Rlft 
~,~~'3' ""'1 ' ~~~ ~ 
otT 1 ~it~~ r  

IjThe Swiss travel agent sug-
gested that India should build 
more firi;t-c1ass hotels. Hotel acco-
mmodation would also solve the 
tourist problem of this country." 

~ l 'l~l ~~~ i  
'1i[ ~ fu<f; ~ it; f<;rzi'tT Of ~ 
~ I ~  if ~ fiI;flf 'fiT ~ 
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fu flf;Irr ;;n<r flI; ~ WI<: f.!;m '-'1m 

~ ~ it lIT f.!;m ~ ~ 
it r 'l ~~ t~~ 'l ' r r~ 
il ~ ~~it~ri I 

Ii' o;rmiT ~ ~ .mr ~ <Il:'fi 
~~~~ l ~~~,~ 
~ ~, ~ ~  l<Q: a:m ~ ~ 
n i ~~ ~~~ 
~~'~~  l i~l  
qr;[ ~ fiI; <l'!T1{ ;fioii ~ ~ 'fi'1: ~ ;jR 
~ <Il:'fi ~ ~  l<Q:i ~ 
~ ~1 i'~~ 
~ m it. ~ m..:: ~ ~ m it, 
~ l 1 it~~~ l l  
r~~ ~ ~-~il, ~ 

i ' ' ' r~~ ~~ lr' i'1 ~ 
~ I ~ t~~  ~ 
n~~~~ ~~ 

~ tr~ ' '!iIfm<ril 
r~~ l ~~~ l ' i~~1 

~ r n~~titit' i'i ~ 
it~, ~~i " ~ rrt 

~  "'" ~ ~ ~ flI; ~ W t:('fT'I' 
' i ~ ll it n~~ 

~ ~ it on ;fioii ~ 'I>'Tl!€i ~ "'" on ~ 
~~'i 'l' t~~ ... ~ri' ' ~ 
~ 11; ~ 11; m it Ii' fu<I;r:rn 

<ft ~ ' i ~  ~~ ~ ~ 
' t~ l ' i ~~~ l  ~ 
~ ~ it fiI<;m ~ ~ ~ ~ it. 
r 1l t r'l ~ rn ~ 

' t~, i ~~~ l ~ 

~ l ~~~' 'l ~ 'l' ' ' ' r 
~' i'1 il'~ ~ ~~ 
l1i't~~~1 ~' ' ~ 
~ ~'  ~  \'f1Im ~ I WI<: ~ ~ 
'lit lim <rifT Of ~ <ft ~ ~  

1i'1 i ~~ ~~ 

~~~~ tr  
oil <lTh 'I'«lT ~ ~ 

- ....... ::..t... ,",~  ~~ yU?- 1 
'"'" ,Ii, ..sf ~ '  ~  ~,  

J..!I ~ ,6  ~ ~,  rlt ~ ~ 
~,  .... , .!-J,I - .! 1;; 0.Il,r ',,'-.. 

",-"I;, - '-'""ol.Itw JS' J'" (:I,s JH>' 
..,.,. ..:!>,t+-i/':: ~  ~,  

"I r:FYXl Jt'" .,1; • t i ~ 

...,..'..,... - U"" J .. t.:...,..... rh" d.... .l .... i ~ , ,  .",..J, J.W 
.iI, ~  ~ 1 , -6~ rW (:II .! ~ 

-~ '" t.I..4- t;,s , ~ 

..w. JI... ... ~ "'" f/ - J/, ~ 

.,f ' ~ ~ .1,,, 0.1/;1 t"" ~ 

..,.....J/u.. 1. 1,)"1 ft ~~ ~ 
~ i, i x...,..1 .! ~~ ~ fi 
d .! lit" ...,..,-=-- L...!I ~ 1,)'" 

.!.,;.,.. ~ l  ~~ ...; ~t i 3 

""Yo ..sYo .!. rlt ..s 1. ='-1 l)"1 o.I7T,Lt 
,-,}I ,-,Yo''''''' ..J ,-",J ~l~ 
..... ', X rlr',-)I '}'I, u,../,ao-u 

It-C ,.. ,1,:.0.1 u.t,.. " Io:i.. r;i -..,.... 
, t~ '-'.!I .... i 1,)'" ~0 1 -.! 

- .! lil. ,.. ~ ,  w.. Is' l)"1 ~  

rL. _i "'-'4 ...,..1..,.,. JJ.. rl ..; 
U"" t i '~ ........ t.....s .!..:4-J. 

"I ~~ ~,  • JlL.., ...,.x-+J 
.. ~ ..A- ""~ 1, ~ 06~ '""~ 

,.. J.U- ............ U1. " (:II - ""It 
.s ~ ~~ ~ J,J"I .! ~ 

uW L>*......, ...-itt! 1:1""" ~ IA 

~ 1. ~ .u4J ~ - ,s ~t' 0 1 



!' ~-

:)17 r~ s' I"" """"' I" '~ 
s' ~ '~ s'r'"' ~1"' 
~"" 7 -I"" f' orr ",""...-.. 
~rt' ,,(.1 /1J,(,.'"' 'I n' '<re 
'9!'"' i" !' j(',.I"' 7 ~~ 7 
fIi i" -Is' ~"" !'I' ,..r ~ 
17 n' .51 om I"" ~, (',:'1' or' 
... ('1 yJ _",.,r II'J' 'I?' r ~ 
~e !J' n' ~ !"'If:' i" 1.,('1 

s'i ""'l?'-
'~ 17 J(.1 ......... s' I"" ... ('1 ":1'" 

.,..... ?7 '!I''''' i" ," .-..(1 ~' 
{'I"j:" "j"'''':''' .. ('I ,(.1 f' ",~ 

""t~ ~, ~,'1 ~ I" ,~ I ....... 
)!j(' .. .(1 -~, I{? '.,., rl"" 
"""In ~'l"' I" r .... .(1 ""m l~ 

f' i'-j(' ... ('1 1(.'1 -~~ • .,('" s' ~i'- 

I" ;.'"' ~ ;;;0 "1,J "".(1 ~1 

""""' -'11 .,,", 1.,('1 ."..., ... ('1 

~ !=-'I(.1 ~' s'? ~ -
I.f:¥ rfl r~ r I" "1r""~ r 
~ ~ i" -J.,('1 ".J ,.,.,:-'("1 

.,J ? '9,&" s'i .. 'I ~- .".. 
r ,W'(' ~, ~ ~'' .,rr' ". 
1'~'" 01''"' .51 "'" "'l-rt 1!1C'&" 

r"""~ "7) .......... .51 ~ "'l-rt' 

me. s''rr:r-
""'I"" '~ !' 1.,('1 "~r I'P" r" 
..,..,. "j"'-" ~-r rt"' ,...,"';'> ~ 

I" .-.if" 1.-9'1''' S7? !rep+{", 
... .(1 ? ~ '"Ie ~ C"If''' 
.51 ~, or,"" i" ,(.." ... r. 

'"'11"""" i" -''"1'"' rl)' n:--' s'-r 
~ -I' -i" 1.,('1 .. ,''''' Sl""-¥ 

~ I" ~' ~~ .-..(1 r.if' 
rl)' ~ ~ ~-~~ 
I.j.""" ;;:> !-T W'" 1-,.y('l ...... p 
f' """',I"""" ~ ~~'" -<r"j'? 

r i" 57 .'""I'? r-,~ rl)' ~r''' 
rr-r ....., 1.,('1 '"I"" S" "~'-" 

i" .,,('1 ? ~ '1' ;>' 1Pr!' ,r 
~~ !J' ... ~"" 'li""'" .51 Mf' 

s'n r'~-

.".(1 ~" ;;;0 1.(" 10l'""l(' 5' a..1 
-t~ i" I" ...... .(1 r'~ r 'r'~ 

i" ~, 17 ~ ~'' C)' ~r' or' 

i" s"'fY' rl)'"!'"\.'" r''~1 1rr"1(' 
II'J' ;'-ri"' r'.,('1 1-f1? s&" rIC"" 
1-~ ~ i"!' i'-!"Il •• ,.(1 

~ '"I'",tI" !'1i 'J".(1 -Ir P7 ~ 

s'!'I '~ 57 '~ "j"'-" 1.,('1 O'V).,.. 
1'-''"11)' '1= i" _ ... ('1 "~'-" 

r .... .(1 --rF ~ -,., ~17"-" 

~li~ -ST'YT'( I" ',~"" i~ 

s""? r?, -r-~ ~ 57 r.s' 
,,~ .... ~' I'P" "1~ ;j'" ~ P7 

-''1 i" -.... -...;;;0 r'r' ~ ...... 
('1,<-' 1:1 -...... ~ .. r'~r''"' ..-,..(1 

....., j.,('1 or:) f' ~ "'~ ~ 
[r>' ~ -J -"n'f:'] 

19~1 OJ"""!) ~ 0gel 'Ii H::lHV1'l SJl""",aa L.9t;L. 
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~ t.S : L,)H"" ~, ~  

~ j!J .!.t.... '~ .Jw,) )l; - ~ 
r ~ l~  ~ j+i Ij1o/j ..,..')f lot 

~l  ,t:;: J)ll.. - r - t o.$"J. 
- ~ ~ U'6 to' "'" .Jj.6j 

...,...,i :( ~ 1 ~,  )wtJ.-"; .J"':' 

-~~ ~ ~ l  .; 

.., .. 1. U-I : ...;)lJ. - r - t 0.$"£ 
~ ~ ~  ~ ~~~ L,)+" 

~,  U'1Io- U-I - utA l e~ li»., 
L.)w, r:;i ~ IS ~ u..:. 
~ ..),)jj ""lot",. L,)+"....n. 

~l~ '01 ~ ~ - ~ ~ ,... J--U 
cS ~ t~ Lt o.$)w, ",I f ~ 

.},; ,-",I ~ ... ,s ..i; .....u.. I,t.... 
~  ~,  .,:;1.- .,:;1.- 1. 

.J.el ~ - ~ "~ ~ .s+l 

..I,;....n.1S ~ ~~ ~ .....;,.... 
~ LJ'oI,s..j,J ,...U 1. .....u... ",-,s 
~,  ""';,1. ~,,, f Vol,s .J;":; J,J 
\/., ,s ~ I..\:il ,s ~ ~ U-I 1. 
Jt • ...t..1 ,JJ 1. U,$,., IS ~ l ~ 

e,4l~ - ~ l;;'+ ,... ~ li,s 
- ~  '-"* "I ..,... ~, ~ 1. 
1. ,-",I .! ~ t.S ~,  ,s I:J' 
.&t..S,4 .. c:,J.. ...s-S ,S "::",Ii) U'''' ~  

",,-I,:>.,,) LJ'6'" - UtI> ~ L,) ~ 

~ U-I *-)4 ~  ..,.i IS II' u,,s 
- LJ'oI,s ),c 

~ 1:Jt..1.- ~  "'" .J.,'ji 

...... tf -, l+i !..if ~ ~ 1. ,...4 ~ 

~ 1. .J,)Iji ~ I":; 1.:,... ~ 
"""t ~,  ~ rS ~ ..J u-I 
~- ~i - H Ifrt!I 1:Jl..1.- I.-

~  ..!J.I "'~ ~,t  1.- ..)i 
",-,t., 1. -..;i -..; -.}i - ~ 
u-I IS Ut" l:r .. ~ u..s "~ Lft" 
~ It.<.!., ~ ~ L LJ'6'" .; o.$W 
H L .. I IS U". lxtl"- U'''' ,,1 
ul&, - ~ ,.w.; .}1J;..,.,le ,.. 

u-.:.,S u",,)i'" .11, .!.,s rlS H 
,s.}.-;t 1. ~l , ,,1 ~ 4- ~ .!. 
,t.J ul&, ' '~ ~ "I ~ 4-'.!.l. 
.! t,.c:o/,) ,s I:JI U',I> - -'~ .Js 

~ I, IS UtI> u.- LJ'6'" "I 
"'" u,.a.. 1. ,...4 ...stI LJ'6'" =,,.-. 
ul&, - 1.1'" ~ rS LJ'6'" o.$v',s 
, ~ .J t.,:; 4~ lotlx! ~  X 

~ ~ ~ ~, ,... r' r'..l 1. 
r'..l 1. I:JI IS ~ ~ ~ U' .... 

JW,,.u- -~ .J$ ,;., ,s ~,  

ut IJtl ~~, U""" ~ 
~ ~ ..w.-,,t-JI i,JS IS ~ ~ 

yl t.,:; l;;,. ~" '" J.tt Ltl,s IS 

l ~ Y" - ~ l,.l lot,) ,s .... -~" f"+ 

~ ~ , l - ~ f;; , ~ Lt IS ~ 

IS U,... l ~ ~,t '6~'  ~ rt,;; 
i. 1:J4o..lJ ~  .....;,.., ~  .,J'I'" Lt 
u,.s .J.l 1. , ,~~11- - ..!, ~ ~ 
f"+ .f. Ll"I,. ..! rtii o.$);c:J,51 -~, 

- LJ'oI..I u,.s ~ .Lt" 
Why should they do it at -my COlt? 
Let them surrender these ttings if 
they are actually meant for the 
people of India. 
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Shrl Raghunath Singh (Varanasi): 
There should be equality, 

yi ,SI : J,U" - r - t. ...s": 
..,..ll.ont-;I ~, S f.:,II -,s ' "~ f.:,II 
""""';j L.. ... , ~~ u,s,J,s 
J u,J -...;,., &j ~ ,  oJuI 
~~ 1,;» i..J*A l ~  ,S '~ 

" 4 ~ &S ~ .. ~ u,J - 1,)'" 

,s U"I ..... i ~ - IJ'!tS,,s '~~ 
...;..., "I ~ ..l:ll..! i..J*A oll..loAJ .j.IJJ 

...s.l) ,J! 1. , ~,", -',  1. U' W;, 
....-'1- L..J,J i,..,4 "I ...,..., .;:tS, 
&S oftl> .... y ..... i,:; ofte ... u:il,.. 

~ ...,!J LIl}/ ....,(;1,.. ...J ....,..1 ....-",t.,., 

.... i ~  - ~~ Jol l"T! ~ l ~,,", 
..... r &S ..".1) ~ l~n 1,),. ~ 
- ...,..., ~tS, , ~ ,s ,..ul oJ,;.CJ ;rl 
- X , ~  1. ... ,,s,J 1,)'" ~ .I» u""S 

.} ....... "'t.,., )1Ii, 1,)'6'" ~ i....,..1 
Li»ol ..sf'! "';,.10 JS i~ ,  "'1-':; 

'-""''I'" ~ i..J*A U"I - u'" l ~ 

~ ' I,)o!!-" , ~ u'-t.! ,,-,t ... &S ~ 

':'-1-/ - 1,)'" JoIu u,J ~ , J.,s 
....... ."l". ,%-1..- IJ'!A ~ - ..,..., ~  

1,;».1 "';,.10 J w,.t-~ loT':; ...J 
...r-- , lt1~ G

" 
L)t... - u'" t ~ 

~ ....,..1 " ,,1 1,)'6£ ..II ~ , ~" 
~ t-ti~ ~ .."...., - ..,,,, UJI, ..,Jk 
~ ,  ~ oJ....;.rS ...... ~ - IJ'6" 
~ w;'; ...... '1- ~ -..,..., l ,~ 

~t  ,sl ,s ~ w.;; ,,1 ~ ..l:,s 
l.!ol 'fS ,:; ~ ,.,..; ~ 1,1.. ... V L)'6'" 

oil,.. ....,i - f.:,Ii oil,.. &S ,! ~ 

oil,.. -.l"l i c...t.4S Jll - ,J::p./>' 

l~ ;...,s ~ ~ l~n ~ ~ J.,> 
';1,.. &S ~ l ~ l.!,) ~ ,:; I, ... 
~l ' , l -...,7Ii' ~ 
~ ,..,.1/ "I u,.. .... ~t' .Jl>. 
U"I yl - u'" li,.. » j,),. 
- '~ ~ l"s .. s .J;l1.l:.! 1,)'" 

~ ...... ."l". )'ti, IJ'!" ,J! L., .. I 
",-<>- :.rl &S ~ u,,s -- ~, l 

WI,..:' l_ IJ":; ,S f.:,II L)'6'" w,J_ 
- ~ l.!» ...;,.s. oJS 

JW Is':,-& -.fl,.. w.; uli'!-

=l.!",.... <Jlt... il1'~ ,),''' - ~ 
_ ~ ~ "'" L<s:>. "'-'.!I ~ ,S~  

~ ..l:,.. ~S d 1. u,,(J,. 1. , l~ 

...;.e}/ ~ w., .. ,,-,t... "I ..,,,, .!, 

~ oWol ~ - .,r-" .".., ~ 
1.,..4 JJ.JJ ...,....t..,,:; ~ ul'\'t 

~ il~ ,s ~h" v)T - c:! J.l,. 

..i.. u,s,J ~ -~ L)'6'" wI - # 
~tl ~ t " ....,..,- ~  ,s u"l:>' 

"'-"',.,:... ltj ~,  Is' r-i ....,..1 ..i.. 

J.l,. ....,..1', ,sl v ~ f.:,IU-'..>.Ia 
,:; ~ ", , t~ Lil.l>}/ ,s ~h'  IJ'!A 

..i..,s f t,.o i itt'" )1,.. ~  
1,)+' ,.,.,. .r.W- U"I - ~ 

ul.t>, - u,.. t ~ U,s ,s.) Is' ~ 

...,.s LJo!!-" t,.o U"I ,sl w}/ ~h" 
l~~ ~~ ..lorl - J'1.'I- j 

...,..-'.!;t... ,.:..il 1- i4'l- -.f',1> - IJ'6f" 



~ 1~ ~ ";'" ~ ii+r I'" )l r'~ 

s' I'W)'P ,,~ ~ -'~ ~ "'M -
57 ~'' ,,~~ (..y" ',r ,'1'(1 
l' ~ Iff '~" cs+" ""." 
'" -> r''''''' orn W' -('if" j .... 
W' .,:-.--'IY)"""' )l I" 'I rP -'"' -

l' "W)''' .,.(1 ~ -r-l7 ;-' ,; J91 

,'" orr "«!1 ~'l "',.., S' IrI"I"1 
"i"' ~ -..-9('1 -f'" .,,,......, r ~~, 

'~---> r'fI"1 S' 1''1''''l"''~ 

1'1'(1 s' -1-";' > rf(1 s' I" 
"'JI -.,;ri ? rf(1 s' ''~ l' 
,...('1 ~r~'" r;-J .5l ';TI ~, 

I" ,,(_{"7 i"r fP '"T'I"""X')(.l 7' r'1'(1 
'"T'I"..,,(.l -r ~' 1''''. ~~ r -
1" -~ i"r s> '"T'I""'r!(.l > r'r 
~ f;('1 -1.1"1;;:> co' !1l"'? ",(1 
r'r,;1 ~", -'I{ , -'1)""'-" ~ ;-'f' 
I'" sP #' ,..c""" W' s> .... I? 
~'1 ;iP ::"1.1 sO' ~""" W' I" 
I'" .,.:r..-9('1 if"...., -... -.c-'" 
~'---~r Si'l ~' -:;'C.,..., 
s> Ij'" ;;:> ji" "'r r'r(1 s' .r 
......f' .,..(r i"r :,",('1 "'? ~~ 
s' ~'r,-..... i) s"('1 -:;'C{J l' 
~ri" 57 ::'CfJ l' Ij'? ..-9('1 r'fl'"' 
,.n ..,." ..-9('1 £,qJ ;(W' ~ Irt'('1 

s' joe ~ -;. ~1i"' ",,('1 57 

r, ~~ W' 57 ' • .,.,...., ..-9(' ::,,-:....., 

....-. '1'!{S""' ",('1 rf" ,!,,( ~" !i 

r -.. J '" ~~ ,,'1'('1 )I "r''''' 5' 
..-9(1 "',,) J\ ',,i'~'" ;t>' ~" 

.,., ::'C{J ~ '""J't" "",'" I" I'" 
~ ,(.l -....... "f ~'"7 "'" 
*1= l' -'''T'"7 -;!ri.,(" -

~ J" ~'1 l' -~ ;;:> ;""'17 

crt('1 ::,C!,) s' ;{..,'I ('i'y) W' ~ "J 
~ W' -If I'" .,.,.., ..-9('1' 

I" ""'~ !i err> """I"'" 
::'CfJ *' r ,_ .,..(r 'f,C • .", t:'1r-V"<i'! 
~1 «n ~ 1<n'l ",r> -'. r, W' )I 

.... ('1 *' .-.,(1 'I'" ..,.......... r re...., 
-l1:T" W' -,...,.., ~~ Ij'="" 1'-" 
l' IT *' ~ M W' '. fl;f' 
I'" .,.,...., ....... ::"IJ s' ;{"1'1 ('Ii" 

!i;S""' ~"",1 l' ,'" !: .. 1".,...... ? 
,.,..err fn ~t' ",:"1 -Ij'*'" 
~ ¥' s-" ~"11'' l' t'" {' 
> !:r1':;,",!-'-!i ~' W' -..y(1 

+lop !:r ::'(1.1 J\ !:''If' W' I" 1..(') 

sf' ::"1.1 .... "m..r '1~ *&!1 i" -

1r=<"1' W' --1'""" ~'-1l s' 1:1 
I'''' -~" 'i"t-:l" !i ",( '~ W' -

.-.(1 ~ fn ~"'1 .. '(1 ::"IJ l' 
l.n l' joy(' .-0;(1 ,"1.1 l' 1j("7 

I? 1~'1"" 5' ii"1 1'"" -
-{ J,' 1'1.1 iCC -'"'ri)= s' s.i f l' 
1.('1 1'" ""y" :'"'" "'" )I 

-,"'ri)"" sol s" ~, q"'" -rf" 
(i'-.-I" ;("1 I'i" ft -"',.I sO' 
-....... ~,," ~r, ,," w('1 -r9;f1 
I" nt'.7"""i) M ~1 '.1 -i'7 

..... i) J" ~" ~ -1'1";1'1"1--'-

f'L.H. 'i~ ~ (Y:XYS) zalll ·S V1LLIVH:l 'pUlltaa(T us 
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[.:;,u. - r - E ~  

_,*"I ~ "'" ...,1 L,)'" .; 1,)'" .!tS, 
60S .J ~~ Jt.,.. ~ yi IS r u,,s 
.... lx-,oW. Ll.lS ~  (:1 L.J6'" uao) 
yl-:>o i.. o4A X ~" r ,~ ~ 

. - 1,)6'" LXI.· ~" ,s;* LJ"I .. 
Jt! J.u... .J.rl j LJ,.'U-.'........ ~  

l~ l ~ ~ ~ r", ...... ~ IS 
~ , - c!f- l~ L,).!I'; ..!f,SI ,:; ~ 
- -! ~~ ~ tit. ~ , ,~  .... )t. 
,,-,t. ~  .s 4 l~ Ult1ljlJ.il,s ...,1 
~ X .. ~~  ~, l tlt. 1. ~  

c ~,  ~  "'" " , ~,  t!"'" 
I,)'/>"" - , ~"'  ,s (:!l.L.,J.l.Il rA 
U,., w,Jo LJ"I ~,  .J ...... ~~ }II;' 

...s$ u,$,J "'" ~  60S u" ,l~ 

J=-- (:l.:i I, .s -! u"'" " ~ ~ 
~ ...... ~~ .}lL.,J.la ~ , ~" 

LJ"I w,... ~ t  - -! ,;,..; ~  

(:!, .. $ lLt ~ , ~ J,J "" A+, 

-..,.", I,)6ti ~, , l "~ 1. 
r ''''~ .. ~ "'" ......... ~ , L.J6'" 
,s ,,~~ ,  L,) .... ......u. LJ"I I, .s 
, ~,  ~,  ...s$ .l.,s Lx- ).l.i LJ"I 

(:!u_,.w. .J,J 1. (:!1.J:..,.w. ~  .s 
w,... 1. ,,~~  -1,)6f- ~ ,s 
..J.,l .. LJ"I ...,1 .s 1,)'" ~ti ...s'- ~ 
- ~~ , ~ -  ....,}l """y, L.J6'" 
LJ"I yi .s , ~ ..;.- ~ i ,~  

"I ~ , ~ - ~  1, 6~  
l".r ,~-,'  "r-J LX- ',1 u,s,J 
LJ'" .. ~,  d yi ~ -~ 

,~, , IS L."'" l ~ U»., w,Jo 
,,1 ,~ '  oj" ~"'~" ~~ 

A. ,,1 r· 1,)6" ' "~ 1. .... ,.I.!, 
LJ"I ...,,", -l , ' "' "~  
U,J' ~ w,I+-,I; 4~  L,) .... w:.t.. 

60S I,)6ol> .... ~ yl ", - 1,)" - ll~ 
..} ~-,  u,.c,J ~"  '-'l.. LJ"I 
JJ 1. LJ"I ,; u" ~  =It.IH"'' 
.; ~  - ~ ..... ,,~ JS ,i'~ ,~ 

~'~ ,,1 ~,~  " ,.-J ~ 
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Shrl Raghunath Singh: Sir, in the 
world today, 74 maritime nations have 
a total tonnage of 125 million GRT, 
cons:sting of 21,000 overseas going 
vessels. Of these countries, 17 coun-
tries have over 1 million GRT of 
which only four have over 10 million 
GRT, viz., U.S.A., U.K., Nigeria and 
Norway. About a dozen nt 1e~ 
have 4 million GRT or more, which 
may be regarded as having reached 
maturity in the marit:me world. 
Countries having 1 million GRT and 
less may be regarded as infants in the 
maritime world, while those under 1 
million tons may be called babes in 
anns. The countries between 1 mil-
lion and 4 million tons may be caUed 
adolescents. 

India's share in the world "fonnage· 
is 0.60 per cent, i.e., 7.39 lakh tons. 
We have only 68 over-seas going ves-
sels out of 21,000 over-seas vessels of 
the world, with a tonnage of 4,65,000 
only. Thus, we are babes in arm. 
though of 40 years of age. This old-
aged child is neither becoming mature 
nor proving helpful to earn foreign 
exchange for poor Mother India. 

With the present over-seas tonnage 
of 4,65,000 GRT, Indian shippmg is 
carrying only 8 per cent. of the foreign 
trade. Our foreign trade today is 20' 
million tons by volume. It is to be 
remembered that during the years 
1954-58, the cargo handled at lnchan 
ports has grown from 22 million tons 
in 1954 to 32 million tons in 1958-20 
million tons over-seas and 12 million 
tons coastal, 6 million tons imports and 
8 million tons exports, largely due to 
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thp "conomic development resulting 
from earlier plnns. With later plan8. 
the development will be much faster. 
Indian tonnage IS carrying I' 6 million 
tons, i.e .. 8 per cent. ot the trade only. 

Now. if by the end of the third 
Plun period, IndJa's foreign trade goes 
up to 30 million tons, on the basis of 
fifty-fifty, Indian tonnage will ha"" 
to carrv 15 million tons, which mean:;. 
we ~ t have ten tImes the gl'Oll" 
tonnage we nave now, viz., 4,500,000 
GRT. But as the ships are growing 
in spet'd and the port work is improv-
ing both in India and elsewhere and 
as the coastal trade has been faUing, 
4 miJiion tons GR'r pxc1wtivp. of the 
passenf{er steamers, may be regard.ed 
as d lcgitimat .. national tarllet to be 
attained in dup. r r~e instead of the 
old figure of 2 million GRT that w&..s 
fixed by the 1947 shippmg committee. 

~r r er  it has been officially atat-
P.rl. toy Shri Raj Bahadur, the MmistpT 
01 Shipping. that the capacity of 
Indian ~ t  will be 40 million iolll'o 
if thE'! ~ n  Plan sehemes at'e ('om-
'~te  i.e., eoaRtal and over-se-SR trarle 

are expected to reach that figure. So 
{k,pi to the fall in the coast.al trade. 
the inevitable development in the 
f,)rl'ign tradC' will he convenientlY 
haodled at the Indian ports. There-
f,,",,, our target. should be 4 million 
Vms. 

~ lur as the third Five Year l'lan 
is r n~ rn ' , India is paying at pre-
",Pf ~ !-(s. 160 crorf':-; per }'f'sr to foreign 
shipping companiru aR freight. This 
drainage of foreign p.xchange wiil 
1lf"V('T allow India to overcome the 
d'flioulty of deficit financmg and ad-
vpr'>e balance" The re~ent budget 
"hows an adverse balance of Rs. 203 
rr e~ in this year. i.e. 75 pC'r cent. 
adverse balance is due to the payment 
('f freight of foreign l'"xchange to the 
forelgn shipping companies. I! we 
{'xelude this payment, there remains 
~n adverse b3.lancC' {'If 53 crores only. 
This deplorable condition is continu-
ing from ye&r to year. These facts 
nr~ be'ng ignored by our Finance 

Minister and hon. Members who are in 
the helm of Government. 

The place of India in maritim" 
nalIons is nineteenth. India's percent-
age of world trade is l' 54 per cent. 
The earning of Indian shipping from 
foreign tralie is only Rs. 16 crores per 
year. If we reach the 2 million target 
in the third Five Year Plan, the Indian 
So, i pplng earning will save Rs. 80 
~r re  per year. 

Leaving out the private sector, let 
us see how much money Government 
Is paying on its own account to the 
shipping companies. In 1956-57, this 
Government has paid Rs. 40 crores in 
the public sector to the shipping com-
panies. In 1958-59, this Government 
has paid Rs. 60 crores to the foreign 
shipping companies. These flKu.re:, 
will prove that the targ>t should be 
at least 2 million tons as was envis-
aged in 1947. 

There are men who !ike foreign 
cloth m spite of national sentiments. 
reason, boycott and freedom move-
ment. 1n India, the Swad.eshi move-
ment was started in 1905. Still some 
people like foreign cloth. discarding 
khadar and swadeshi. 'rh~ "tory of 
shipping tells the same story. Many 
Indian shipp;ng companies who are 
taking advantage of the Government 
loan to the extent of 80 per cent., 
still do not want to buy Indian-made 
ships although the money belongs to 
the poor tax-payer of India, firstly 
because foreign ship will always be 
better than swadeshi ship like swa-
deshi cloth and "hadaT and secondly 
because of decreasing trend of nation-
al SPirit and patriotism in our ship-
plng companies. 

The Indian shipyard is more than 
15 years old, but it has been neglect-
ed. Dying children like Japan, West 
Gerrr.any and Italy emerged from the 
war hoopitals like grown up young 
men. At present in the world ship-
yard, upto December. 1959, ships of 
more than 5 million tons are being 
constructed. India will construct only 
3 ships this year, i.e., not more than 
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16,000 tons, if the Hindustan Shipyard 
works to its full capacity. Japan is 
importing iron scrap and ore from 
India and constructing 1 million tons 
of ship. Out of this, 71' 5 per cent. 
is for export. West Germany is 
building I million GRT and is export-
ing 88' 9 per cent. of her srups. In 
1948, West Germany had one-sixth of 
the tonnage of India, i,e. 1,20,000 GRT 
only. After 10 years, she developed 
her shipp:ng by .40 times and she has 
now 4 million GRT consisting of 
2,733 vessels. Take the case of a small 
country like Sweden. She is export-
ing 5 million GRT, i.e. 65'1 per cent. 
of her ships built. Our Hindustan 
Shipyard, sine" its beginning, has 
delivered only 23 ships and we h ~ 
placed order for 26 srups with West 
Germany. 

Let 11S take the case of a tiny coun-
try like Norway. Her whole merchant 
navy was destroyed during World War 
U. From May 1945 to 1958, she has 
built 1426 neW shlps and :..i.llee Ucto-
ber, 195Y. ola"ed order for buildi,,;! 
~ Mil>" with" totct tonnage of 4.65 

million GRT. Thus, she will have 
11: 15 million GRT whereas Indla with 
sil:: steel ).Jldl1L::i, I.h..roe in the private 
sector and three in the public sector, 
with a huge ore deposit, will constMlct 
only three ships in Hindustan Ship-
yard of 16,000 GR'l' only if it works to 
filII lt~  

13 hrs. 

We welcome the announcement ot 
the hon. Minister of Transport the 
other day about the construction of 
the second srupyard, The drain on 
foreign exchange for purchasing 
foreign ships will then be stopped. 
India must develop her ship-building 
industry and like textile, in the near 
future, should be an exporting market 
of ship and its equipment. 

India has no dry doclu. In U.K., 
instead of the slipway system, a sys-
tem has been evolved where srups are 
being con9l.ructed in dry docks. At 
present at the new port in Manmouth-

shire of United Kingdom the Atlantic 
Shipping Company Limited is con-
structing 45,000 G RT ships in her dry 
dock. She has delivered many 5,000 
GRT ships built in her dry dock. The 
present tendency in the world is to 
build the ships in dry docks instead 
of slipway. India has no dry dock 
worth the name. Indian srups are 
being dry docked in foreign countries. 
This is a shame for a big country like 
India, which is the second maritime 
country in Asia after Japan. A dry 
dock is the immediate nc>ed of the 
country. It will serve both the pur-
poses--construction of ship as weU as 
repair. I do not understand why Gov_ 
ernment is not investing tour crores 
of rupees for the construction of a 
shipyard, thus saving nearly Rs. 3 
r r ~S to 4 r r ~  a year now 

spent on purchasing new srups. 

The construction of the second ship-
yard should not be - delayed. It 
shou1d not be sandwi'tched between 
Planning Commission and vested in-
terests 01 the country who are t t l~ 
ty against any shipyard. It should 
thrive on the beautiful sunny shore 
of Kerala. 

After every four years ships are 
surveyed. In each survey more than 
RB. 4 lakhs to 6 lakhs are spent. 

Shri D, C, Sharma (Gurdaspur): 
Is' 'the hon. Member reading out his 
speech? 

Shrl Raghunath Singh: I have.o 
many papers with me. 

Mr. Deputy-Speaker: What is the 
hon. Member showing me? 

Shri Raghunath Singh: These are· 
my notes. 

Mr, Deputy-Speaker: That is exactly 
the complaint that the other hon. 
Member has made, that he is reading 
from his nores. 

Shrl Raghunath SlnKh: But tru. is 
• technical subject: 

Mr, Deputy-Speaker: I know it is 
a technical subject. Therefore, he Ia 
allowed to do It. 
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Shri RachllDath SlDch: After every 
four years ships are surveyed. In 
each survey more than Rs. 4 lakhs to 
II lakhs are spent. I do not agree 
with the view that a ship ot more 
than five years ot age should not be 
acquired. It a ship is in a good con-
dition and can be run economically, 
age should not corne in the way. The 
age ot the ship is not important. The 
conditio n of a ship is important. 
When the foreign exchange condition 
is tight, India must have e n ~h n  

ships to develop her shipping indus-
try and save toreign exchange. 

I may point out herc that the other 
day we heard that 9 ships are being 
purchased by Pakistan, 9 second-hand 

I ships, which come to a 'tonnage of one 
IBkh. It Pakistan enters the shipping 
industry. our business in the PerSIan 
Gult and in the Arabian Sea will bp 
captured complet.ely by Pakistan and 
other countries. It Pakistan also 
enters that line, with Japan already 
in the field, I do not know where we 
will stand unless we develop our 
shipping industry and capture more 
markets. 

Vested interests in India have 
started a subtle propaganda against 
the construction of a second shipyard 
and acquiring of second-hand ships. 
This is mainly due to the fact that 
new-corners may not enter in the 
shipping with limited resources. The 
House will not tolerate any mono-
polistic tendency from any quarter 
but will encourage and support the 
free development of this industry of 
the country. 

Shipping is a best patriotic way of 
earning and investing money. Even 
Eastern and Western Shipping Corpo-
rations in the public sector have made 
a net profit of Rs. 17'38 lakhs in 
1958-59 after providing for normal 
depreciation of Rs. 47'43 lakhs. Ten 
Indian shipping companies have made 
a net profit of Rs. 3'63 crores in 1957-
B8. Their earning was Rs. 33:41 
crores in 1957-58 and Rs. 35'87 crores 
In 1958-59. 

In support of my poin t of view J 
want to place before the Houoe a 

survey of eight prominent companies 
of the worle\. five from the U.K., 
namely, P. & 0., B.I., Clan Line Eller-
man & Bucknell and Brockle Bank, 
two from U.S.A. namely, American 
Export Lines and American Presi-
dent and one from France, namely. 
Messageries Maritimes. They own 
303 l~r e  vessels. Among them 24 
ships are under five years of age, 68 
under 9 years of age, 56 uncler 13 
years of age, 99 under 17 years of age 
and 54 are above 17 years of age. 

It will be found that the largest 
number of ships of these very im-
portant liner companies are in the 
group 13-17 years, far away from 
the higher limit of 1-5 years for the 
second-hand ships which has been 
so unwisely fixed by the National 
Shipping Board. 

I request the Govern.neot not to 
advance loans to those shipping com-
panies who do not want to purchase 
Indian-made ships and to meet the 
requirements of Indian shipping the 
Government should implement. the 
recommendations of the Committee 
they had appoint.ed for the purpose 
and invest sufficient amount for the 
construction of the second shipyard 
and the development of the Hindu-
stan Shipyard. 

The speech of the Chairman of the 
Hindustan Shipyard is very pessimis-
tic and out of tune and a timely reply 
was given by the han. Minister of 
Sta'te for Shipping, who will have 
the unanimous congratulations of 
the House. I can say that responsi-
bility of an office should combine with 
it sincerity of purpose and be1ief in 
its objective. 

In this atomic age India· needs a 
dynamic policy of shipping so that 
India may keep pace wi'th the rest 
of the world. During the time of 
emergency or war Indian .hipping will 
get its life and blood from Indian 
shipyards and dry docks. Indian. 
shipyards should produce a flotilla to 
!!Ierve as the second line of defence. 

India's overseas tonnage should! 
earry at least 50 per cent of Ita 
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foreign cargo. U.S.A. is pursuing a 
policy of 50:50. India should &JIO 
follow the same policy. Government 
should press the oi') refineries in 
India to "Lake at least 50 per cent of 
the oil carried by them in Indian 
tankers. 

I will mention one point here. In 
India there are eight maritime States. 
Out of these eights, only six have 
major parts. The other two, Mysore 
and Orissa, have no major ports. 
Therefore, I would suggest that Man-
galore in Mysore and Paradip in 
Orissa should be included in the Third 
Plan fOr construction of major ports. 

Every year there is talk about the 
improvement of Calcutta port and the 
remaval of congestion there. fu; a 
via media, why should we not develop 
the Haldia port, which is twenty miles 
below Calcutta? Even ships of 30 
to 40 draft can enchor there. There-
fore, these three ports should be in-
cluded in the Third Plan. Also. im-
mediate step. should be taken for the 
training of officers, engineers and sea-
men for the development of our mer-
cantile marinf'. 

My last point is about tankers. 

Mr. Deputy-Speaker: The han. 
Member should conclude now. 

Shrl Raghunath Singh: I must be 
given more tIme as I never speak on 
other SUbjects. I have taken only 19 
minutes. 

Mr. Deputy-Speaker: He was en-
titled to 15 minutes. He himself says 
that. he has taken 19 minutes. 

Shrl ~h n th Sinch: Yes, I have 
taken 19 minutes. 

Shrl Tyacl (Dehra Dun): He is 
bonest. 

Mr. Deputy-Speaker: He might take 
another minute. 

Shrl ~h n th Sinch: Tanker. 
1IIld passenger liners should not be 
withdrawn from the private sect'Or. 

Let private sector and public sector 
develop together. Private sector 
should be encouraged to invest money 
in passenger liners and tankers and 
preference and facilities be given to 
those companies who invest money in 
passenger and tanker liners. Tt.e lPa-
son is obvious. Private companies do 
not wish to invest money in passen-
ger ships as they are not very paying 
in comparison with cargo ships. 

In Ceylon there is a regular fight 
going on between the English shipping 
companies and the Indian shipping 
companies. English shipping liners 
have o"lwd our shipping not to touch 
Ceylon ports. I congratulate the 
Indian shipping companies because 
they have ignored it and have touched 
CL'ylon ports. This House must say 
to the world that if the other shipping 
companies are ready to co-operate with 
us we- are ready to co-operate w:th, 
them, but if they want to pass us over 
we will not allow oUr shipping to die. 
We will stand for it and fight for it. 

There is one thing more and that ~ 
about money. Always it is said that 
there is no money. We are investing 
Rs. 16 crores in the purchase of four 
"eroplanes. I do not want that we 
should not purchase aeroplanes. 

Mr. Deputy-Speaker: Now from the 
sea bottom to the skies! 

Shri Raghunath Singh: I am simply 
comparIng them. If we invest only 
TI'l. 4 crores in shipping, our t nn g~ 

will go up to two lakh tons. Why? 
Because at prescnt ships are being our-
chased on deferred payment. On 20 
per rent advanCe only if Rs, 16 crorCii 
are 'pent by the hon. Finance Minis-
ter, we can save Rs. 80 crores per year. 

Shri Tyagi: The han. Finance Minis-
ter is very miserly. 

Shrl Raghunath Singh: They are 
going to invest Rs. 16 crores in aero-
planes. Why are they not .pending 
R •. 6 crorcs or Rs. 4 crores on shipping 
so that India can save Rs. 80 crores? 
I say that if the hon. Finance Minis-
ter wants to wipe away deficit finAnc_ 
ing and the adverse balance, thi. 
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Rs. 160 crores should be saved, whien 
i. being paid to foreign shipping com-
panies as freight. 

One word about passenger shipping. 
We have got no passenger ship. We 
must haVe passenger shipping line. A 
ship under our flag with our nationals 
must go on the seas, at least to the 
U.K. It is very humiliating u'.ci 
shameful that our nationals and our 
friends sbould go in foreign ships. 
Why should we pay to the foreign 
companies? We have bvested 
&. 1,200 crores in Railways. We arc 
getting a retum of only 4 per cent. 
In the shipping business only Rs. 80 
"""res have been Invested, both in 

'UJe private and public HectorS. By 
I an investment of Rs. 80 crores you 
are saving Rs, 3 crores and by L'1vest-
ing Rs. 1,200 crores in the Railways 
you are getting only 4 per cent. 
"'lIerefore I request that the Govern-
ment should give at least Ra, 6 crores 
immediately far the expansion of 
lndian shipping. 
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~~~~ r ~ 'q-iffl1: 'Rll 
' l' i ~~ ""' ~ 
i ~~~~1 

~ ~ ~ ifT1'f iTtT m.r ~~ 
~ t; If,t \'f if<: ~ "llfif; ifI'iIf ~ ~
m CI'f; ;;mIT ~ I 'lITGf ~ m- $ 
~~it ~'tii '~ 
'R ~ if; 'I'm "IT ~ m ","fWr 
q-Rfi ~ ~ ;m if; 3;<f{ ~ fi!;(r;ft ~ 
~ ~ ~ ~ "IT I ;m 'ffif ,¥ >itt 
ij; !IR"l: ¥. 0 tim: ~ '.l.m 
~~~~ i rnit 
;f.tt ~ '!iff ~ 'l"IT I w-ft ~ 

0i~~~t  if; ~ 
~~li t~~i ~ 

437 (Ai) LSD-5. 

it f.Rft 'I/T ~ 'Iitf "ITI1 m ~ ~ 
~ r~~~ it ~~'""'" 
~it~ ~~~  
if; fit; '!f.iT ~ ~ ~ ,¥ tii if; ~ 
~i "1 li  ~1 ,0" 0 ti ~ 

~' ~~,~~~  
if; ~ ~ II, c.r ~ "itT "'1m <ri1'f <'1m 

rr~ ~~ 
lilt ~ 'Iitf '1ft "IT if<: ~ <IT ~ 

~ it ~ -h ~ 
i ii ' "lt~~i il t"lt ' ' i1r 

«'Ii1r ,0-,11, tim: ~ ¢ """" 
fiRlfi I ~ if;T ~ ¥ ;;mrr t 
<IT f.Rft ~ m ¥ ;;mrr ~ m ~ 
~  CT>R <g ;;mrr ~ I ;m -um '1ft 
~ ~ ' t I!roir ~ fit; ,HT if; ~ 
ti ~~~~ ~ 

. if; !IR"l: ~ m ~ f.;m 'R 
ti ~i i1" 'i'r ri ~ 

~ I ~' ~ ~~, 'fiT\T<f 
~~,"' ~~t  
~ ~ ~ ~ f.r.l;ft "itT ~ 
~~~i ~~' t~ 

'lIN ~ ;r.r ~ ~ ...-rm 
~~ it ~i ' i ~ 
lTTiT it mel' '!iT ~ "{'f '!mft ~ ~ 
'!"IT PT « ..:rm <mnoft mel' .nm 

,t~~~- ' t~  

ir~~~ it "l ~~ 
OR ~ « "'1m ~ ~r- t 'f¢t 
~ I 

13.16 hrs, 

[MR. SPEAKI!lR in tn. Cnair] 

~ <'I'm '6ror ~ fit; ~t ~ 
~~ it~~~~ 
;m if; ;om: ;r.r .rmt If,t ~ qUrm 
~ I ;;rif '1ft ir ~ 'Iht m ~il """ 
~~~~rl~ ~ 
~~ ' n ~i r ir 

""" ~ ;m -um '!iT ~ {(17ft ~ 
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[11ft' '!'To Ro 'f!<:r] 
l{l 'It ~ fit; ~ 'llT ;m: ~ m.rr 'fiff 
'If'I" ~ I qr;;r ~ ~ ~ ~ l1l"'{-

;f\'q" 'U'if ~ ~ 'Pri ~'ttr 
1i'~~ i~" i'i ~ t~'  
fit; o;rrq- .rr ¥ i\' qrij- ~ <it ?,of i\' mit 
it; ~ ~ o;rrq-~ ~ flf<fuitu 
<'I'!r .rtfiI; '!>tr.r ~ '" X ~ ~ 'liTm'fT 
~ ~ orr( ~ ~ <it 'R '1>1 ~ 
~ 'reT ;r.r ;;mrr fit; ~ mID m;f 
i ' ~ I r r"lit1 ' ~ 

~ it " iit~~~~ 
~1 ' ~~" it~ ~ 
~ i~~~'li ~~ 

~ I 

~ it rr -~ n'1l ~~ 
f'I' ~ ~ ~ ({lit qr.rr ~  

~ i ir~ ({lit qr.rr ~ I ~i 
~ ifllT of;fim;r l{lffi ~ ~ ~ ~ ~ 
~ 'fl'<I1: c; 'ffif l l ~~~~ 
i '~~~~ it~ 

!fun;ft ~ I 

~~~it i ~ 
i i '1 li1l ~~~ it ~~ 
~ ~ ~-r" m.r ~ ~ on: ~ ~ 
'lffit ~ '1'tt <ffi ~ t ~ i\' .rr 
~ ~ ;;mrr ~ <it <ffi ~ ~ 
' i ~ it r -~~~~ 
~ r~~~ t'lt i~'tt 
<ffi on: ~ "lit ~ ~ '1'tt ~ ~ 

' ~' 1 li  ~~ 

'1lfT I 'I'Ift ifTfur .rr .wr <m'f <'I1TT 
~ ~ ~ lIm om:r ;;naT ~ i ~ "rf 
~ rnit~ I ~t' 1 l l'"it~1 l 1 1i' 

'Itt mor I 

~ ~ ~ ~ ~ 
fueT it; wn: ~ ;;mrr ~ <it futt Ii' ~ 
<ffi 'iiI ~ t f\;rq- ~r i ~ 

~~~~~ ttt~il 

rr~ ' ~ t~ 3"l  ~ 
<'!WI" qr;;r ~ <it ~ ~ ;m1' trt tfi I 
~~ rniit i '~ t 

<'!WI" iJilft O!fi ~ ~ O!fi ~ ~ 
t .wr itt 'ffif qrij- ~ ~ if II{ 
'l'f if'Iim fw <it <ffi ~ ~ 'reT 'iffl(ft 

~ ' '~ rr ~' 3"l n 
~ ~  ;r;n"l!T ~ I ~ ~ ~ 'flIT 

~ t ~ IJl!1f Ii' ~ mm ~ I q 
.... '1ft itt 'ffif ~ ~ qrij- ~ 
q;rt it; .n'1l it llw ~ fiI;1!T <it "Ii' 
it~l i r r ~ ri 3"l l i 1 

;mm l['f if ~ \(;:- ' i", "4 ~ 
ll ~  Ii' ~ f'lilfl <it 'l'f ~ '1lfT 
it ~' it~~~~ ~~ I 
~lt~~~ it ' ~~ 
mn it ;ft>ft" <m'f if"'Il'iT l{l<fi <it 
~~~' 1 i~'l "'" 

<m ;mT t firnrif ~ ~ <m'f ifiI'Tt 
orRT O!fi <iT l['f it <ffi t ~ ~ 
<il<'IT ~1 ~ fiI;1!T <it ~ ~ it 
~ on: if1h: m ~ .rr w '!iT ifTfur 
~ 0!fl"<'I1' '!iT #or fw '1lfT ~ <it ~ 
.mr ~ 'flIT m .mr ~ I '>fif 'if"> 
~ .mr tt'Ii ~ rn ~ ~ <iT 
~it~~~' i ~ 
i lrr' ~~' ' ~'3"i ~ 

~~i 1h ~~ 
~t n" "l l1 t~~~ I ~ 
' ' i"~~~~~ 3"l ~ 
~ ~ ~ ~ ~ <'!WI" \'I1lrit 
~ ~ <fro't ~ ~ ~ .m it <m'f 
~ it~~ it~~' "1' l  
~~ ' l i ~~it ~~ 
~ mit ~ ~  ~ ~ ~ ~ 
~ ~ ~ i ~ ~ o;ffi ~ oro-
;nfur t m1 i\' '>fT'f ~ .n'1l 'liT ;rnTlf 

~ fit; ~ on: mRT ifTfur ~ ~  
~~ ~  t ~" it~ n r 
f1roft ~ o;ffi ~ 'if"> ~ ~ m >,"l!t 
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t ~ q'fR ~ "Ekr -.:iT 'fT'ft ftn: ;;n'1i 

it it~ t it~  
~ <it ~ Y, Y ~ X, :( mr 6'!f 
i t~~~~~~ i  

Tor 'f'ri it; ~ it fit; ~ -.:iT 'qfII'W 
~t r~~~ it' ll'' i  

~  ~ ~ ~ it ~ ~  

~~~it~~~ 
~~ I ~ n ~~ ~i i 1l  
~~~t~1iit  
,.". iIl1I<f ~ ~ ~ ~ fit;qr 
it~ it ~ Xoooo ~  

~ttr l' n ~~~~ 
6'!f "l'l '«IT ~ 'fit ~ ~ a'I1 ~ 
~rrr~ 1i~~ it ' 'i ' 
~ <n: ~ ~ ~ ~ ~ -~  
~ U;ft ~ <n: ffi it; ~ 
it Y, Y ~ :(, :( ~ 6'!f ~ ~ 
~~ r ~~it ~ 

it~~~~ i~ it  
~ ~ it; f.rqfvr <n: f.rn ~ fit; 
~~ , ~~~ 
a'I1 W '1ft >i;;!u 'flfi ~ ~'  'It ? 
;;it ~ ~ ;;it ~ i:rtT llT't.rr 
~ it ~it itr tl ~~ 

~~tr ' ~~~~~ I 

~ ~ ~ " ~ it; ~ ~ 'fin' ~ 
-.:iT ;fu;ft m 'l7 ifiIT1lT ~ ~ mtt 
~ n it~i ' ~ ~ ~ 
6'I'Tft IR'm: '1ft ~ ~ ~ fit; 
;;it ~ m ~ Tof ~ ~ ifiIT1lT "ITIr, 
n ' it r~ n  1l l1"l ' 'i '~ 
~~ it~ l ~~i i  

~~~~ t~~ ' '~ 
-.:iT ~ ~ ~ I ~ IlW ~  i\"o 
~~l it~~1i rnrr 

t I <it ~  ito it ~ '!If 'liT 
~~ ~~~~ 
~ mir iI'ffiiT ~ I ~ m ~ I 

it~~ rr t gt n r~ 

ifiITlIT ;;'t '3"'l' ~ T'l ~ ~ ~ 

it ifiIT1lT I ~ t ~ flRr;ft - >iI1ft;r 
~ '1ft, W t ~ flI;a;rr .m 
~,~ it~~l ' i  
~ ifiIT1lT I W ~ ~ ;mr ~ 
a I 

w.r.r ~' i ~ ~~ 
~ ll'r.rifT t, w t ~ '111 q-.:fT 
~ t t~ r~ 
, ~ ' ~t~~ 
""~~ I t~~l t r6'  
"ffifur ~ ~ GI1I{ ~ ~ 
~, ~ ;;pfi;:r 1fi'f <it ~ ~, 
it ~~~~~~ 

~1l l1"l it~~~~ 

~ ~ ~ ~ ~ a, ~ ¥ '¥ 
~~~~ rit ~~t 
~~ i~ ~ 

~ n ~~""~~~~ 
~ f.!; i ril'1 t~ ~ " ~ ~ I 
~it~ it ~' it~~ 
~ ~ I <it ~ 'r ~ : 

"I am seriously asking where 
is the National Highway No.8." 
The gentleman also told him, "I 
am also seriously saying that 
this is the National Highway No. 8.w 

<it ~ mm ?:CT tgT ~ I <m'Il ~ 
~~~~it  ~"," i r 
' i ~""~~ l rt~~ 
ii" it ~~~~ rrl 
n ' 'it~ rr 1'qfII''f 

Wr ~" ~ :rnr;f ~ 'R"I"fi: Rlll I 

&it;mT it mm ~" t't :rnrr I ~ iII'1'fuT 
t~~~~ "' i~ 

'I1IT I ~ 'qfII' 'liT 'llTf a fit; mit 
~ ~ q'fR ~ lIR f.r!;<;r 'I1IT <it 

n i r 1'i' 1 1ll rr~ I 
it it~~'3' it ~ ~~ 

<ft;rr ~" ~ ~ ~ it; lfOll1f q'fR 

' '~~"~l ~~~ ~ 
~rn r~,"~~ ri r ltl 
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[>.fi .,10 f.,·o q>:;;r] 

~ ~ 1 i ~ ~ ~ 
'IifW I ~ iI>'T 'ifJftir ;Or ~ "ffi'Tii ~ 
~ ~ 'Rof ~ 'flIT q;pm ~ I ire 
~ 1l ~ '4't~~~ 
m f<r.m: <rl $I'R ifl'iI't ~ ~ 
"",~ i ~ 'i i i"t~t 

3' ' l ' ~~ l 

~ i!Rr "Ii' ~' 't  t ;ffi 11 
~~~,  

Mr. Speaker: After 15 minutes the 
hon. Member goes to 1 ~ ;;mr I 

Shri N. N. Patel: Sir, I have been 
waiting for so many days; but only to_ 
day I got this chance to speak. 

Mr. Speaker: Very well. 

siT 'fTo f;;o qi"" : ~ t .n.r 
~ 'I'm 'lTIif ~ f;;r-r iI>'T ....tf m;;r ;;m: 
;;m: 'l"R 'l"R «T<'I' « .mt ~ I ;;if 'lit ~ 
l ' ~ i ~' it~ -t~ 
i ~~ i r it ~ ~~~ 

~'l' ~i ~ 1l ~1l' 
~ ~~~,~t~ 
~ ~ ~ ' '~ ~ t.n.r 
~t~~1 ~~~ 1l ~ 
~~ I r ' ' ~t  
if ~t ii ~~ 

~~ I i 'lit~ rr~ 1l ~' it 
~t~ ~~1 
$I'R lfi; ~ if ~ ~-r  '!;; ~ 
~ ~ ~ ~- 1l  ~ >mIU 
t~ 1 ' 'l'1 ~~~  
~ r.m iI>'T ~ ~ i;'!rt ~ 
' 'l r~i i ' n-1 , ~~t~ 
(fr ~ om JIlJ': ~ ifffI'lI'T om ~ f1l; 
~~t~ ~'  ~ fu1 
ril'~l~ ~' it~~~ ~i t 
~~  rl i ~i r~ r-r~ 
~ ~ ftm' OR 'fl1l' t, ;;it fs'!'lfu; ~ 
t m ~, f;;r-r ~ ~~, ;;if 'lit 

~ ~ fIr.rcrr I "Ill' ~ <Illf 
~ .rn- ~ en ~ f1l;;;if ~ '1111 
f<m OR ~, "IlI';;if ~ ~ ~ 
<!if ;;if 'lit ~ ~ rr rrr I en ~ t 
;ffi if m;;r ~ fir; 'q'lf'\ m- if 
'fT1f<I11: ftm' ~ m ~ en ~ !IT ~ 
~  i ~'1' ~ i 'lit~ 
~ mr.rr ~ I 

~~~ t t  '4't~ 
l~~~ 1l  ~~t  

~~~ t  ~"" 
~~ ~ ;;rR I ~ ~ ["'" ,f 
<IFfffT ~ ~ t m ;;it ~ 'fIln' 
' ~'  t ~~~ 

~~1r r~ ' ~ ri 
m '4't ffi<:rr ~ ~ I $I'R ~ OR ;;it 
~~""~ t 
1 it~'4't~~ r~~ r  

tlire~~ ir it~' 1r"  
'llR mftm ~ ~ OR ~ r 'lit li"I'm 
;;rR $I'R ~  'flt;;it .om iI>'T 'iIfTU 
lfi'rra '3i ~~~l ' "' ~ r ll' I 

"I am: '~ ' i h  : '1'61~" i ~'r r, 
~~ ~i ' ~ 
'lit ~~~ 1l ~ ri  
~ l!'ITfu 'flt a I iffi;;; ~ ~ 
t iIlt 1l' f.re;ft ~ ~ -m .n-
~ l!'ITfu ~ ~ I $I'R ~ ~ 'l"fl:vrrll 
'n!: t ~ ~ 'lit '1''l"'fT to m<rn<r 1fr.f 

f.mft ~ 1l' ;jT'fT ~ a $I'R ~ t 
~"l" ' i r~ r~~ 
~~~, 

~ 'iTt<; ft <P1it iI>'T ~ il> 
~ jl''l'ro fufifIT cif;;r ~ ~ t X '¥ 

"'" ,0,00,000 (;;frn ;;rTl!fC'f) ~ 
~ 'IT iffi;;; m;;r iI>'T ~ fum' 
il> iii{ if ;;it qtOOft ~ w 'lit ~ ~ 
mt'\'lf '~ >fr.T;rr 11 '4't ~ ~ <mf 
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'liTt '1fT iMr "fR ~ ~, ~ ~ 
.nor m<JT( U "Sf<mf ~ ~ I ~ 
m1I1!: ~ f.!; ~ 6"'f ~~ ~ m<'[')m;f 
iffiR- mft R"ITit ~,~ lllf iliT ~ ~ 
~ R«ff.r 'liT "'T ~ 'R'IT ~, 
~ Q"7 ~ .nor) ;r mil Rm'TI ~ W 
f.riI' ~ ~ srRR ~ '1ft 1r.!'Ii 
~  ~1"" t 1  ~lr "i rr~ ~ ~ 
~ 'lit 'lft ~ r '1ft ~ i t~ 

lfRT ~ ""'''i'f f.!;;;r) ir. lIT'Wlr ~ m 
~~' i ~~r rril ~'  
~ r ~ '3f;ffi ~ 'liT m<r, 'l'fTf.!; 
~ ill iHn lllfl7T ~ ~ mr ~ 
'fTlR mm ~ I 

~~~' i  ~ 1  
~~~it~1 ~lr n" 
it t "I"R ~ ~  ~~, m.r ~ 
<it .rt, i , ~ 'lif ~ i!tT '1ft omft 
~ W '3"'f 'lit '3f;ffi ~ If'fT'f m 
it r.w c;ir IT ...... fir.lfT 'TT'IT ~, ~ 

"l't\' ~  ~1 i ~ I in:T lTToRT ~ f.!; 'fflj 
' "~'li ~1 

-i\ ~1' t ~  ~ ~ ~ 
flI;m ? 

-i\ limn . >rT<'T'R, u;nfim 
~itl 

~~~ 1t~ii~ ~
'<IiTIl'fm-1f vfI I ~ ~ ~ ~ 
fmft w fw;fT u ~ ~-' r  
~ 'liT lImi'f fiI;><r 'fin, ~ ~ ~ 

r~~1 ~ ~ i ~ 
~~ ,~ ~~  

" tff. ;;n;r.n ~ ~ 
Was in the direction of the M:nls\ry 
not to take trunk calls from Belgaum 
to Iklhi or Delhi to Belgaum? 'l1? 

;;n;r.n ~ ~ I ~  if 'fi: 
~~ ~lt n rlll ' ~ 
~ ~  ~ ~ ;riT -.hr wj; I W 'liT 

~ ~ rnll 

?;;;r)'lfti'f sfu{t wl ~ \1;'1' 
~ - it i ~ it; or, 'R >mft <It , 
" 'l'i' ~~'l1 ~ l " ~ '3"' ' i  
~  mfq;!f it ~ir 'lfr ''If'W.fT '1ft 
~  ' ~l ~' ' ~9 tl 
~ 'l t ~ ~ t '<rri'f ~r i~  I 

~ ~ ~ " il"'i't ~n if, m 
i:f ~ <fI;r ~ iR'IT'IT ~ ~ 

~ I ~ fufiI1t f1If.m-< JSft ~ 
~~~~~~ 
i ll'll" i~~~~1 ' l 'l t~ 
' ll t,~ lli ~~'l  
ft:mtl ' l ' ~~~~ 
m i'lWt ~ ~ t.m: q: ~~ 
~ " tl ~it ' ~nll 
"f<'fWal ~~ 'tt~~lli  
f.foht Of@' ~ ;;mrr ~ f.!; '11! If>Tof ffi 

oilt ~ ~ a I ~ 'liT "!ftur!1r 
~t ~ ilt rr~t ~ 
~ ilt~~tlirtt 
IT!ltorr ~ Ii\; w m i:f t!1Tll 
i l'it t r ~tli ~" i 
ilt~~, ~ lli ~ f.foht....: ~ 

m<r I 

~ i  ~ ~ to!R ii ~ 
~~it t r ~~~ 
pi 'IT I ~ q ~' ~  'IT Ii\; ;;if 

( l l~nl r li\;lI'PJ'lIT t, ~ it ~ fir;;;.n" 
ri it ~~ r t~ 
'liT ~ rrr t I 1Jif iI<lTIfT 'llI' 1 
li rlrlri ~~ 1r it 

it ifR lfi 0fllI1ft I ~ ~ ~ 
"", ' lr i~1 ~~9  

<ftfuIT <ft 'i~ ~ 'fit 'IJ'lIT ~ I '!if 
~t tt' i~~i ' l r  
ofl rrr~, arm m-,!f <Mt '1ft ~ 
~ I irtt IT!ltorr ~ f.!; ~ t>,:[Ti'f <ftfurI" 
'fU ~ ~ ~ «'fTf1m ~ ~ 
oiltij' it; m i:f W fl f.!;>n ~ m 
~ ''fit ~ f.!;>n ;;n'lI'1 
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['-'It m>n:] 
"-~ ~ it ~ l  

r"'t~~~ ~ 
1IW ~ ~ ~~, ~ 11ft ~ t1  
~ n' , l l 'l' i~ n' ~~'  
~~~, -~~~ 
~ t I W 'I>T 'I>1\'IT ~ ~ fiI; I!I"-
~~~~it~ 
~ ~ ~ ~ I irtt lI11i;rr 
~ i ~~it~ r 
~' ~' ~tl 

~ ~ ~ 'R ~ 0lIT'frtt ,m- i!tf 
F-it ~ fiI; 1fI1"iT ~ ~, m- ~ 
~, ~ m- i!tf ~ I Q:m flr;m: 

rn~~~~~~,~ 
~~ r~ ,' ~ 
;¢t ;;n'If I 

~ fuI'I1r 'I>ittt ..,'T fu'tt t 
IIrt it ~ ~'  ~ ~ ~ I irtt lI11i;rr 
~ fiI; ~ OR ;;rro ~ fiI;m ;;n'If I 
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Mr. Speaker: Dr. Sushila Nayar. 
Then I will call Shri Osman Ali Khan, 
and then this side. Han. Members who 
have spoken ought to continue to sit 
in the House. 

An HOD. Member: Yes, we are 
trying. 

Dr. Snshila Nayar (Jhansi): The 
subject of transport, I think, is second 
only to food production in its urgency 
and in the effect it has on the life of 
the masses in our country. We do not 
have enough hospitals in the country. 
If We can have good roads and good 
transport facilitie,. we can carry the 
sick to the nearest hospital or dispen-
sary within a reasonable time and with 
without too much damage as a result 
of the journey. 

Similarly, today We find the strange 
spectacle that excellent foodstuffs, 

fruits, vegetables and other food arti-
cles are going dead cheap in certain 
parts of the country, while they are 
most costly in certain other parts of 
the country simply because there are 
not enough transport facilities to en-
able these things to be transported 
from one part of the coun fry to the 
other with speed and rapidity. 

It is very gratifying that the T1'Il118-
port and Communications Ministry 
has constituted a non-lapsing road 
fund so that money which is not used 
in one financial year can be used in 
the coming year, and the same prin-
ciple has also been applied to the 
fund for shipping purposes. However, 
the provision made for these -purposes 
Is most inadequate. 

Shri Raghunath Singh has said 
enough about shipping, sO I will COD-
centrate on the need for a better and 
bigger plan provision for the roads in 
our country. 

The National Council of Applied 
Economic Research has recently pub-
lished a report by Mr. Lokanathan in 
which facts and figures have been 
quoted to prove the importance of 
road transport in national economy. 
According to this report in 1957-58 the 
net contribution by road transport to 
the finances of the country was Rs.95 ,55 
crores; the gross contribution was 
Rs. 133.55 crores and the difference 
was the money spent on roads, ad-
ministration and everything else com-
bined. Thus, the total amount that 
the Government earned from road 
transport was a substantial sum of 
Rs. 95.55 crores. As against this, dur-
ing the same period. the net contri-
bution made by the railways to the 
finances of the country was Rs. 54.55 
crores, which means it was Rs. 41 
crores less than the contribution made 
by road transport. Yet. if we look 
at the plan provision, the railways 
get at least five times the money 
allotted to ~  transport. 

I am not decrying the necessity for 
the expansion of railways, money has 
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to be spent it the railway system has 
to be extended in this country, but 
when we have done with somewhat 
inadequate or not very beautiful rail-
way stations for a number of years, 
we can manage to go on with them for 
a few more years, instead of beauti-
fying the railway stations here and 
there, having more beautiful build-
ings, or making the railway lines 
double, We can carryon with some 
difficulty, What is necessary is that 
We open up those parts of the coun-
try which have not been opend up, 
and open them up as rapidly as possi-
ble. If it can be done by extending 
the railway system, by all means let 
the railway system be extended to 
these areas. But it is much cheaper 
and much quicker to open up thesp 
areas with the help of road transport 
than it is by extending the railway 
lines. Therefore, I plead that a better 
provision should be made for expand-
ing the road transport for opening up 
many of the areas which are today 
ina.ccessiblf:'. 

13.50 hrs. 

[MR. DEpUTY-SPEAKER in tne Chair] 

Apart from the advantages which are 
obvious as a result Of setting up of 
road transport and communications 
for linking up these backward areas 
in the interior with the rest of the 
country, road transport offers a con-
siderable amoWlt of opportunities for 
gainful employment, which is very 
urgently needed in this country 

It is a strange kind of irony that we 
are increasing the burden 011 road 
transport by the levy of taxes on die-
sel and by the levy of extra taxes on 
tyres and SO on. Cars may be a lux-
ury article, although that is also a 
questionable point, but buses cer-
tainly are the poor man's mode at 
transport, and they arc by no stretch 
of imagination an item of luxury. The 
bus·owners are not going to pay the 
extra taxation that We have levied on 
them, but the extra burden is going 
to fal! on the poor man in this coWltry 

who has tl' travel by the buses, be-
cause he can have no other or better 
means of transport. 

I, therefore, plead that the han. 
Minister shOUld take up this matter 
with the Finance Ministry and see to 
it that We provide good and cheap 
transport for the common man in this 
COWl try and extend the transport sys-
tem particularly to those areas which 
are today not connected by any other 
means. 

I represent an area which is very 
backward, namely the area of Jhansi 
in Bundelkhand. The roads are in 
a miserable condition in that area, and 
there- are many rivers flow in, all 
around, dividing up the whole area 
during the rainy season, so that there 
are no means by which people can 
get from one part 01 the district to 
another part of the same district. 

The hon. Minister has been good 
enough to promise one bridge over 
the Betwa in that area at Noteghat. I 
hope the construction of this bridge 
would be taken up as early as possi-
ble. But there are many other simi-
lar rivcrs in that locality which need 
bridges. The roads are so awful that 
even tor a bullock-cart to go on some 
of those roads, is very difficult. It is 
amazing how the people have con-
tinued to Jive in those conditions for 
hundreds of ycars. It is time that 
our Government pay some attention 
to these backward areas in U.P., in 
Madhya Pradesh and in the hill areas 
of our country, and laid good roads, 
so that these areas can be linked up 
with other parts of the country, both 
in the interests of the people living 
in thOSe areas and also in the interests 
of the overall economy of the country. 
I wish to add that even for the de-
fence of the country, it is most im-
portant that more attention is paid to 
the roads, and particularly, to roads 
along our border areas in the north 
and in the east. 

Something has already been said on 
th" subjcct of tourism and tourists. I 
find that While some beautiful big 
hotels have been put up in places like 
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Delhi or Banaras. in most other 
places the facilities are very :inade-
quate. The guides are even more in-
adequate than the accommodation. In 
Bombay. a system has been instituted 
whereby some ladies from gooCl mid-
dle-class families, wanting part-time 
·employment have been employed on 
a part-time basis. They are itlformed 
when there are tourists of a particular 
intellectual type. These ladies are 
given training for giving proper :in-
formation to the tourists. I wish that 
this system could be extended to 
other parts of India also. It will be 
very helpful, and it will result :in 
giving a good impression to the peo-

.ple visiting our country. 

Then, at the airports and the rail-
way stations, particularly at the 
airports which are within the juris-
diction of this Ministry, I wish the 
staff can be in9lructed to behave in 
a proper manner. 

Shri Rajenlira Singh (Chapra): Im-
possible. 

Dr. Sushlla Nayar: Two days ago, 
I happened to be coming from 
Banaras. Due to the bad weather, the 
'plane had to turn back and go back 
to Banaras. We had to spend the 
night there. While we were waiting 
at the airport to know whether the 
plane' would take oft on that even 
ing or not, the airport officers Were 
shouting jn Buch a manner at the 
lower staff that one of them started 
screaming so that those foreigners 
who were there started looking this 
way and that way. So, I went out, 
some other persons out of them also 
followed me, but, fortunately, the 
airport omcer knew Hindi; so, I spoke 
to him and spoke also to the air hos-
tess. and asked her to go and tell 
these fellows not to behave in that 
manner. Thes(' foreigners arc herE' 
perhaps just for the day. and jf they 
hear us shouting in this manner, they 
will carry back the impression that 
this is how Indians behave. Therefore, 
all persons employed in our aviation 

service have to be particularly care-
ful as to what they do, how they 
speak and how they act, and what im-
pression they will be giving to the 
foreign visitors visiting nur country. 

I wish a little more attention IS 
given to the promotion of :internal 
tourism in our OWn country. We 
need to know more about our own 
country and about peOPle in different 
parts of the country. Some train trlps 
have been arranged, but I wish the 
Ministry would arrange some bus 
trips, some road transport trips in the 
same manner at concessional rates, 
for students, fOr Government em-
ployees, for schOOl teachers and for 
other sections of our population like 
our rural masses and sa on. It will 
be helpful to all concerned. 

I wish to say a little about the 
P & T Department and the work that 
has been entrusted to the Postal De-
partment far the sale of national sav-
ings certificates. From all over the 
country, we gct complaints that the 
postal staff, :instead of encouraging 
the people in the process of buy:ing 
these national savings certificates, do 
everything that is likely to discourage 
the people from undertak:ing this 
activity. Somehow Or the other, the 
Postal Department pmployee. have 
got an impression, they haVe a feel-
ing that this i. an extra burden that 
has been imposed on them and that it 
is really not their job. How that im-
pression can be removed .is :Cor the 
hon. M:inister to decide. We .-ug-
gesu.'d that perhaps they should be 
given some extra remuncra lion tor 
doing this work. The Department said 
that they would give these people 
some extra remuneration if they did 
work beyond a certain scale. I un-
derstand that the whale process w 
been made so cumbersome and 90 
complicated that nobody can really 
draw that extra emolument that has 
been promised. It should be simpli-
fied. I have no doubt in my mlnd 
that the national savings movement 
can grow in this country only with 
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the help and encouragement of the 
postal department. The hon. MInis-
ter must see to it that the bottlenecks 
are removed. 

14 Ms. 

In order to achIeve this, some kind 
uf a co-ordination committee consist-
ing of representatives of the postal 
.department, the Finance MInistry and 
probably of the National Savings Or-
ganisation has been set up. The Cen-
tral Advisory Board for National Sav-
Ings recommended that in those co-
·ordination committees, some non-
official repres"ntatives of the State 
and Central Advisory Boards should 
also be Included at different levels. 
When this recommendation was com-
municated to the Ministry, we got 
back the reply that the committee is 
a departmental bodv to .iron Ollt thC' 
difficulties and the' Inclusion of non-
officials will result in interference by 
them and hamper the work. It is a 
strange kind of attitude where non-
officials are considered interfering 
busy-bodies-a nuisance--and the 
officials are th., peopk who are there 
to smoothen out tltings. If the non-
officials are 90 very interfering, I pre-
sume the Ministers will al90 come in 
that category, and the officials pro-
bahly do not like any interference hy 
them (Interruptions). 

Shri Rajendra Singh: They are as 
much untouchable as We are! 

Mr. Deputy-Speaker: Not so much 
ot interference now. 

Dr. SlI8hIla Nayar: I suggest that 
the hon. Minister miiht look into 
this and curb this attitude of the bur-
eaucracy to whatever extent it is 
POssible for him to do. We have as 
much Intereat in the smooth running 
at. the department at heart as any of 
these officers can have. Why should 
they think that a non-official on the 
C'o-ordination committee, who can 
point out the difficulties at the public 
to them and focuss their attention to 
it, is likely to be an nte~erlng buBY-

br,dy rather than a helpfUl person who 
can tell them how these difficulties 
can be overcome? 

Lastiy, I wish to say a word with 
regard to the delays in cOming to deci-
sions and in the implementation of 
those decisions. For instance, there 
was a proposal to introduce a ration-
alised type of agency system for na-
ti n  saving. from the 1st Of April. 
Suddenly We got a letter from the 
Ministry saying that there are too 
many difficulties, there is not enough 
paper, they cannot publish the forms 
etc. and therefore, this decision may 
now be postponed for another six 
months, to the 1st October. Nearly 
a year has already passed. Now an-
other six months are added to it. This 
is not the only instance. This Is only 
on" instance of delays in the imple-
mpntation of decisions. These delays 
are very very discouraging and I wish 
something is done about them. 

Much has been already said regard-
ing the telephones. But I wish to say 
that the trunk telephone system Is 
very inadequate. In 50 per cent of 
cases, one cannot hear clearly what 
the other party is saying. When you 
tum round and tell the operator that 
the line is not clear, he says: 'Speak 
a little louder'. By speaking lou-
der and shouting myself how can I 
hear what the other party Is saying? 
By this 1 cannot get my ears sharp-
ened and hear what the other party 
is saying. When you tell him: 'Why 
don't you attend to your machine and 
8ee why the sound Is not coming 
through properly?", he says: "the line 
is coming via Gwalior', 'it is coming 
via Agra', 'it is coming via this place 
or via that place'. Something should 
be done to .improve this mechanism. 
I could hear clearly the voice from 
India at the other end in Texas in 
the United States. If there can be 
mch good transmission from acl'05S 
the oceans, there is no reason why 
there should be poor transmission from 
onp city to another within our own 
country. 
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I thank you for the opportunity 

given to me. I will say on some other 
occasion what I have left out now. 

8hri Osman Ali Khan (Kurnool): 
Mr. Deputy-Speaker, in the present 
day fast-movmg world, where tune 
and speed are factors of i rt n ~, 
air transport comes uppermost to my 
mind while reviewmg the activities 
and working of the Ministry of Trans-
port and Communications. Civil avia-
tion has made great strides during the 
past few years-with the introduction 
of the Viscount service on the trunk 
routes, with the purchase of the Bo-
eings by the Air-India International 
and also taking into account the gene-
ral operational efficiency and the high 
profes$ional integrity of the manage-
ment. I have no hesitation in saying 
that we can feel legitimately proud 
~t our air services. But whatever be 
the progress that We have made, it is 
a fact that we cannot ignore that the 
air services have been losing about a 
crore of rupees annually. These losses 
have been incurred year after year, 
though it has been mentioned that 
during the current year the losses are 
likely to come down to Rs. 50 lakhs. 
There has becn a steady increase in 
revenue since 1953, since the setting 
up of the Corporation. The revenue 
has doubled itself, but with this in-
creaSe in revenue there has also been 
a steady increase in expenditure. I 
feel that the increase in expenditure 
that we see even in the unit opera-
tional costs can be reduced if proper 
measures are taken. The Cost Struc-
ture Committee appointed by the 
Government of India during January 
1959 has gone into this question. In 
its report, the Committee refers to 
the general lack of cost consciousness 
and says: 

''We find at various levels of 
management there were officials 
who, though responsible for a 
substantial segment of lAC e ~ 
penditure, did not seem to be 
aware of the responsibility to 
control pxpenditure". 

The report also refers to the in-
adequacy of budgetary plannin& and 
control in the Indian Airlines Cor-
poration. I believe the report is be-
fore Government for consideration, 
and I hope due weight will be given to 
the suggestions and recommendations 
made in the report so that the IAC 
losses can be reduced by creating a 
consciousness amongst officials about 
reducing the expenditure. 

Another important step that has to 
be taken for reducing these losses is 
the replacement of the Dakotas by a 
suitable type of aircraft. We have 
at present 45 Dakotas. I believe out 
of these, 42 are fit for service. All 
these Dakotas are out-moded and not 
economical to op.!'rate, taking into 
account the cost of fuel, that is, 
petrol, which is very high, and also 
the payload capacity of the Dakota, 
which is much lower than tbat of the 
Fokker Friendship or the Viscount. r 
learn that the dircct operational cost 
ot any other type of aircraft will be 
25 per cent less if the Dakotas are 
replaced. 

I am glad to find that 5 Fokker 
Friendship aircraft have been pur-
chased and are likelY to be delivered 
in the near future, But these are not 
sufficient because we have 45 Dakotas 
to be replaced. At this rate of gett-
ing 5 Fokker Friendship aircraft or 
some other aircraft like the Lock-
heed, in course ot time, it may take 
10 to 15 years to complete the re-
placement of Dakotas. We must re-
place the Dakotas as early as possi-
ble. Probably by the end of the Third 
Five Year Plan We should be able to 
do so. We should arrange for planes 
of the Fokker type or the Lockheed 
type sO that we are able to replace 
these Dakotas which are a losing pro-
position. We have seen that when 
these Dakotas were being operated on 
the trunk routes they were not a pro-
fitable proposition and with the re-
placement of the Dakotas by Viscounl< 
all the trunk routes have become pro-
fitable. If these losses in the lAC, 
which are a regular feature year atter 
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~ r, are to be eliminated, the import-
.. nt thing that has to be done is to 
replace the Dakotas by suitable t ~ 
of aircraft. 

Before ~ replaced theSe Dakotas 
and while we continue to have these 
Dakotas we have also to see that there 
is proper utilisation of the Dakotas. 
Out of a lIeet of 45, 42 are actually 
serviceable; and, from the figures I 
see that out of these 42 only 25 are 
in daily operation. This gives a per-
centage of 6G--of active aircraft com-
pared (0 the total lIeet. In other 
countries, the percentage of active air-
craft compared to the total lIeet is 
around 85; and no airline would to-
lerate a IIgure coming down below 
that. It is most unfortunate that our 
J)ercentage should remain at 80. It 
is a poor lIgure and J hope the Min-
istry will take measures to 1 r ~ 
this operational efficiency. By an in-
crease in this pereentage the opera-
tion costs would come down and the 
overhead costs also would come down. 

While I said a littl,' while ago that 
the operational efficiency and the 
management is quite satisfactory, J 
would like to point out that there i. 
~  for improvement where the ser-
i e~ to the public afe concerned. To 

give only a few instances, I should 
like to say that at the airports or at 
the booking offices at Calcutta and 
Delhi the passengers have sometimes, 
perhaps most ofte-n, to queue up and 
,t takes half an hour and more to 
purchase an air ticket. I have seen 
many a foreigner-and I have seen 
others also many times-waiting in 
cueues. This has to bp eliminated bv 
taking suitable action. I would also 
like to say that the services and 
'attention paid in the aircraft are far 
{rom satisfactory when compared to 
10 years ago or 7 or 8 years ago. The 
,tandards have deteriorated. 

Th" punctuality of the planes has 
also deteriorated. No plane comes in 
l.imQ. The arrival and departure are 
hoth delayed. These things, thougb 
minor as they may look, do create a 
bad impression on the public about 

til<" workin& of the Civil Aviation 
Department. So, I feel that suitable 
steps haVe to be taken to prevent 
such delays and such inconvenience to 
the public. 

Our night air mail servier scheme 
is somethin& which is very good be-
cause overnight We get a letter from 
Delhi to Madras or to any of the four 
cities. But th,. scheme continues to 
be the sarna. sinCe its inception and 
only the four cities of Madras, Deihl, 
Bombay and Calcutta continue to be 
served by the night air mail scheme. 
I feel that something has to be done 
to extend this to aU other places. For 
example, Hyderabad, which is the 
capital of the State of Andhra Pra-
desh is very badly served by postal 
services. A letter that is posted in 
Delhi or any other city in India dur-
ing the working hours--oetween 10 
and 17 hours-gets there by the next 
Viscount service and it reaches 
Hyderabad in the afternoon and it 
cannot be delivered before 5 o'clock 
and it reaches the office the day after. 
It takes two days for a letter to be 
dplivered at a plaCe like Hyderabad. 
And, this looks very poor in the pre-
sen t day conditions of air service and 
something has to be done to remedy 
this. 

One suggestion that I would make 
is that Hyderabad has to be connected 
with the night air mail service by 
operating an aircraft between Hydera-
bad and Nagpur connecting the other 
aircraft. This service can operate 
from Nagpur to Hyderabad, Bangalore 
and Trivandrum. Trlvandrum also is 
a part of India though at the other 
end. It takes a long time for a letter 
to reach Trivandrum. So, I sugges'. 
that a night air mail service connect-
ing Hyderabad with th" other cities of 
India and also with Bang.lore and 
Trivandrum should be put into opera-
tion. There were actually hopes In 
Hydcrabad th.t this scheme will 
come into operation from the 1st of 
April. But, While going through th~ 
report I lind that there is no men-
tion about it. There is a good deal of 
disappointment at this and We hope 
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that consideration will be given by 
the Ministry to this so that letters 
do not take such a long time to go to 
Hyderabad. Now, it takes two days 
to Hyderabad; and it takes 3 days for 
mofussil places in Hyderabad. Even 
a letter from Madras to Hyderabad 
takes two days even though it is only 
one hour by plane. It takes this time 
beca USe the letters do not get there 
before the Dakota leaves. Therefore, 
one solution is to haVe night air mail 
service connecting Hyderabad to Nag. 
pur. 

Sbri Ranp (Tenali): I hope the 
Ministry agrees to that. 

Sbri Tyagi: They cannot agree so 
soon. 

Shri Osman Ali Khan: Sir, as I re-
ferred to sometime ago, we are get-
ting these 5 Fokker Friendship air-
craft to replace the Dakotas. It being 
talked of that these 5 aircraft would 
be sent to the eastern region. In the 
south also there is great demand on 
the route, for example, Madras-Tri-
chinopoly-Madurai-Trivandrum. On 
this route a Dakota is now operating. 
It has to carry mails to aU these 
places and it has to carry passenger. 
also. There is so much of traffic that 
sometimes one has to wait for a week 
to gct a ticket on this route since 
they have also to carry mails. Since 
there is so much of traffic it is necl'3-
sary that one or two of these Fokker 
Friendship aircraft should be used OD 
thIS route also sO that the needs of "e 
public are served. At the same time, 
it is also profitable from the point at 
view of the Ministry. 

8hrl Tyagl: Sir, my han. friend 
says that the Dakotas carry only 
'males'. How is that? Is there any 
such rule? The Dakotas carry only 
males and not females! 

Sbri (kman All Khan: The Dakotas 
carry the mails and also the passen-
gers of both sexes. And because 
mails have to be carried ..... . 

Dr. P. Subbarayan: I should point 
out to Shri Tyagi that a man includ-
es a woman undf'r the general prin-
ciples of law. 

Sbri Tyagi: In your Ministry! 

Mr. Deputy-Speaker: Not in the 
case of Shri Tyagi. 

Dr. P. Subbarayan: I am prepared 
to accept that, Sir. 

Sbri Osman AU Khan: So, I sug-
gest that out of these flve Fokker 
Friendship aircraft two may be put 
on the route Madras--Trichinopoly-
Madurai-Trivandrum. Apart from 
this, it is necessary that the southern 
region should also know about the 
progress that is being made in the 
country in the field of CIvil aviation. 
It is not as if tne south will come to 
know about it only after 5 years 
after the other regions. There should 
al,<;o be created an atmosphere of res-
ponse and they should feel that therll 
is progress in civil aviation also and 
We should not ask the passengers to 
wait for a week to get a ticket on 
thh; route. 

Last year I referred to a particular 
point and I would like to repeat it 
this year also. I mentioned that for 
the Viscount :;l'rvice that operates 
from Madras to Delhi-the DeIhi-
Madras :::;ervice-the timings are very 
inconvenient. The whole day is 
occupied in travel from Madras to 
Delhi. It is as good as going by 
train. From the point of view of 
working hours. it takes one working 
day, if YOLI ~  by the deluxe train. 
The same thing in the case of the 
Viscount service also, even though it 
takes a lesser number of hours. So, 
I suggest that, as in the case of the 
other cities, the Delhi-Bombay service 
or the Delhi-Calcutta service where 
the plane leaves in the morning and 
reaches the other place by 11 o'clock, 
if we leave Madras by 6 in the morn-
ing we can reach Delhi by 11. When 
I referred to this last year I was 
given to understand that when the 
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next Viscount comes there will be a 
caange in the timings and this would 
be possible. But I see from the time 
table that more services are inrto-
duced between Calcutta and Delhi 
and between Bombay and Delhi-
thrice weekly; but this has not been 
done. I know that the argument 
may be that there Is more tralllc that 
side and less here. It may be so. 
But if you provide more amenities 
and change the timings, the tralllc Is 
bound to increase. When the Dakota 
was operating, it was almost empty. 
I never travelled by It because it was 
so uncomfortable. But now I never 
go by train. -So, if suitable timings 
are given, one would like to travel 
by them and there may be more tra-
ffic on this route also. 

Shrl Manay (Bombay City Cen-
tral-Rescrved-Sch. Castes): Sir, I 
desire to take up the CAD wing-
the Civil Aviation Department-of 
this Ministry which has been neglect-
od. Last year I had spoken and 
given the grievances of the staff and 
r am sorry to .ay that the hon. Min-
ister did not pay ~ attention to 
them and those grievances continue. 
r desir<' to bring them to the notice 
of the han. Minister again in the hope 
that he will look into them. It is my 
painful observation that the Ministry 
is showing a step-motherly attitude 
to the staff of th~ CAD compared to 
the statl' of the P. and T. For ins-
tance, the hon. Minister has given an 
opportunity to the P. and T union to 
discuss the recommendatioa3 of the 
Pay Commission. This gesture should 
be extended to the CAD employees 
alBo. 

The arbitrary application of the 
Commission's recommendations about 
casual leave and Saturdays has cau-
sed grievous harm to them, the great 
majority of whom are both operational 
and technical staff, doing shift duties 
without any offs or holidays. The 
Commission had in view only office 
staff as wi1\ be evident from the con-
tent of their recommendations but 
the Government has made no excep-

tion. The result is that the opera-
tional and other technical staff who 
have to take casual leave for each 
and every contingency, are badly hit. 
The nature of work and the peculiar 
conditions in this department justify 
the continuance of 15 days casual 
leave and half Saturdays where 
technical, operational and other staff 
are concemed. 

Even after thirteen years of func-
tioning the seniority list of some of 
the staff is being revised and re-
revised for various reasons. Repre-
sentations from individuals which· 
have been repeatedly turned down 
previously have been considered as 
and when the authorities f.el inclined. 
Seniority lists which have been fina-
lised some twelve years ago, have 
again been upset on individual repre-
sentation and this has adverseI,-
affected a considerable number of stal!. 

About recruitment rules, the union 
was given an assurance that it would 
be consulted at the draft stage of the 
recruitment J'ules. It is observed 
that in ~ ite of thp fact that ~he l' 

rules are still to be promulgated, the 
department has commenced imple-
menting them much to the detriment 
of the staff who neither know the 
con ten t of these rules nor the method 
of application. The promulgation of a 
service code for the department was 
promised years ago. These arc not 
even in the draft stage now. In the 
absence of a service code exploita-
tion and misuse of the employees 
are rampant. Duties and responsibi-
lities of the various cadres are not 
demarcated, and this continues to 
CBUSe confusion and misemployment 
of staff. if r may say so. This natu-
rally places the staff in an embarras· 
sing position, and if I may say so, 
open to exploitation. There are no 
set standards. The otllces are to 
function with acutc shortage and at 
the same time, no overtime allow-
ance is paid though the introduction 
of overtime tor all operational staff 
was 9cceptC'd in principle years ago. 
It is still to be implemented In a 
majority of the cadres. 
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Residential accommodation is a 

problem which is worrying the minds 
of all the members of the sta1f. All. 
I said las! year, the CAD employees 
feel very much embarrassed for want 
of accommodation bee-duoe of thp 
peculiar situation in which they are 
placed. There has been some little 
improvement no doubt, but then this 
problem does not receive as much at-
tention as it deserves. There are 
not even basic facilities and the staff 
are compelled, through sheer neces-
sity. to put up in them, though they 
are not for persons to live in. No 
note is taken of the cliplatic and topo-
graphical conditions while construc-
ting these quarters. The result is 
~h t living i. difficult in them and 
facilities like water cannot be ade-
quately provided. All this adds to 
'the decrease in the area of the vari-
-au. types being now constructed. 

In Delhi, in the last 13 years only 
48 quarters have been constructed. 
The staff are still compelled to stay 
in dilapidated, unsafe barracks. With 
all this only 48 per cent of the staff 
had been provided with accommoda-
tion and 52 per cent have to find their 
own accommodation. Transfers being 
frequent, most of the staff have to go 
without accommodation during their 
stay at this airport. They have to 
come for their duties at odd hours. 
These are some ot the grievances of 
the CAD staff which I request the 
han. Minister to look into. I also 
request him to take the union into 
confidence and redress their grievan-
re~  

would now like to turn to the 
P. and T. We have heard about the 
d('lays in the delivery of telel(rams. 
h~re have been so many complaints 

that telegrams are not being deliver-
ed in time. Despite sO many com-
plaints by th" public and their re-
presentatives many times in this 
House. still nothing i. being done in 
this connection by the Ministry. It 
the han. Minister pRyS a visit-let It 
'be in Delhi-to some of the telegraph 

office,. he will be able to find some 
of the reasons for the delays in the 
transmission of telegrams. 

Sir, from the reports that are avai-
lable I feel that red-tapism has still 
got an unquestioned sway over the 
disposal of many is;;ucs. For instance, 
the report of the Telegraph Enquiry 
Committee which was submitted an 
year ago is still under consideration, 
and nobody knows how many years 
more it would take for the P. .. T. 
Board to come to a decision on the 
suggestions advanced by the Com-
mittee. Everyone in India has be-
c-ome sick of complaining about the 
inordinate delays in telegrams. Gov-
ernmen t spokesmen have never plac-
ed the real factors before the public, 
and this House is still kept in dark 
as to what were the findings of the 
Telegraph Enquiry Committee aDd 
what steps have been taken by the 
Department to imprpve matters. 

I do not know why the Government 
should not come before us with the 
full report. It is a common feature 
today to receive a telegram after 
three hours of its receipt at the major 
telegraph offices at which they were 
to be delivered. We need not go too 
far to find the truth behind this state-
ment. I would again suggest that 
the hon. Minister may pay a surprise 
visit at even and odd hours to the 
principal offices in Delhi itselt, and I 
am sure he will himself come before 
this House with the reasons for these 
delays. 

Are these delays due to slackness 
of workers or due to the inadequacy 
of ,taff or dup to employment Of per-
gons without proper preliminary 
training or due to the existence of 
worn-out machines':' 

Sir, the department is very ambi-
tious in announring teleprinter' wot:k-
ing between umpteen stations, but, at 
the same time, it has taken little in-
terest to provide these offices with ade-
quate number of good machines. lit 
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bas been the complaint of the emplo-
yees in the Posts and Telegraphs De-
partment that they are not provided 
with good machines. Stoppages on 
teleprinter circuits have become ab-
normal and majority of them are due 
to machine trouble. Even though the 
new Siemens Teleprinters have brou-
ght a sigh 01 relief to the telegraph 
workers, yet their number is few and 
far between and the maintenance 
squad is poorly equipped. Will it 
not be wiser for the department to 
'Stop opening new teleprinter circuits 
unitil the department has sufficient 
machines to be pressed into service? 
If the Department still feels anxious 
to march with the time, why should 
it not feels anxious to march with the 
time, why should it not place orders 
for the purchase of large number ot 
these Siemens machines to cope up 
with the situation? 

Efficiency of a service like the 
telegraphs cannot, at any rate, be 
main tained when we have defective 
machines. I understand that the 
Creed Company from which hundreds 
of machines have been purchased in 
the past have refused to supply spare 
parts in adequate numbers. If this 
is so, it is high time the department 
takes proper precautions in purchas-
;ng machines in luture. It should 
a Iso explore the possibility of get-
ting the requisite spare parts from 
Creed Company through the good 
offices of our High Commissioner in 
London. I would also suggest that a 
survey of all the existing machines 
be made and adeq uate steps taken to 
re-condition them to give trouble-
free service. 

Sir, I understand that the Govern-
ment is anxious to enter into an 
agreement with the Olivetti Company 
10r machines. May I request the hon. 
Minister to caI] for a t£>chnical report 
on the use of the few machines pur-
chased from the Olivetti Company so 
far? If my information is correct, 
the motors of these machines go out 
of order very frequently and the 
keyboard is too h3rd for operation 
at good speed when compared with 
437 (Ai) LS-6. 

that of the Siemens teleprinters. I 
wish the hon. Minister would give 
deeper thought to this issue before 
embarking upon any manufacturing 
scheme. 

It is not the machines alone, but 
the methods adopted to man them 
t,!!!t would also affect efficiency. 

Next I turn to the telephone service. 
There is still dearth of telephone 
equipments even though our produc-
tion has increased doubly. While 
essential people and live organisations 
are being asked to wait for connec-
tions for want of equipment, yet in-
numerable number of delunct organi-
sations continue to enjoy telephone 
facilities. I do feel the public 
should get a better service than the 
present half-hearted on". 

Of course, it is beyond anybody'. 
imagination to expect a squad of 
workers to serve the department with 
all the zeal necessary when we do 
not attend to their ba!l;ic needs of Hte. 
The carrier and repeater equipment 
we have, mostly out of the remnants 
of war. are ill-equipped with compo-
nents. While in other countries these 
repcatpTs arc practically kept sealed 
and buried under the ground to give 
trouble-free service without anyone's 
attention for a minimum period of six 
months, here we have repeater sta ... 
tions with an army of RSAs and yet 
unable to rectify faults quickly. Will 
the hon. Minister make a survey 01 
how many man-hours are lost due to 
channel disturbances? 

Then I would turn to the problem 
of workers with particular refcrenre 
to the Scheduled Castes and Schedu-
led Tribes. I am sorry to say that 
the department has not done justJC'e 
to certain categories of clerical work-
ers in the Directorate itself. While 
thr Home Ministry is very anxious 
to improve the conditions and pros-
pects of Scheduled Cast,· and Sche-
duled Tribe l' l ~  jn the Direc· 
torate. the Directorate is still adopting 
dilatory methods in the mattf'f nt 
promoiion of Scheduled Caste and 
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Scheduled Tribe men to the cadre of 
assistants in the Directorate. If the 
hon. Minister is interested in gOing 
into the dE'tails. I am prepared to give 
him all the information that he would 
require. Knowing him as I do, I hope 
the hon. Minister would take note of 
this and would spare no pains to 
ren ~r j ustiee to the employees be-
longing to the Scheduled Castes and 
SC'hedulcd Tribes. 

Lastly, I have to bring to the notice 
of the hon. Minister the defective 
postal service that is prevalent in 
the villages. I am speaking with a 
particular reference to Maharashtra. 
In the villages in Maharashtra it has 
been observed that letters are deli-
vered, if I may say so, after a delay 
of not less than two weeks. There 
is a delay of not less than one week, 
say, in the of letters sent from Bom-
bay City to the villages. particularly 
in Konksn Districts where the deli-
vpry man is supposed to visit a village 
only once a week. Supposing Mon-
day is fixed as the day for a particular 
village. if a letter is received in the 
sub-post office on Tuesday that letter 
would remain undelivered for six 
days, till the next Monday when the 
turn of that particular village will 
('orne. This iii: a system by which 
this delay becomes unavoidable even 
though the department might reel 
inclined to over-come that day. I 
would request the hon. Minister to 
look into this case. where the villa-
gers feel that grave injustice is beIng 
~ ne to them by the postal authorI-
ties in so far as delivery of letters, 
delivery ~ parcels and delivery of 
telegrams are concerned. 

So far as money orders are concern-
pd, there Gre vpry many complaints 
that if a letter is delivered after a 
week. a monC'y ordC'r is dE-livered 
after a month. I do not know whe-
ther the re ~ n  are be-yond t.he reach 
of th~ authorities there. but the 
~e rt  that arc available reveal that 
money r er~ arc> kept with th£' suh-
poS'! offi"es for about two weeks and 
in a leisllrely way, as and when he 

would get time, the money order man 
Who is supposed to cover about 20~ 
villages will take the money orders 
for delivery. This is a matter which 
should be looked into by the postal 
authorities. I personally feel that if 
the postal authorities are sincere in 
doing away with the inconvenience 
caused to the villages, they should 
lind some method by which these 
delays could be overcome. 

Shri ThRuu Plllai (Tirunclvcli): 
Mr. Deputy-Speaker, Sir hon. Mem-
bers have spoken about ports and 
shipping. My hon. friend, Shri 
Raghunath Singh, while speaking 
aboot the new ports, forgot about 
Tuticorin. 

Shri Raghunath Singh: I am sorry 
have forgotten it. 

Shri Thanu PilIa;: I cannot forget 
it because it i!'i in my constituency, 

The Minister of State In the Minis-
try of Transport and Communications 
(Shrj Raj Bahadur): We have not 
forgotten. 

Shri Thanu Pilla;: At least the 
Minister has not forgotten. I am 
thankful to him. But this project 
which had been expected to be started 
in the Second Plan has not come. 
Instead of people hoping for it, rather 
it has created a fear and stir in the 
minds of ·the people that it may not 
be included in the Third Plan. The 
Transport Ministry was good enough 
to writt:' a letter to the Madras Gov-
ernment in 1958 asking them to go 
ahead with the inspection and the 
necessary tests to be conducted. In 
that letter they observed: 

"The Sethusamudram project 
committee estimated the cost of 
the original integrated project for 
the construction of tile Sethu-
samudram canal and the develop-
ment of Tuticorin port at about 
Rs, 10 crores which inc1uded a 
provision of Rs. 1.6 crores for the· 
development of the port. This 
e~tirn t  was considered to be an: 
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under-estimate. According to the 
fresh estimates prepared by the 
MiniS'try of Transport and Com-
munications, the cost of the integ-
rated project would be Rs. 26 
crores including Rs. 8 crores for 
Tuticorin port. In view of the 
existing financial situation, it was 
not possible for the Government 
of India 1.0 include provision for 
the Sethusamudram project in the 
Second Five Year Plan. But the 
qu,",tion of development of the 
Tuticorin port would not he held 
up on this account", 

Thi'; gives an idea that there was 
an intention to inrlude it even in the 
Second Plan. Having raised that 
hope, there is some doubt now and 
there is no clear S'tatement that it 
will be definitely included at least in 
the Third Plan. When we sec the 
report of the Ministry, we find that 
Rs. 99 crores have been allotted for 
the development of ports during the 
Second Plan. So far. in the first four 
years, they have utilised about Rs 25 
crores, and the report says: . 

"According to present expecta-
tions, schemes coming about Rs. 
48 crores will be carried over to 
the Third Five Year Plan." 

So, after money has been allotted, the 
rnonC'y is not utilLo;;ed. Here is a case 
of development of Tuticorin port. 
There is demand for it from the peo-
ple of the region. But the plea is 
that there is lack ot finance. But then 
hp.rp is finance which is not being 
utilised, and it is being carried over 
to the next Plan. 

The Sethusamudram project and 
tht' Tuticorin port are integrated. 
Evpn without Sethusamudram, Tuti-
corin by itseJf ('an be a m3,ior port. 
The present handling capacity is 
about a million tons with all the diffi-
culties and with potentialities of 
furth€'r ('xpansion. ~n during the-
{hird Plan period. t.he Cargo is esti-
mnted to be a million '"nd a half tons 
One and a half million tons a;'; 
exppctcd to b,' handled hy the Tut;-

cOl'in port during the Third Plan 
period. It could not be done without 
th" development that is very urgent 
and essential. 

On the western side, there is a 
demand for Mangalore to be develop-
ed as a big port. Even if both these 
ports 3re taken together-Mangalore 
and Tuticorin-the cost may not be 
nlore than Rs. 20 crores. Even if the 
Scthusamudl'am project is not taken 
up immediately and even if the 
hydrographic .survey is continued, the 
survey will lead to new findings to 
the effect that the Sethusamudram 
project may be com'i1ructed <"vcn with 
a much lesser amount. I cannot 
understand why without dC'finite data, 
without a definite conclusion about 
the feasibility. the idea of examination 
about it should be stopped So. I 
request the Government to infuse 
some confidence in us by tellinr, us 
whether they are going to include it 
in the Third Plan at least or nat, 

Vlp Hrc not accustomed to shouting 
and cre3Ung disturbances over these 
demands. We fe('} that as an integral 
part of India. w,· have got a right to 
demand certain things. Indeed. it is 
not a cone-ession but a matter of I'ight, 
and as a matter of right we say that 
thi:; ~ essf'ntial for our region, So we 
arc demanding it. Why should (here 
be adjournment motions. strikes and 
threats of strikes and delnonstration, 
in Bny part of the country if adequate 
attention is paid (0 the legitimate 
dem.anas of the people? Of course, 
the Government could argue that the 
Tuticorin port will not be an economi ... 
cal one; that it will not be useful and 
that it is not necessary. If they say 
so with proof we arc prepared to 
abide by their decision. But if it is 
found to be vpry reasonAble and 
essenUnl. thf're ~ no Tf'8S0n why thpre 
should be o·thel' argument. made to 
postpone the implementation of the 
projpct which ic; found to hf' n '~' l'S r  
and essential. . 

Now, thc' .,econd shipyard is (0 h" 
Jocated at Cor-hin. In this connection. 
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may point out that there is a con-

struction programme of countrycrafts 
at Tuticorin already. For hundreds of 
years our people there have been con-
structing these sailing vessels, from 50 
to 350 tons or so. Th,'y do not have 
any modern facilities. There is no aid 
given to them so far. They have boen 
asking for assistance for modern 
equipment and modern workshops 
and also facilities for buying the con-
troJled commodities such as iron and 
steel for the construl-tion of their 
boats. The Ministry would do well 
(0 help these poor builders (0 get the 
necC'-ssary timber and iron which are 
very essential 'and I hope the Ministry 
will also try to give some loan and 
other assistance to them by way of 
a good workshop with modern imple-
ments, 

I now come to airways. My hon. 
friend Shri Osman Ali Khan pointed 
out the southern region in this regard. 
I submit that Government would do 
well to start a service from Madras 
to Colombo-Madras, Tiruchirapalli, 
Madurai and Colombo--with one of 
'the big aircrafts. Ceylon is having 
two services-one on Colombo-
Kanakeshanthurai-Madras route, and 
the other on thc Colombo-Kanake-
santhurai-Tiruchirapali route, We 
a1"(' also entitled to have two services. 
We have now got one direct service 
from Bombay to Madras and Colombo. 
We had a service from Tirucl1irapalli 
to Colombo for sometime. But for 
want of air craft or something also--
for somp e:'onomy ~ re -th t 

sPTvice was withdrawn. In the 
south('rn region. especially from 
Mariurai. Ramnad, Tirunclveli and 
KeTaIn State, there' are large numbers 
of Indian residents who stiU continue 
to travel between India and Ceylon 
very often. Th£' Madras-M-adurai-
Colombo service would be a paying 
proposition and the district of Tirune-
Iv eli which is now developing indus-
tria lly-new industries arC' coming up 
there-has got vast potentialiti('s for 
air enger~ and for an air port, An 
air-trip thf'rf\ which was constructed 
as a war-time measure at a place 

called Kayathar, has been abandoned 
as useless. There are better places in 
Tirunelveli. The hon. Minister, dur-
ing his visit there, had even seen 
those places and request for airport 

. were represented to him. I think he 
t.>ould have been convinced of . the 
necessity for an airport there. 

I now come to the roads and the 
national highways. I find that there 
has been some slowing down in the 
national highway schemes in the 
southern region. The east coast road 
which was ~ rte  some years back 
has been laid en Iy in bits 'and the 
links of cull/erts or bridges have not 
been given. Tht:.·refore, the roads 
whkh have already been laid are 
de1eriorating due to disuse. They 
have even spoiled the opportunity of 
country carts going by the (j 1 d track, 
because the new road comes in, which 
is not completed and they not aole to 
use either the old track or the new 
road. There is difficulty caused. So, 
I request that due aHention may be 
paid to the Cape Comorin-Rames-
waram road. That is a link in the 
Calcutta-Rameswaram road. In the 
Ramcswaram-Cape Comorin road, 
bits are laid and they are not connect· 
ed. I request that that may be looked 
into and due connections given. 

Then. there are these by-ways. In 
Kovilpat(i, there is national Highway 
No.7, which goes into a congested 
town and unnecessary delay and diffi-
culties are caused. So, there should 
bc a by-wayan that road and an 
-alternate bridge at Tirunelveli, 
because the present bridge is old and 
narrow and it cannot carry the 
modern heavy vehicles. So, that also 
may be considered. 

Coming to the p. & T., we had occa-
sion to complain on the Hoor of the 
House and communicate to the Minis-
ter about the inefficiency in telephone 
operations. Now, with that ineffici-
ency, there is the load of heavier 
rates. He has doubled the rates from 
Rs, 10 to Rs. 20. Telephone is not a 
I uxury -these days. 
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8bri Barish Chandra Mathur 
(Pali): He is charging for inefficiency. 

8hrl Thaau Plllal: Maybe it is a 
premium on inefficiency. I Bubmit 
that in other countries there are two-
part tariffs for residential and non-
residential telephones. Companies, of 
course, payout of the Government 
taxation; there is the 12 anna. ta%. 
They would calculate on that and 
whatever amount is paid, they do not 
worry. But the private individuals 
having residential telephones who 
could not afford other ways of con-
veyance, having a number of peons to 
go about, etc will be affected very 
much This is the only thing by 
which they can easily contact other 
people and the rest of the country. 
Even that facility to be deprived and 
saying that it is a luxury is not pro-
per. Of course. there is demand. 
Even if all the present telephones are 
to be disconnected and offered, there 
are new people who are prepared to 
to take all of them and pay any 
amount. Even under the Own Your 
Own Telephone system, there are 
people in the country prepared to pay 
Rs. 2,000 and take all the telephones. 
Likewise, there are people who are 
prepared to pay high prices for all the 
essential commodities 'and grab every-
thing. We will not be permitting 
that; we would be requisitioning, con-
trolling and rationing essential things. 

8hri Tyagi: It is not a question of 
supply and demand. 

8hri Thanu PUlai: 8hri Tyagi says 
that it is not a question of supply and 
demand. But the 'argument of the 
Minister for levying this high rate is 
that it is because of the supply and 
demand position and the lack of 
material. 

With all that inefficiency, it is a 
necessity for the people. Those who 
want to use the telephones mainly for 
social service and other activities 
should not be deprived of this service. 
But if it is essen tial to increase the 
rate. I plead with the Minister that 
he should consider the suggestion of 
having a two-part tariff for residential 

and non-residential connections. 
Regardinl the' per-call rate, h'aving 10 
calls instead of 12 calls and the con-
cession he is giving by way of free 
calls, he might even withdraw that. 
concession. But let him nat increase 
the rate. That is my only submission. 

About the p. & T. services, ther .. 
have been a lot of recommendations 
here for construction of new houses 
payment of higher wages, etc. I do 
not grudge them, but their ineffici-
ency is very bad and deplorable. Some 
letters posted at Madras come to Delhi 
after three days. after the person who 
posted that letter arrives here. They 
may not have loyalty to us. but if at 
least their loyalty to the Ministry and 
to Government had been unquestion-
able, we would have endured all the 
suiYFTin2's and endorse all the new 
emoluments to the st&lf and something 
more. But when we read their 
iournals. it. is painful. Thel'P is this 

~ ne Thp. Pw;t in whieh thr.v 
write about their riRhts, trade 
unionism, ctc. I am reading from 
The Post: 

"The position of the 'civil 
servants' who number a little 
over three millions has been 
assigned in the socialist pattern 
and that is to become politically 
impotent. However, we need not 
quarrel over this ar{lurnent since 
a political right is got only by 
aRitation anti not by debating on 
the floor of the Parltament. But 
who i~ there in the House of the 
Representatives to voice forth on 
behalf of the Government ser-
vants when the voice of the 
opposition neVPT oenetrates jnto 
their ears which is full of the 
molten liquid of 'nationalism'. 
The others are mere followers of 
the 'Pied Pipers' of the Ministry." 

The pied Piper is Shri Raj Bahadur. 
This quotation is with reference to hi. 
speech in Parliament. If this is goine 
to be the attitude and loyalty shown 
to the Government and to the P. lo.T. 
department, then they do not de.erve 
any conslderation at our bands. I am 
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only sorry that every time an impro-
per challenge comes, Government 
surrenders to them, I am yet to see 
one challenge being taken up. Once 
they take up the challenge. I assure 
Government th·at that opposition will 
be crushed to pieces by the people of 
India. The people of this country 
will not tolerate this n n- en ~  

Everything in this Journal Speaks 
about other countries. For example 
it says that the mails are carried by 
wagons to the aeroplanes and it is 
lifted by the aeroplanes in China. In 
India, do the postman carry all the 
mails to the aeroplanes on headloads? 
I cannot understand this. 

Shri S. M. Banerjee (Kanpur): 
What is this magazine? 

Shrl Thanu PiIlai: It is the post-
men's journal. The Post. I have got 
a number of them. 

Shrt Raghunath Singh: It is a com-
munist magazine. 

Shrl S. M. Banerjee: It is not a 
communist magazine; it is the maga-
zine of the P. & T. Federation. I am 
th(' President of the all-India union. 

Shri Raghunath Singh: You are 
not a communist; you arc an Indepen-
dent. (Interruptions). 

Mr. Deputy-Speaker: Order, order. 

Sbr; Thanu PlUai: I told it once 
before and I repeat it. Government 
and the Ministry are the guardians of 
these employees; they should be the 
I'c·ardians. But the guardian would 
I,ut be intimidated and the whole 
country should not be held to ransom. 
They are a handful of people; not all 
the men in service could be disloyal. 
But the leaders, the people who are in 
the forefront leading the unions are 
normally from a group of people who 
want to use this forum for political 
purposes and for giving trouble to the 
Government and to the country. The 
hon. Minister has got experience in 

handling "the well-paid pilots", strike 
in the Air India International; he has 
succeeded there. I want him to repeat 
that in this case. There is a report 
that some demands and threats of 
ultimatum arc being given. I only 
wish to beg of the Minister and the 
Ministry that they should be firm to 
the last and not yield to threats. 

Shrl C. D. Pande (Naini Tal): Mr. 
Deputy-Speaker, I am really con-
strained to participate in this debate 
for two rectsons or for only one reason, 
viz, to express the feeling that is in 
the minds of the public. It is a great 
public grievance that has to be given 
expression to in this House namely. 
the revi,ioll of the telephone tariff. It 
is qu('stionablc on two grounds, first 
on the basi::-: or the manner in which 
this increase has been sought :0 be 
brought about and also the quantum 
that is proposed to be increased. Never 
before. f!)r many years, we!'e the rates 
of telephone or telegram or pas tage 
increased without the consent of the 
Parliament as that had been part and 
parcel of the Budget. For the first 
time, the han. Minister has thought it 
proper to t<.J.kc shelter behind a certain 
obscure Telegraph Act of 1860 when 
there was no Parliament. It is said 
that thet'e is authority under that Act 
to increase the rate as if it is a busi-
ness concC''''(1 whcrp the demand has 
increased 'and the supply has dec'TP8S-

ed and therefore you can increase t.he 
prices. 

)5 hrs. 

I appeal to this House that this 
should not be allowed to go uncheCKed 
because, after all. when Parliament 
is in session, when the Budget. is under 
considcrDtio'l, why was this revigion 
of tariff not brought before this House 
in the rOrIT. of a budget proposal? 
When we increase the railway rates, 
when we increase any tariff which 
touches the finances of this country 
the previous consent of Parliament is 
always taken. So, why should the 
tariff for t(,!ephone alone be excluded. 
from the purview of Parliament? 
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In this connection, I would like to 
say something about the method of 
bringing thF taxation, the manner 01 
bringing it into force. It is likely to 
yield to the Exchequer, or is likely 
to cost th" public, to the extent ot 
TIs. 3 crares, and Rs. 3 crares is not 
a minor SUrf that you can ask the 
public to pay in a sort of demand and 
supply bas's. The other aspect is th .. 
quantum of the tariff itself. Renlly 
speakinG', rever before have I seen 
such a risc in the tariff overnight to 
the extent of almost double. It is not 
only double but, in some cases, it is 
more than that and I will pron it. 
In such of the towns as had got "uto-
matic syotem the old rental was Rs. 10 
a month, that is to say Rs. 120 a year. 
Now you propose to make it Rs. ~40  
That mNn< that you are doubling the 
rental. nenlal means, in this case. the 
charges for installing a telephone 
instrument. because you are not entitl-
ed to make n single call on that tele-
phone free and you are charged under 
the ca 11 system. There are cities in 
this country-I belong to a place-
where fortunately there is no auto-
matic system yet and we belong to 
the category of 300 telephone connec-
tions. We instal a telephone connec-
tion by paying Rs. 270 a year and we 
cnn make as many calls as possible. 
There was a complaint at the time 
thnt people should not misuse the 
telephone unnecessarily and make calls 
for frivolous reason5. Suppose you 
get a telephone installed in your house 
hy paying Rs. 240 or Rs. 270 a year. 
What is the quantum, what is the 
number of calls that you expect a 
subscriber to make per day? After 
"ll, do you expect him not to te le-
phone even five times a day? Does 
a main instal a telephone connection 
in his house not to make even five 
calls a day tree of charge? I It",· 
the normal frequency of 20 telephone 
calls on a particular day was sup-
posed to be reasonable. It twenty is 
too high, let it be at least ten. Today 
the rental is Rs. 240 per year and 
and two calls you are making free. 
That means that if I make eight calls 
a day. eight extra calls, I must pay 

Rs. 1.20 or almost Rs. 40 per month; 
that is, about Rs. 500 extra per year. 
That is to say, t.he telephone systeru 
which was costing you for ten calls 
a day Or more Rs. 270 or Rs. 240 a 
year, will cost you now Rs. 240 rental 
plus Rs. 40 a month for th., same 
number of calls. I think it is a pre-
posterous increase in the tnl'iffs on 
telephones. 

Now, what is the purpose? Do you 
want the telephone communication to 
increase or decrease? Do you want 
to impose a sort of excise duty so 
that people should be deprived of the 
use of telephones? After all, when 
once you instal a telephone the instru_ 
ment is there and the staff is there 
and it is worked under the automatic 
system and you have no extra 
expenditure. But you are putting a 
tariff whereby it becomes prohibitive 
for a man to instal a telephone in hi& 
house or use it. Now with the reviSed 
tariffs, suppose a guest comes to my 
house, I always shudder lest he will 
grab my telephone and go on tele-
phoning twice or thrice, because if he 
telephones thrice I have to pay eight 
annas, eight annas a day. Can you 
expect anybody to make less Ihan 
ten calls a day? At least, I cannot. 
Of course, I cannot say about the 
Ministers, because they have not had 
the experience of paying for their 
telephone calls, but for us, the Mem-
bers of Parliament--the public feels 
that our telephone is free whereas it 
is actually free only to the extent of 
five calls a day-how many Members 
can limit their calls to five a day? 

Moreover, telephone is not a luxury. 
Of course, those who have got busi-
ness houses where expense accounts 
arc maintained, they can easily pay. 
It is time tbat there is a tremendous 
rush for telephones. But that should 
not make you grab more and r~  
You have to take care of the public 
needs. All people who have got tele-
phones are not rich. All people who 
have got telephone connections can-
not alford Rs. 240 a year plu. 15 nP, 
per call. Now it is 15 nP, and not 
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two annas. Whenever there is an 
opportunity you increase the rates. 
Two annas are equivalent to 12 nP. 
or 13 nP. but you have, on the ground 
of rounding it, made it 15 nP per call. 
Now you are increasing it further 
still. The result will be that there 
will be less and less number of calls. 
Though the instrument is there, the 
staff is there, when every thing is there, 
there will not be many calls, as far 
as the private citizens are concerned. 
There may be caIls from the official 
telephones anc! business houses but 
the public will not be inclined to 
make calls. In fact. they will be 
deterred from telephoning and they 
will do it as little as possible lest they 
have to spend 2 annas on every call. 

Apart from this, thNc is the ques-
tion of trunk call charges. Ever sinC'e 
the telephone system has come into 
this country, there has always been 
a half-rate system. Today, as will be 
noticed, there is virtually no half-
rate system. Formerly. between 
9 p.m. and 8 a.m. there was the half-
rate system under which you can 
make a call at 50 per cent charge. 
That was a concession which we used 
to enjoy so far. Then there was 
• time when only 30 per cent was 
charged. Now you have made it 40 
per cent and the time between 11 and 
12 in the night. 

Shrl Radhe1al Vyas (Ujjain): In 
eome places late fel' is also charged. 

Shrl C. D. Pande: I think you have 
not only increased the rental of the 
telephone, which used to entitle one 
to innumerable calls before. but you 
have also inflicted a further rise in 
the trunk calls. For example. I used 
to call Naini Tal every day under the 
half rate system paying about On<' 

rupee and ten annas. Now. according 
to the revised tariff, it will be about 
2-4-0. This is a very unwholesome 
system of increasing the tariff. 
increasing it without the consent of 
Parliament. The proposal should have 
b.!lm part anli parcel at the :Sua gel. 

You have said that there is a deficit 
in the telephone department and that 
is why you are doing this. There were 
debates in this House for many hours 
on increasing the rates on postcards 
or envelopes or book parcels. Today 
we are collecting Rs, 3 crares-with-
out any mention about it in the Budget, 
and the defence is that there is a 
provision in the Telegraph Act of 1860· 
when there was no Parliament, that 
the telegraph department can increase 
the rates on telegrams and, because 
telephone system is also a part of the 
telegraph system, so telephone rates 
can also be increased. That is a flne 
logic! 

I will take some more minute to 
say a few words about the road sys-
tem. There is a tremendous urge for 
roads in the hills. The hills have gol 
no railways. Many members in this 
House would be surprised to learn 
that until the age of 12 I had never 
seen a railway train. There are no 
railway lines in the hills. I can say 
that 80 per cent of the hill popula-
tion have never t ~en a rail carriage 
or a railway engine. The only method 
of transport used to be walking on 
:foot. Sinct· motorable roads is a quick 
lneans of transport you should pay 
particular attention to that aspect in 
the hills so that it would compensate 
the lack of other means of transport, 
because there is no navigable river, 
there is no boat, there is no railway 
line. 

Dr. P. Subbarayan: There is a lake 
at Naini Tal. 

Shri C. D. Pande: It is only for 
recreation not for transport. There-
fore, I would request the han. Minis-
ter to give particular attention to the 
road system in the hills. He should 
also reduce the charges of telephones 
and restore them to thl'" original level. 

Mr. Deputy-Speaker: Pandit Thakur 
Das Bhargava. He will also try to 
condense his remarks within 15-
mmutes. 
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Pandlt 
(Hissar) : 
than that. 

Thakur Das 
Certainly Sir. 

Shri Basappa (Tiptur): 
ratch your eye. 

Bbarpva 
Even less 

I did not 

" .. " 1~ ' ~ ~ r t  
W:tl' ~ ' , ml?,<j', o;f'Ift ~ ~ 
~ r ;f, ~ lj;fr ~ ' il ~ ~~ '!it, 

Dr. P. Subbarayan: I would request 
my hon. friend, who knows weII 
enough that I do not know the langu-
age, as he knows English to speak in 
English. 

Shri C. K. Bhattacharya (West 
Dinajpur): We will be satisfied with 
five minutes. 

"ftlf ~ mr 'lfm.: ~  ,nl1 
~ '!Tlf01 \W l1T ~ ~~ i'it~ 
f.I; Ii ~  ~', >n f.I; 'l 'i~i'  
firf'f>;!, t ,~  ~ ~~ <m: 

~ ~  .,. qjW: m-.r ~ t ~ 

<.i1f0l11; I 

qmr iSi"i' q',W 'Ifi""; ;;rq ~ 
~  ~ ~ ~  ~ <IT Ii <ITl'il'''I' ~ 
W. ~'  if Ifi1 '4t 'f111(1T W ~ 
~~ ~ r 1ft' ~ m1f ~ orT ~ ~  
~ ~ ~~ f, ~ '!>T ~  ;;;ni I 

I will do it. 

My hon. friend who has just 
preceded me has brought out the 
point very clearly which I had includ-
ed as number one in my list. So far 
as the Telephone Department is con-
cerned, may I humbly submit that 
the principle which is applicable to 
all cases of this nature is one which 
i3 applicable to the Railways also. 
How do the Railways increase their 
freight rates and fares etc.? The 
principle is there that if the traffic 
can bear something, up to that extent 

only the Railways can increase their 
freight rate etc. That was the princi-
ple in England and in other places. 
t wish that in regard to all commer-
cial undertakings this rule be applied. 

Am I to understand that the Tele-
phone Department would not work 
if this increase is not made? That is 
not the case of the I\on. Minister. He 
has increased by a fiat. It must be 
noted that the Railway rates cannot 
be increased in this way and the other 
rates cannot be increased in this way. 
The only way is that they are regard-
ed as a tax. It is quite true that 
even now the people will use tele· 
phones. I do not agree with my hon. 
friend when he says that people will 
not U3e the telephone. They have 
been so habituated to it that they will 
use it up to the time they can find 
the money for this. But is it con-
stitutional, it is right, is it just and 
fair to increase the rate by a stroke 
of pen at ihe dead of night without 
any person knowing about it in the 
land? You do not take the sanction 
of the Parliament. No tax can be 
levied except with the sanction of the 
Parliament. This is the rule accord-
ing to our Constitution. 

Now 30me person might say that 
this is not a tax. But I must submit 
that this is nothing but a tax. It is 
regarded as a tax in the case of Rail· 
way fares, post office charges etc. and 
it is nothing but a tax. I would 
therefore humbly submit that the 
proper way would have been to come 
before the Parliament and get its 
sanction as sanction is got in the case 
of taxes. I do not know of the provi-
sion in the Telegraphs Act. The provi-
sion must be there, otherwise the hon. 
Minister would not have resorted to it. 
But even if it was there it ~ wise to 
come to the Parliament and get its 
sanction. That is the only way in 
which it should be done. Otherwise, 
somebody would bring some amend .. 
ment to the Telegraphs Act and see 
that that power is taken away lor 
the future. We do not want it to 
remain there for your purpose. 'The 
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only way in which this sohuld have 
been done is through the sanction of 

. Parli.men I. 

As regards the rates my hon. friend 
. has said enough. 1 submit that as a 
matter of fact these should not have 
been doubled in that way. So far as 
social activitie.s and private affairs 
.arc concerned for which a telephone 
.1 s used, it will be used less than 
before. It is not right that in regard 
to all these matters you increase the 
rates in such exorbitant manner. 

I have to say something more about 
the telephone system also. I do not 
:know the principles on which this 
number of sanctioned connections is 
assessed in various localities and how 

:they are allowed to be given. A1> 
regards my own town, Hissar, now 
the population has increased from 
26,000 souls to about 75,000 to 80,000 
souls and I know so many applica-
tions for connections are there. 1 do 
not think people get connections in 
two, three or four years. The number 
sanctioned is very small even as ~ 

pared to other districts. Now' it is 
a growing district in which Bhakra 
water has come and C'verything has 
increased. So far as the .!'>D.nctioned 
strength of the system is concerned, 
I would request the han. Minister 
kindly to revise it and make it at 
least 400 w that people may get 
telephones. 

So far as the inconvenience is con-
cerned, 1 am very glad that Shri Raj 
Bahadur was once pleased to phone 
to me to say that between Hissar, 
Rohtak and Delhi the connection has 
been strengthened. I was very happy 
to hear that and I acknowledged with 
thank' the information. But now 1 
find that after a few months every 
time when we -:gay, "Please connect 
me to So-and-so", they say that the 
line is out of order. It is so diffi-
cult to ... 

The Minister of State In the MInts-
~ of Transport and Comm1lllleatl0D8 

(Shr! Raj Bahadur): After that the 
traffic has increased . 

Pandit Thakur Das Bhargava: If 
the traffic has increased the income 
too has increased. Why should you 
double it now? Therefore my sub-
misaion is that connections should 
also increase but at the same time 
the line should not eo out of order 
so often. 

Then the complaint is there that 
to whatever you say to the servants 
of the Telep):lOne Department you 
receive a reply which is not satisfac-
tory. 1 am very sorry to say so but 
it is so. 

As regard. post offices a Iso I may 
submit that at many places new post 
offices should be opened. In all those 
places the difficulty is that the popula-
tion has increased, the . amount of 
work has increased and the number 
of letters has increased. For instance, 
two days back I went to a place. 
They complained in a public meeting 
in one of the mandis 3iwani Mandl 
25 miles from Hissar that they have 
got no post office. Similarly, I receive 
complaints from i ~3r Mandl. There 
is no te1ephone there. In cases like 
this the previous list should be revis-
ed and where now on account of the 
growth of mandis, towns etc. these 
thing3 have become necessary they 
should be done. 

Now I come to the one subject on 
which I wanted to speak in the main. 
Two years allo on the 27th March, 
1958, I submitted in this House for the 
consideration of the han. Minister a 
matter of very great public import-
ance. That was about the bullock 
carl. We hear so much about ships, 
railways, lorries and other modes of 
transport here but we do not hear 
anything about bullock carts nor is 
there any mention about it in the 
official report. of the Ministry sent 
to us. According to the statistics, 
there are about one crore bullock 
carts in this country and an increase 
of two lakhs every year. This ia 
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according to the statement of my 
hon. friend himself. What is the 
amount of work that they do? 
According to the statistics, they carry 
more passengers than the railways, 
the inland system and any other 

mode of transport. They carry more 
passengers. They carry mOTe goods. 
But for them, so far 85 transport in 
this countl'Y is concerned, it would 
not be carried on conveniently. if 
that is so, may I humbly ask as to 
what has been done by this Depart-
ment so far as bullock-carts and 
those people who use bullock-carts 
as also the owners of bullock-carts 
are concerned? Has anything been 
done? 

In the year 1944, this Department 
appointed a Bullock-Cart Sub-Com-
mittee. What has it done? It brought 
out five papers, at the same time came 
to a conclusion and said that 
Ro. 50,000 will be spent for a parti-
cular purpose. Has a single pie out 
of that money been spent? Have 
their tyres been made better? Have 
the rims been made better to 3 and 
3~ inches as was 'Suggested then? 
Has anything been done? 

Our hon. Prime Minister went to 
China and saw there buUock-carts 
fitted with rubber tyres. He came 
back with great enthusiasm and it 
happened that Rs. 2 crores were 
sought to be appropriated for the 
purpose of improving bullock-cart. 
and giving them rubber tyres. When 
the Planning Commission went into 
this question they said that it was 
impracticable for the present. Last 
time When I talked about this our 
han. Minsiter rightly said that it is 
an imp'racticable proposition as it 
involved the expense of 9,670 crores. 
If you want to have rubber tyres for 
all the carts, according to the present 
'value Rs. 560 are required to furnish 
a bullock-cart with rubber tyre 
wheels. If that is so, I do see that 
it is an impracticable proposition. You 
want about Rs. 500 crores for this 
lPurpose above. 

Then the hon. Ministpr stated-I am 
only refreshmg his memory-that a 
very great amount of money will be 
required to resurface the roads for 
such u,e. 1 quite agree with him that 
it is impracticable if this is to be done 
in this way. But are there nO other 
means ~n \Vllich some relief can be 
given to those bullocks which pull the 
carts? After all, now the bullock-cart 
carries from 16 to 25 maunds, whereas 
if this amenity is provided they will 
carry from 50 to 65 ~ n  This is 
the estimate of the Ministry Itself. 

A proposal was sent to the Ministry 
for the purpose of being explored so 
that some relief could be given. 
There is one Dr. Roy, who is interest-
ed in this matter. He wrote some 
letters and scnt some cuttings from 
American magazines from which it 
appears that second-hand rubber 
tyres could be had a t very he~ 

rates in Amerka. The hon. Minister 
is very sympathetic towards the 
village people and he wants to do 
something. I do not deny that. He 
went into the question with Dr. Roy. 
He wanted to do something. But, al 
a matter of fact, I feel that he il 
unable to do anything. His depart-
ment would not allow him to do any-
thing. They put him on the wrong 
track and said, "Let us have an 
experiment". They tried to show 
thot when the mud was two feet high 
the bullock-carts would not go 
through with a pair of rubber tyres. 
I quite agree with that. If the mud 
i3 two feet high or even one foot high, 
no cart, no lorry, no motor will pass 
through that. That is perfectly right. 
But at the same time it is not that 
every day of the year they have to 
pass through muddy roads. 

Lasl time I r~ te  the hon. 
Minister that as his Secretary' was 
going to America for some other 
purpose let him also explore this 
question. It appears he did not go 
into this matter; he never approached 
those people who published articles 
In the magazines that second-hand 
lyres could be available at very low 
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prices. On the contrary he, or our 
Ambassador there, sellt the inionna. 
tion that for Rs. 200 some second-hand 
tyres could be had, but they were not 
meant for the bullock-carts used in 
the villages. They were only meant 
for carts used in urban areas. From 
the letter-I saw that letter-it 
appears that they were meant only 
for urban areas. 1 would be happy 
even in urban areas if second-hand 
tyres could be tried so that the 
bullock-cart transport could be 
facilitated. 

Then I found that the measuremen ts 
of the rubber tyres given in the letter 
w('re such that, I am afraid, it was 
impossible to fit those rubber tyres 
on our bullock-carts which are r n~ 
ning in the cities a130. Therefore, I 
submitted to the han. Minister, "If 
you go in for those tyres, I am very 
much afraid that you will be spend-
ing your money uselessly." So far as 
this q ul __ >stion is concerned, I hOPe the 
han. Minister will be oleased to 
explore it by sending a spedal man 
to America who would go into the 
question and find out whether it is 
possible to get rubber tyres at low 
prices. This has not yet been done-
I wish this had been done- and I 
hope the han. Minister will go inkl 
th1s matter which is an important 
one. 

The real difficulty is that these 
village people are very poor and they 
cannot take recourSe to strikes or 
threats or anything of the sort. They 
are un organised people; these bullocks 
are mute---they would not raise any 
signs of protest. But at the same 
time their interests are of paramount 
importance. So far as the hon. 
Minister is concerned, 1 think he is 
the one Minister on whom I can rely 
for looking to these interests. 

There was a proposal that these 
ll ~ rt  should be fitted with 

ball bearings SO that their course 

could be smooth but that too has not 
been tried. There was another pro-
posal also that iron tyres of 3, inches 
dimension should be put on wooden 
wheels but no experiment has beeru 
made in this regard. Nothing has 
been done. My complaint is this: 
even if we are unable to do a thing, 
it should be tried and we should at 
least know that something has beeru 
done in this direction. 

As regards the fitting of ball bear-
ings I would submit that ~t is not a 
difficult task. It can be done in 
India; it can be easily done. But 
even this experiment has not been 
tried. I for One cannot suggest any-
thing new. I am not an expert, but 
I would beg the han. Minister to 
kindly see that this matter is explor-
ed earnestly and sympathetically. 
This is all I want to submit. I am 
very anxious that the interests of 
those people are looked into. You 
may do whatever you like. We do 
not want that Rs. 500 crores should 
be spent on this. I know it is 
impracticable. But at the same time 
you could havp a phased programme, 
say ,over a pp.riod of ten years. 
About these rubber tyres, a certain 
company was charging about Rs. 46:;-
for making rubber tyres. Now, the 
United States have brought it down 
to a reasonable figure; it can be done-
in Rs. 200. There will be two advant-
age, if We use rubber tyres. Firstly, 
they could be used in bullock-carts 
and that will give morc convenience. 
Secondly, he-buffaloes will be used 
all over India-they can be had at a 
reasonable price of Rs. 75-and these 
bullocks will be used for cultivation 
purposes, whereas they are now being 
used for transport purposes also. 
Therefore, we will be giving double 
blessing and double benefit to th" 
village people. 

Shri Braj Raj Singh (Firozabad); 
More votes also in the ejections. 



CHAITRA 3, 1882 (SAKA) for Gt-aft" 

PaD4it Thakar DIIS Bharrava: As 
submitted, the village people are 

not organised; they do not demand 
these things. But at the same time 
our Government does not look to 
'Vote< alone; it looks to public con-
v .. n ience and to the benefit of the 
'Village people. Therefore, I would 
submit that another effort-a serious 
dTort be made to go into all these 
qUC'3tions and at the time of the next 
budget we should hear that some-
thing has been done in thh; connec-
lion. That is all I have to say. 

The Deputy lnl~ter of Civil A vla-
tlon (Shrl Mohluddln): Mr. Deputy-
Speaker, Sir, the discussion has 
thrown up certain points regarding 
the administration of Civi] Aviation 
ineluding the Indian Airlines Cor-
poration. 

Shri Osman Ali Khan referred in 
-detail to the working of the Indian 
Airlines Corporation and made sam(' 
valuable suggestions for which 1 am 
thankful to him. I assur" him that 
hi·, suggestion·, will be fully consider-
ed by the Indian Airlines Corpora-
tion and efft,ctivl'ly carricd out 
when'ver it is possible. 

It is no doubt true that the Indian 
Airlines Corporation has been running 
at a loss from 1953-54 to 1958-59 and 
1:he los;;; has gr:ldually ('orne down 
from Rs. 1: 19 crores to about Rs. 91 
lakhs in 1958-59 and it is expected 
that in 1959-60 the loss€> will be 
about Rs. 50 lakhs. It is a good sign 
and I hope th" efforts at reducing 
thc'se losses will continue. 

Shri Supakar: The loss of Rs. 55 
lakhs in 1959-60? 

Shri Mohluddln: The loss by the 
end of March, 1960 is expected to be-
of course, it is only an approximate 
figure-about Rs. 55 lakhs. 

The Indian Airlines Corporation has 
h(,PI1 incurring losses during the last 
so man V years but the HOUSe may re-
e e~ that 'the private Air com-

panies before nationalisation were also 

incurring losses and the Government 
had given them rebates on petrol. The 
losses incurred in the Indian AirHnes 
Corporation had created a fee'ling that 
the Indian Airlines Corporation can 
run only on losses and this feeling 'that 
we cannot do anything to balance the 
income and expenditure had permeat-
ed the organisation of the Indian Air-
lines Corporation itself and that was 
rather unfortunate. Shri Osman Ali 
Khan had quoted from the findings of 
the Committee in which they have 
referred to the lack of cost conscious-
ness. The Government had appointed 
the Committee of experts to suggests 
ways and means to run the Indian 
Airlines Corporation without losses 
and if possible with profits. 

Shri C. K. Bhattacharya: Without 
increasing the fares, 

Shrl Mohluddln: As regards the 
fares Shri Tariq also mentioned that 
we should reduce the fares-th£'re has 
been this suggestion from some quar-
ters of the House and also from the 
public that the fares should be reduc-
ed. I may ~nti n that the fares of 
the Indian Airlines Corporation are 
the lowest, are one of thE" 10west in 
the world. 

Shrl Braj Raj Singh: What about 
the income in the other parts of the 
world? 

Shrl C. K. Bhattacharya: It may 
appear to bE" the lowest when compar-
ed to U.K. and U.S.A. But at the same 
time 'the pC'r capita income of the peo-
ple in those rountries should be taken 
into account. 

Shrl Braj Raj Singh: That he will 
not tell you. 

Shri Mohluddln: The han. Member 
may remembpr that the aircraft is the 
same all over the world, the cost of 

in'~ ining air('raft is the same all 
over the world. 

Shri Barish Chandra Mathur: It is 
much different in other countries. 

Shrl C. R. Pattabhl Raman (Kum-
bakonam): The salaries arp different. 
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Shri Mohluddln: The price of the 
petrol, including the tax, is one of the 
highest. 

An Hon. Member: And the Ministers 
are a'lso the same. 

Mr. Deputy-Speaker: Order, order. 

Shri Mohiuddin: Anyhow the feel-
ing had grown up, and suggestions had 
come that the fares should be reduced 
and the Airlines Corporation should 
~ h even those places where there 
was no possibility of generating more 
traffic, on the other the feeling was 
that the losses should be reduced as 
much as possible. 

Of course it is in the interests of 
the country that a commercial Cor-
poration should run at a profit, and in 
appointing the Committee 'the purpose 
was that suggestions might be made 
as to how to reduce the cost as well 
as how to increase revenue. The cri-
ticism that the Committee has direct-
ed :'0 the management of the lAC has 
ga.le' hom'::!, and I am glad to report 
th ~ there is an all-round effort to in-
crease th£' r~' en e on the one hand 
and to control the cost on the other. 

One of the yard-sticks by which the 
cosi'; can he measured is the cost pel' 
ton-mile. In 1955-56 the cost. per ton-
mi'le was Rs. 1.76 and since then it has 
gone up to Rs. 1.83. But I am SUI'{' 

th01 \'.·ilh the rfTor:s thai the Indian 
Airlines Corpora'tion are making to 
contro1 lhe costs, the costs pcr ton-
mile will come down In the near 
future. 

One important indication for lower-
ing !'he ('ost is that, for example, in 
1958-59 the rl'VC:1UC had increased by 
16'89 per cent over the previous year 
of 1957-58. The cost had gone up, 
that i< thp expenditure had gone up 
by 14'04 per cent. The margin bet-
Wf'(!n the increased revenup and the 
increased cost was only about 2 per 
cent. But in 1959-60-0f course I am 
only giving the revisp.d figures fOT 
1959-60-the revenue is expected to 
go up by 5'20 per Cent and the ex-

pcnditure is expected to go up by 1.71 
~r cent. This is a very good indica-

(ion, and I am sure tlrat with the 
efforts that the Indian Airlines Cor-
pora'tion are putting into increasing 
efficiency we will show a profit in the 
near future. 

My feeling is that 1960 to 1962 is a 
vital and turning point for the Indian 
Airlines Corporation, and if full 
efTorls are made to control the ex-
penditure with ',he increasing revenue, 
the balance sheet wi'll show better 
results. 

Now, Sir, if any commercial COf-

poraHan were to show profits and 
show better result, it is necessary that 
the financial s'tructure of that cor-
poration should also be on sound lines. 
So far as the losses incurred by the 
Indian Airlines Corporation from year 
to year are concerned, sometimes 
Rs. 119 lakhs or Rs. 108 lakhs, as I 
have mentioned, were given as loans 
to the Indian Airlines Corporation, and 
it was expected that thnse loans would 
be repaid. It Was decided last year 
t ha t instead of making up the losses 
as loans to the Indian Air'lines Cor-
poration, Government should give 
them subsidy and that the subsidy 
should be based on standard cost. The 
Committt'c has recommended the 
standard cost. And I hope that th~ 
standard cost as recommended by the 
Committee, or as revised and approv-
ed finally by Government will be 
adhered to. 

In order to write oft' the previous 
In"es, the decision of the Government 
has been implemented this year in 
which Rs. 5,88,81,000 has been sanc-
tioned as subsidy representing the 
accumulaled losses of the Corporation 
from 1953-54 up to 31st March 1959. 

15-37 hrs. 

rSHRI MULCHANU DUDE 111 the Chail'l 

In the sum of Rs. 5,88.81,000 Rs. 
2,31.99,000 represents the cash losses 
up 10 31st March 1959. This amount 
will be refunded to the Government 
in repayment of H:e loan on thi!; 
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account. The balance of Rs. 3,56.82,000 
representing the depreciation part of 
the accumulated losses wi'll be paid 10 
tht~ Corporation who, in turn, will de-
posit this amount with the Central 
Government in an interest-bearing de-
posit. By this decision, the accumulat-
ed losses of the Corporation revealed 
in the balance sheet are being wiped 
out and the balance sheet will now 
!lhow a better financial picture. 

Hon. Members have repeatedly made 
the suggestion that we should have 
a Viscount service t.o Madras in the 
mornings. The same question was 
raised during the Question Hour a 
number of times, and I had as far 3S 
possible explained the difficulty in the 
way of introducing the morning ser-
vices 'to Madras with only ten Vis-
counts which the Indian AiI'lines Cor-
poralion have at the present moment. 
Of ('ourse there are other difficulties 
as \\,pll. For example, a base, an 
engineering base has to be established 
at Madras in order to start a morning 
.ervice from that place. I entirely 
agree with the hon. Members that. if 
there were a morning service from 
Madras t'O Delhi and from Delhi to 
Madras. the timings will be much 
more convenient for the southern 
region, for Trichinopoly. Bangalore 
and olher places. 

Shri Narasimhan: And the southern-
most. region. 

Shri Mohluddin: Nat Salem! 

Shrl C. D. Pande: Salem and Bangs-
lore arc the !'lame. 

Shri Mohluddin: I do agree that it 
will be convenient. But there are 
difficulties at the present moment, and 
there arC" genuine i i lt e~ both in 
respect of the number of aircraft as 
w<'l1 as in the matter of starting a new 
engineering base for the Vi!'lcount at. 
Madras. 

Thf' ('om plaint has been mad€' about 
the booking offices. There are com-
plaint,. The method of booking does 
also require improvements. Centra-
Iis(>d booking of seats would be the 

best solution. Still, till we make 
that final arrangement, I am sure the 
ioeal improvements are bl!ing made in 
regard to services rendered by thp 

in ~ offices to their chents. I 
have myself felt that there is a defi-
tllte improvement in the servic{'i: 
rendered by the booking offices to the 
l!lients and the er i e~ rendered to 
the passengers in the aircraft. 

Shri Narasimhan: Very poor. 

Shrl MohiuddJn: If th"re are any 
complaints. I would request the hon. 
Member to let us know, sO that the 
!.A .C. may have in their possession 
t itl~ 'know'ledgte about part:i.cular 

complaints, so that they can be recti .. 
flea. 

Sari D. R. Chavan (Karad): To 
Whom ar(' th~" complaints to be made, 
to the Minister or to the LA. C.? 

Shri Mohluddin: If you write to the 
Minister, certainly every atttention 
WIll bt' paid to remove the complaint. 

Shri Osman All Khan: Many of the 
l int ~ have remained unanswpr-

co. 

Shri Mohluddin: I am verY sorry if 
they have not been answered, I will 
lOok into that. 

::ihri Osman Ali Khan has also sug-
gested thai a new leg for night air 
mall ~r i e should be startc'd con-
necting Trivandrum, B.:mgaJore, 
Bcgumpet alld Nagpur. It is " good 
suggestion. Apart from the present 
difficulties in the number of aircraft, 
I do not know whether additional 
4uantum of mail will bc BVa! iablf' fnr 
il specIal plane to leave Trivandrum. 
touch BangaloTc and Begurnpat and go 
to ~ r  because th ~ qunntum of 
mall is an imoortant factor. I am 
not !'nlre about it. buh this suggesuon 
will bC" communicated for cX(lmination 
to the Indian Airline'S Corporation 
and to the Dircctor·Gen(.'ral, Posts and 



Demands MARCH 23, 1960 for Grants 7652 

[Shri MohiuddinJ 
Telegraphs, who, naturally, deals with 
the air mails. 

Shri Manay has dealt with some 
points regardin2 the staff. I wish hon. 
Members, when they come to know of 
any complaint regarding the staff, first 
communicate it to the Minister or to 
me, and if our replies are not satis-
factory, then they can raise it in the 
House. I believe that is the conven-
tion that has been established. As 
far as I remember, Shri Manay never 
wl;ote about it. and I think the com-
plaint that he has made is purely a 
one-sid'ed representation (from SOIDe 

interested parties. 

Shri B. K. Galkwad (Nasik): Hr. 
had represented last year, that is what 
he said. 

Shri Mohluddin: He raised a point 
about residential quarters. I entirely 
agree with him that sufficient number 
of quarters have not been built. I 
am glad that he has brought this 
point forcefully to the notice of the 
House, and I am sure that more hous-
es will he built. We will certainly 
look into the possibilities of in-
creasing the construction of houses for 
the employees of the Civil Aviation 
Department, especially in the far-off 
regions and at airports which are at 
a distance from the towns. 

Shri Narasimhan has suggested that 
an aerodrome should be built at 
Salem. The policy regarding con-
struction of aerodromes is based on 
two considerations: there must be 
possibilities of increasing traffic from 
the place chosen and attention will be 
paid especially if it is not convenient-
ly connected by trains; secondly er ~ 

drome, ,hould be built at places 
whf'Tl' the~' would be required as 
diversionary airports either for inter-
national service or domestic service, 
Suggestions for airports are consider-
ed on the basis of these two principles 
that have been laid down. I assure 
my hon. friend that his suggestion 

will be considered On the basis of 
these two critena. 

With these remarks, I wish to close 
my speech. 

Shri B. C. Mulllek (Kendrapara-
Reserve-Sch. Castes): The Ministry 
of Transport and Communications is 
an important Ministry which is res-
ponsible for the development of trans-
port, which is of national importance 
to the country. It has to meet the 
demands for the development of road-
ways, waterways, airways and rail-
ways also in co-ordination with the 
Railway ini h~  

My IIrst observation will be about 
ports, There are only six major ports 
in the country, and they cannot meet 
the growing needs of trade. After 
independence I think no sincere steps 
have been taken to have the required 
number of major ports to meet our 
day-today needs. There are 226 
minor ports on our coastline which 
extends to about 2,900 miles. I am 
sorry to lind only a few out of these 
226 minor ports are receiving tten~ 

tion under the Second Plan. 

In the east cost Paradip offers the 
best site for a Central project, and 
this has already been referred to by 
an hon. Member. French, German 
and Japanese experts have all given 
a favourable opinion in regard to the 
development of this port. This port 
began functioning as a minor port in 
1958. Even within a short period of 
five months during the fair weather 
season in 1958-59, live ships were suc-
cessfully loaded with about 25,000 
tons of Sukinda iron ore. The depo-
sits of iron ore available at Sukinda 
area are calculated to be more than 
130 million tons. From this area 
alone, at the rate of about twoH million 
tons of iron are, Paradip would enn· 
tinue to export to foreign countries 
for 50 years or more. The high 
grade ores :tram Tomka mines in 
Sukinda which are being exported by 
S.T.C. through Calcutta port, at the 
export price of Rs. 57 per ton, would 
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cost only as. 37~7 per ton if exported 
tbrouah Paradip po!"t. It will be the 
cheapest port in the country. There 
.. also the possibility of earning 
foreign exchange to the tune of Rs. 5 
to as. 10 crores a year which would 
greatly benefit the country u a whole 
in carrying out its programme of 
national development. The deve-
lopment of port facilities at. 
and transport facilities to Paradip Port 
would open up a vast hinterland, rich 
in forest, mineral and industrial 
wealth, consisting of not only the State 
of Orissa but also South Bihar, Eastern 
Madhya Pradesh and Eastern Ulbr 
Pradesh. According to the report of 
the model studies at the Poona re-
seaTch station, Paradip has been reo 
commended for the building of a coas-
tal harbour just like those at Madras 
and Visakhapatnam. The cost of 
building the harbour would be about 
Rs. 6'83 crores for export of two 
milli"" tons of iron ore per year. StJ, 
there is ample justification for dev". 
loping Para dip port as a majOT port. 
I strongly urge that this port should 
be t.kcn up immediately for execution 
as a top priority project. 

I am glad that Government ha't'e 
gran ~e  a sum of Rs. 11.81 lakbs for 
·the construction of a road from TomkR 
mines to Jenapur canal head, but in 
t"e absence of a high-level bridge over 
the BTahmani river at Kabataband, It 
will be Impossible to carry the iron 
ores from Sukinda to Paradip port 
.thoughout the year. Government 
should nrovide money for the cons-
truetion of this bridge. The cost of 
construction of this brldge is estim.ted 
at about as. 90 'Iakhs. r would urge 
that thi. amount should be sanctioned 
SOOn. 

r have moved a cut motion regarding 
the conslTuction of bridges over rivers 
on the national highways, especial!y 
on thOse passing through West Ben~ l 
and Orissa. Recently, Orissa and Wert 
Bengal bave joined toge' her in one 
lEone for purposes of rice supply. It 
tbe bridges are constructed over all the 
rtvers on the national highway., then 
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they will be easily approachable to 
each other. This matter should get 
sincere consideration at the banda nt 
Government, so as to meet the de-
mands of these two friendly States. 
Here, r would like to say a word r ... 
garding Assam also. A sum of Rs. 4 
lakhs were sanctioned as early as 
1954 for the purpose oI purchasing two 
f<.rr)'-crafts to be placed on the na-
tional highway in Jogighopa-Pancha 
Ratna, bu. till now, the ferry..,raft. 
have neither been purchased nOT been 
placed in the crossing. r would re-
quest the hon. Minister to look into 
the matter. 

Now, I come to the next important 
aspect, and that is abou t the plight of 
the extra-developmentlll ~ l ee  in 
the Postal Denartment. There are 
about one lakb extra-departmental em-
ployees who are working under this 
Ministry. Government are really 
callous towards these people. The.e 
people are doing the best service ~ 
the people in the villages. An one-
man committee was appointed to go 
into their conditions of service etc. and 
the report of that committee was sub-
mitted to lhe Ministry more than a 
year ago, but r regret that Gov"rn-
ment have not taken any sincere steps 
to consider this matter. These people 
are undergoing several hardships due 
to the levying of taxes on the necps-
sLies of day-to-day life. It is un-
democratic to keep this matter pend-
ing for years and years. We want a 
definite reply from the hon. Minister 
on this matter. 

There is also a demand for a recog-
nised union of the extra-departmental 
employees to enable them to ventilate 
their grievances. It is a legitimate de-
mand. We, that is, some Members of 
Parliament met the han. Minister Dr. 
P. Subbarayan in this connection, and 
lie promised to do the best in the 
matter. 

r want to say a few ""ords now re-
garding the Regional P. " T. Advisory 
Committees that are functioning In the 



Demands ·MARCH 23,1980 

[Shri B. C. Mullickl 
States. These committees should work 
above party-poli.ics. From my ov,on 
State, 20 Members have been elected 
to Lok Sabha, of whom 13 Members 
belong to the Opposition Parties, but 
I am sorry to Say that all the Members 
who have been represented on the 
Advisory Committee belong only to 
the Congress Party. That is not a 
healthy sign of democracy. Some of 
the Members of the Congress party 
are also continuing for more than one 
term. That is also a very bad sign. 
One must not be represented on this 
committee for more than one term. 

Coming to villaae roads, I have to 
make a few observations in that con-
nection. The progress made with re-
gard to the construction of roads In 
rural India is not satisfactory. There 
aTe, of course, various schemes under 
which grants are given to the States 
for the development of roads. But I 
am sorry to say that during the three 
years of the Second General elections, 
I could not see any road having been 
constructed in my constituency. The 
old major roads are not maintained 
properly either. The House will be 
surprised to know that during the first 
three years of the Second Plan, only 
l5i miles of new roads have e~n 
constructed throughout my State un-
der the Works Department. From the 
report of the Orissa Government, I 
understood that Government of India 
had promised a sum of Rs. 70 lakha 
for expenditure on nine road-prct!ects 
under the Grant-in-aid schemes. So 
far, beginning from the First Plan, 
only one road-project out of nine has 
been completed. The rest are in the 
womb of Mother India. 

I am glad that the Government of 
India have promised to finance upto 
Rs. 6' 67 lakhs, the construction of a 
road to the places of Buddhistic in-
terest, such as Ralnagiri, Udayagiri and 
Lalitgiri. This amount is not adequate. 
The hon. Minister of State, Shri Raj 
Bahadur visited this place and made a 

very excellent speech there, and ~ 

mised to provide all the iliti~ re-
quired. I would request him also to 
provide the tourists with rest-hon .... 
in Ratnagiri, and also give the amount 
that he had promised, and increase the 
amount provided in this year's budget 
to connect up these places by roads. 

My last point is regarding the con-
version of the extra-departmental sub-
offices into departmental - i ~  90 
as to improve and &ive more facilities 
to the villagers in the rural areas. J 
demand that all the existina extra-
departmental sub-offices should be 
converted into sub-offic<'S. In my COn-
stituency, there is an e tr ~ e rt

mental post office at Kaipara. Before 
Independence, it was functioning as a 
departmental office, but now it is neg-
lected. It has got a beautiful office 
building, staff quarters and sufficient 
land. I request the hon. Minister to 
look into the matter. 

Shri HarIsh Chandra Mathur: My 
interest in road transport arises out of 
a little study which I had occasion to 
make as a Member of the Road Trana-
port Reorganisation Committee. The 
more I studied this subject, the more I 
f"lt that this important industry had 
been criminally neglected at the hands 
of the Central Ministry. I have made 
a particular study of this subject, and 
r find that either there is not a proper 
understanding of the entire subject 01' 
for certain other reasons, the Ministry 
is finding itself ineffective in the 
matter. 

When the Report of the Road Trans-
port Reorganisation Committee was 
discussed on the floor of this House, 
out of about 28 Members, 27 Men:bers 
gave their fullest support to that re-
port, stressing on the Ministry to im-
plement those recommendations II. 
early as Dossible. But what do we find 
today? We find that all the importgnt 
recommendations remain p1geon-ho!i!d 
or remain somewhere, which I do not 
know. What is the dlfIIculty of the 
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Ministry in implementing at least those 
recommendations with which they 
were primarily concerned, and where 
even the States were not concerned? 

They had to set up a certain OTganl-
sation at the Centre, to strengthen the 
working of the Ministry, and certain 
recommendations were made in that 
regard. I do not know why they have 
not been able even to strengthen the 
organisation in the Central Ministry. 
It is my feeling that if the railways 
have always got the better of the 
roads, it is only because they have got 
a stron&, Railway Board here at the 
Centre with their full weight and act-
ing in the fullest measure. It is really 
surprising that road transport has not 
been able to do even an insigniflc9nt 
thing in this I'I!SJ)eCt. 

IShn. 

Again, so far as the Plan allocations 
are concerned, I could not n el' 1~n  
why It was not possible for the road 
transport organisation to get even the 
very meagre provision placed at their 
disposal utilised to get a little foreign 
exchange to build all the bridges 
which serve to remove the rreat 
bottlenecks in road transport I wsa 
further amazed and surprised to find 
that the Plan allocation. in the Third 
Five Year Plan are the poorest 110 far 
as road transport is concerned. The 
increase i!l the quantum of the Plan 
from Rs. 4500 crores to Rs. 7000 c'"Ores 

. should have been reftected in the .",-0-
vision for road transport in the Tt.ird 
Plan. We had in the Second Plan 
about Ro. 250 crores; it was t ~l  
Rs. 246 crores which was cut down to 
Rs. 244 crores. In addition, there was 
another Rs. 25 erores at their dispo-
sal. I understand the provision in the 
TbJrd Plan for road transport is Rs. 250 
crores. This is almost fantastic. It ap-
pears to me that the Ministry has com-
pletely failed put forth a strong case 
and carry conviction with the Plann-
ing Commission. 

It is agreed on all hands here t!lat 
the road transport is by far the moat 
efficient mode of transport. It is only 
road transport which could reach the 
farthest comers of the country and 
serve the rural population. It is only 
road transport which could reach 1..'J.e 
homes and hearths of the people. I 
quoted ligures from all the varioWl 
countries on the Continent, in the USA 

.-everywhere-to . show that further 
outlay in capital in every progress.ve 
country was declining so far as rail-
ways are concerned and gomg up pro-
gressively so tar as road lransport is 
concerned. Here it i8 just the other 
way round. I would strongly plead 
with this House that out "f the Plan 
allocations-if they cannot stretch the 
Plan further-Rs. 200 crores should 
easily be cut down from the railways 
and passed on to road transport, if 
rural India ia to be served, if villags 
are to be served and if we are to carry 
on with the efllcient mode of transport 
that road transport Is, If we are not to 
relegate ouneives to outmoded trans-
pOT! so far a8 the railways are con-
cerned. I understand the :mportance 
of the railways where you have got 
industrial centres, where you have to 
cBrry a particular type of freight, 
where you are bullding up steel plants 
and the like. But I strongly plead 
that the provision for roB.i transpOT! 
should be ral.ed from Rs. 250 crores 
to Rs. 450 erores if we are to make 
any headway in this ma'ter. The 
Importance of road transport must be 
understood. 

When I was speaking in the f.,·neral 
discusslDR of the Budget, I pointp.d out 
to the hon. Finance in ter~'n  I 
also had a talk with him-that out 
of the total of Ro. 21 crtr.PO he i9 
raising by taxation, as m'.ch a' Rs. 13 
crores is a df"ftnlte weigM only M1 

road transport. I cannot und .. "tand 
how such an Impost could be jusl;tled. 
'nIe Planning Commission and all 
other bodies which have gone i:>to the 
matter have clearly made out " ea .. 
that road transport In thl! country ill 
the most heavily taxed. A. a matter 



MARCH ., 11180 far GNAU 

[Shri Harish Chandra Mathur] 
of fact, the Central Government aTe 
advising all State Governments not 
to tax road transport further. while 
they themselves are going 10 tax rQa4 
transport in a fantastic mal1ner. Can 
the advice of the Central Government 
carry any conviction with the State 
Governments? It is defin;tely bound 
to faU flat on the State Gove:-nment. 
when they know that the Central 
Government themselves are gcing Just 
the other way round. As n tt~r of 
fact, what we find Is that the State 
Governments and the C"ntra! Gov-
ernmen t are vying with e3ch nther in 
t£.xing road transport. 

There is an insideoWi propagaTida-
against which I warn tho Minister-
~ir,g carried on by . C1!rtd'n larger 

units. These larger unlto;; " '~ and 
whisper: 'Well, road tr~n r~ can 
absorb a little more taxatk,,'. t wish 
Government to understand hl ~ this is 
only to drive out the smaller u.,it, the 
sr:.aller man who is there in. the f.Jac1 
trli.l1sport. It is done with a vitw' to 
drive out the smaller unit, the road 
transport, which is most ~9 l -int 'n

·sive and must be given a r ~r place 
in our trAnsport systcm. I 1~ hope 
that the hon. Minister will be able to 
protect the legitimate rlg'lh cf road 
transport. It is my Itrave charg" 
alt"in,t him that he has ., fa" c( mo 
pletely failed to protect the legitimate 
rights ot road transport, ev('n thcu.ah 
he is in charge of it. (Interrupt;on). 

Anothe,. thing which beats my com-
prehension is the taxation On diesel. 
We taxed diesel last time. Again we 
have taken a very bil( sliC1! of taxat'on, 
What is the argument behind it? I 
have tried to understand it from the 
Finance Minister. I have tried to gel 
certain information from the Minister 
of Transport. I wish him to make the 
House understand whether it is their 
mtcntion to shift road transport trom 
diesel to petroti. Is that possible? Is 
petrol a more efficient fuel? Will they 
be able to change the balance by this 
taxa,ion? I say it i. not going to De 

there. A very competent authority 
from the finance side infonned that 
has been a shift because there was an 
impost last year to the extent of about 
18 per cent. I say it is absolutely 
wrong. I challenge that statement. I 
would rather like the Minister In 
charge of Road Transport to clarify 
this position on the floor of this House 
as to whether there has been any shift 
because of this impost last Y'!ar or 
there is going to be any shift simply 
because of the impost this year. It is 
only going to hit the consumer. the 
poor man. who has no other mode of 
transport. There is no other mode of 
transport which goes to the rural 
areas; it is only the bus which doe. 
so. By this impost Government are 
just hitting the middle class and the 
lower middle class. 

I wish to further warn the Minister 
because the whole thing is baSEd on a 
very superficial view which is taken. 
It is really unfortunate that the fi-
nance Minister has not I(ot the facts 
and ligures. It is really unfortunate 
that he has not made a real study of 
the impact of this taxation. I wish to 
stat .. on the floor of the House that the 
effect of this heavy impost on diesel is 
going to be this, namely. the increasing 
use of kerosene. Increasingly kero-
sene Is being used and being mixed 
,with diesel, because kerosene is chea-
per than any of these fuels. 

Shrl Ramanathan Chettlar (Pudu. 
kollai): There is a definite shift due 
to last Y'!ar's impost. 

Shrl Barish Chandra Mathur: I wish 
you give the hon. Member an oppor-
titnity to explain this. 

I have asked for facts and ligures 
trom tlte Finance Ministry; I have 
asked for information from the Minis-
try of Transport. I have asked for 
them . from the very best authority 
who ha"e got these stalistics-and they 
have completely failed. Aa a matter 
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of fact, they made a clean confession 
of the fact that there has been no 
shift, 

Shri Cbintamonl Panirrahl (Puri): 
He has the figures with him, 

Shri Harlsh Cbandra Mathur: Those 
people who are the authority have 
confessed, I accept the challenge. I 
throw it as an open challenge. Let the 
Minister of Transport state that there 
has been a shift, that there would be 
any shifl. I warn him that the shift 
is this: that these people have started 
using kerosene oil increasingly for 
mixing it, with diesel. This is a very 
dangerous thing, I know nobody in 
the Treasury Benches will have the 
courage to have that impost on kero-
senp oil and tax it to that extent. 

An Hon. Member: More costly, 

8hrl Harish Chandra Mathur: I make 
a strong plea on this point that the 
GoveTnment should stale what the 
position is, I will not be satisfied if 
they say that they have appointed the 
Neogy Comntittee and they are await-
ing its Report, 

16.09 hrs, 

I MR, SPEAKER in the Chair] 

They have completely prejudiced the 
recommendations of the NeollY Com-
mittee by taking certain steps at the 
present stage, Not only that. they are 
prejudicing all the evidence of the 
various comntittees which have gone 
into this matter, These bodies advised 
Government just the other way round. 
Government aTe completely ignoring 
the advicp tendered by the various 
bodi('s which were appointed and 
which have gone into this matter. I 
do hope that the Minister will be able 
to put his weight and see that this 
impost on diesel is removed, 

Then I would like to say something 
about tourism, J made out the point 
lag! limp that Government have cut 
down the foreign exchange allowed to 
tourists golne- from here, What b .... 

been the effcct 01 it? You say that 
you have savell about Rs. 7 or RI. 8 
crares through this pTocess, I asked 
him to check up these figures from 
the Reserve Bank. You will ftnd that 
the money which was 1I0wing in trom 
outside has also been reduced ac-
cordingly by about Rs. 10 crores or 
Rs, 8 crores. You have not saved in 
foreign exchange whatsoever. You 
have only encouraged black-market 
and the malpractices, Tourists going 
from h~re use the money which Is 
available in bank bslances outside this 
country. After all, tourism is a two-
way traffic and you must recognise it. 
Let U9 undemand that tr ~ri  has 
given us Rs. 20 crares by way of 
foreign e h ng~  Let us at least 
learn the business aspect of tourism. 

It is estimated not only here but trom 
outside alBa tha t tourism is going to 
increase considerably during the next 
5 years. If it Is going to increase that 
way. my point is that we must see that 
tourism i. made a two-way traffic, 

Even at present what I find is that 
the' hotels in Delhi are completely 
booked. Have you madE" any arrange-
ments to see that you can take the 
tourist tTaffic which is likely to in-
crease during the next 5 years? It 
is supposed that it is likely to give you 
fOTeign exchange to the tune of about 
Rs, 40 to Rs. 50 crores. I am not ex-
aggerating it a bit. As a matter ot 
tact, the ligures given are that we are 
likely to get tram Rs. 50 crores to 
Ro. 60 crores by the end of 1968 sim-
ply out of this tourist traffic. If it I. 
so, then all side arrangements have 
got to be made, 

It is not only that. When you get 
the tourists you may not be able to 
make aTrangements for the trRnsport. 
We must see whether the Indian air-
lines inside the ~ ntr  are capable of 
lifting the tourig! traffic or not. Rave 
We taken note of the fact or not7 Have 
we made arrangements that we will 
be able to move the tourlst traffic 
which is likely to meres.e during t~ 
nrill 5 years, 
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IShri Barish Chandra Mathur) 
What about our hotel acommoda-

tion; what about our wayside 
accommodation? I hope the Ministry 
will throw some light on the subject. 
We just go in a lopsided manner; we 
do not take an overall picture; and w(' 
do not make adequate arrangement.; 
on all these sides. 

Then, I would like to mention about 
Posts and Telegraphs. It is really un-
fortunate that the Posts and Tele-
graphs Administration is at its lowest 
ebb of efficiency, both in the matter 
of posts as well as in the matter of 
telephones and telegrams. You will 
see that the efficiency has gone down 
from year to year. I would like to 
know from the hon. Mlni.ter what 
definite and positive steps he proposes 
to take not only to attest this detorio-
ration but also to see that this most 
essential public service is Improved and 
gives satL.faction to the people. 

What we have received is only a 
cent per cent increase in our telephone 
bills. Though the Minister may be 
technically correct, I join issue with 
him and I definitely deprecate the 
manner in which this tariff has been 
revised and raised. It is fantastic-I 
do not think it is an unparliamentary 
word. and I have no other word to 
usc. 

W f! are ali the time talking of social 
services. But what I find is that the 
social services are available only for 
the richer classes. The social services 
available in this country are made so 
C06tly that they are available only 
for the capitalist classes or the richer 
classc. It may be possible that the 
richer classes have a greater demand 
for these telephones, that they are 
able to pay for all thme telephones. 
But you are definitely kaocking out 
the middle classes; you are knocking 
out the smaUer businessmen and you 
are making it absolutely impossible 
and difficult for them. 

We hear strong voices being raised 
for raising the small-acale Industry. 
:sut do you think that the smaIl..-Ie 

industrialist who has nowadays got to 
be on the phone can pay the revised 
rates? Do you think that the middle 
class man or the higher middle class 
man who is eduacted and intelligent, 
who is the only person who can make 
a proper use of the telephone is going 
to use it? They will not be satisfied 
by duplicating the calls from 10 to 20 
basic per month. They won't be able 
to pay Rs. 240 in a lump sum as if 
everybody has got a bank-balance for 
everything he does. 

Mr. Speaker: The hon. Member 
must conclude. 

Shri Barish Chandra Mathur: I will 
finish in a minute. Sir. 

Simply for small administrative 
conveniences you have ridden rough-
shod over the feelings of the people. 
Government may be able to carry 
thorugh these things. But let it be 
noted that they have been very ill 
receivc-d and everyone concerned 
feels strong resentment about the 
manner in which it has been done, 
about the exorbitant rates charged,. 
Nobody could have imagined that you 
could revise your rates like this 
straightaway in a precipitate manner. 
(Interruption). The railways could 
have done the same thing. They also 
have their freights and fares; and 
they could also raise their freights and 
fares in this way without coming to 
Parliament. If this sort of tendency 
ia allowed to develop, I think, it would 
be most dangerous for democracy. I 
bope the bon. Minister will take a 
warning from the feelings of the 
people. If he goes to the Central hall 
and it he cares to stay there for a 
few minutes and like to hear the talk 
OIl the subject he will find that this 
act of his has been resented by every-
one there. 

Bhrl C. D ...... de: I am opposed to 
it. 

8hri IIarI&b CIwuIra Mathur: 1, 
therefore, stroogly plead with my hoD. 
friend to see that theae rate. are 
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revised ~  to their original level. 
You have got a telephone factory of 
your own. You have got a cable 
factory of your own. AJJ a matter of 
fact, we expeded that with all the 
telephones being manufactured here, 
with all the cables being manufactured 
here, you will be able to make them 
cheaper. But you have Hot got that 
efficiency to cut down your costs 
(Interruption). You ask the people 
to pay through the nose for your 
inefficiency. There is very Uttle justi. 
flcation for that. 

I will say just one word about civil 
aviation. My hon. friend, the Deputy 
Minister just now explamed that they 
are cutting down their losses. I am 
not at all happy at the manner in 
which they are cutting down '.heir 
losses. They say that they have cut 
down their losses from Rs. 96 lakhs 
to Rs. 55 lakhs. How have they 
ach;eved it? They have not achieved 
it by cutting down the cost of opera-
tion. He himself admitted that the 
cost of operation has gone up. They 
have achieved it by concentrating 
traffic only between Calcutta and 
Bombay and Calcutta and Delhi and 
Calcutta and Madras. These places 
are highly commercialised places 
where you can always try such 
methods, and reduce your losses. 

You are not opening new routes. 
Even those places which were on the 
map previously have been knocked 
out and have been brushed aside. We 
wanted a connection for Udaipur and 
Jaipur and what have they done? we 
were paying for any losses which were 
going to be incurred after intr ~ing 
the service. But what is the mann ... 
in which you are operating the air 
service to Jodhpur? It is going to be 
twice a week. How do you think that 
a passenger who goes to Jodhpur 
today is going to wait there for his 
next plane after three days? At least 
a little ~ er i l outlook should be 
there. You should think of opening 
the country. We cannot afford to 
have absolute rigidity in developing 
aocial services. Nowhere in the world 
have they developed the air 8Ill'Vices 

and civil aviation in this mann.... In 
civil aviation you have got to take a 
broader outlook. The social services 
have got to be developed. This is 
really our resentment; this is the 
resentment ali over the country at the 
manner in which the Ministry is 
functioning without caring for the 
feelings of the people and without 
giving them better services. We do 
not want you to be absolutely un-
commercial; but utility has been very 
much ignored. 
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Shri Buappa: Mr. Chairman, Sir, 
in a developing economy such as ours 
the importance of this Ministry need 
not be emphasised. The forces releas-
ed by our Five Year Plans and other 
things have led to greater production 
in this country. and the main question 
will be how far our transport sy!'tem 
will be able to COpt· up with the 
needs of out State at this juncture. 
From this point of view, when our 
industrialisation is taking place at a 
greater speed, when our exports and 
imports are also expanding, when the 
passenger tmffic and goods traffic an' 
equally expanding, it is but natuml 
that this Ministry should rPCPivp til .. 
greatest attention. 

Sir, We have been saying that the 
milway system is getting over-worked. 
Naturally, the road system and the 
water system equally gains import-
ance. In this context, Sir, my hon. 
friends have referred to certain porL •. 
I <lOme from a State which has n .... rly 
200 miles of coast-line in the west. 
Therefore I would like to look into 
the port system of this countr-y. What 
do I see? This country lias a coast-
line of nearly 3000 miles with only 
seven major ports or so. The good!! 
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carried throUih these ports is very 
heavy, and it is high time that we 
shOuld look into tha development of 
other ports in this country. 

The few major ports of our country 
are already over-worked. For exam-
ple, we hear every day of the conges-
tion in the Calcutta Port, in the 
Bombay Port, in the Madras Port. 
We hear every day of the labour 
troubles that are going on there. 
Therefore, it is very very necessary 
that a re-alignment of the pattern of 
our commerce in this country should 
take place. It is high time that we 
do it. From that point of view, if we 
look at the map of our country, tho!re 

.arc only two States which have no 
major ports: one is Orissa and the 
other is my S.ate, the Karnatak. 
State, the bigger Mysore. 

In this State of Mysore there are 
ports which can become major ports 
if only a little attention is given. 
There is the port of Karwar which 
has been proclaimed by many many 

. engineers in the past, there is the port 
of Mangalore, there are other small 
ports like Bhatkal and others. What 
has happened to all these ports? 
Look at the exports and imports ot 
that part of the area. We have i~ n 

. ore and mangane." are to be export-
ed, we have rich maLanad. where tht> 
colfee plantations, tea plantations, 
cashew-nut trees and sandalwood 
tre~  are there and for which we 

.hnve to import lot of fertilisers from 
-other parts of the coun try. More 
than that, the fishing industry in that 
part is very very important and lot 
of exports take place. In these cir-
cumstances, thp necessity for thE> 
development of these ports On the 
west coast, the Karnataka area, as· 
.. umes greater importance. 

r said that there should be a re-
alignment of the pattern of commerce 
in this country. Why did I say so? 
It is not out of any narrow conside-
ration that I said so. We must take 
the national consideration and also 
the regional consideration. The ex-
port of manganese are or iron are 

through the port of Bombay or 
Madras or Calcutta would COIIt ua 
more. The very 8llvinp in the cost 
of kansport through these ports 
would go to develop the port of 
Mangalore or the port of Karwar as 
well as the road system in that part 
of the country. I do not know why 
this has not been thought of. And 
even if it has been thoUiht of, 7 do 
not know why it has been shelved. r 
have not ,been able to understand it. 

I know a little of the history of 
Ithe past in regard to these areBIII 
8lldi especially about the Bombay 
port and the Cochin port. Probably. 
in those days, the authorities of the 
Bombay port thought that much of 
the trade of tha t big Blea which was 
then called Vijayanagar empire-once 
upon a time the Karnataka area was 
called the Vijayanagar empire-eould 
pass only through Bombay, and the 
people of those areas then thought 
that their trade could pass only 
through Bombay. So, there has been 
a positive neglect which amounts, so 
to say, to a ocandal in regard to the 
developme!lt of Karwar or Mangalore 
ail these years, and you may under-
stand it if you refer to the history 
at this part of the country. In these 
circumstances, I wish the Ministry to 
take note of the high feelings that 
are in the minds at the people there. 

I am not coming in the way of the 
Tuticorin port. Let not my halL 
friend Shri Thanu Pillai say that I 
am saying something against him. I 
do not say anything at all against 
his claims. This country needs more 
major ports. My only claim is for 
the development of Mangalore. Man-
galore port has a capacity of 3 or 
3! lakh tons and other potentiali-
tfes as 'have been indicated in the 
reports and it is said that it can be-
come a major port. r do not mind 
whether it is Karwar or Mar.galore. 
Let us have at least one major port 
there. Let it be anyone of these two. 
Ofte of them can be developed as a 

lfi.l. major port and that should be deft-
wt loped soon. 
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[Shri Basappa] 
Every time when we put forward 

some claims, the question of the rail-
way line is raised. My hon. friend 
Shri Achar over there knows much 
more about it than I. He knows 
much more about Mangalore than I. 
Every time we raise the question of 
the Hasan-Mangalore railway line in 
this House, it is said that unless you 
have a major port you cannot bave 
a railway line. Now, the Minister 
may say that unless you have a rail-
way line, you cannot have a major 
port. This is something which I can-
not understand. There is a Kannada 
proverb and I think a similar pro-
verb exists in the other languages 
also. The meaning of that proverb 
is, unless the person marries, his 
madness will not go; and unless his 
madness goes, he will not marry. 
This holds good equally well in this 
context. I request that the Minister 
will see to it that Bome of our porta 
are developed. I do not want to 
dwell on this point any more. 

I wish to say a few words about 
the reorganisation of the States in 
this country, in connection with this 
discussion. Some of the reorganised 
States are put to a lot of inconveni-
ence because of the disturbances 
(!aused to the communication system 
or because of the lack of any com-
munication. I know Madhya Pra-
desh is one. Its capital is located 
far away from the centre of the 
State and a number of States have 
been' brought together to form the 
modern Madhya Pradesh. There are 
no good communication systems 
there. That is equally true of Kar-
nataka or the Mysore State. The 
present Mysore State includes those 
areas of Karnataka added on-the 
Karnataka areas in Bombay and Hy-
derabad and also Coorg, besides the 
South Kanara district which formerly 
belonged to Madras. Thus, many 
more areas have come in to from the 

present Mysore and the road system 
!'specially in the new areas which 
wet'e added on to US is very bad 
For instance, in the Gulbarga area 
in former Hyderabad, the communi-
ca tions are hopelessly bad. Same is 
the case with the Bombay-Karna-
taka area. We have to spend a lot 
of money no doubt, and something 
is being done. I am very happy to 
say, it, but some bridges on the 
national highway in this area are still 
to be constructed. The Malnad area 
especially is very riCh, though it is 
a backward area. Lt has plenty of .... 
sources, like timber, coffee, tea, 
cashewnuts and mangoes. Take, for 
example, Coorg. It has about 30,000 
acres rich with teak. We require 
railway sleepers to be made out of 
this wood. That means, there is a 
saving of foreign exchange. Theee 
possibilities are there. So, thi.. area 
must be developed. 

Now, I come to the question of 
other important highways which 
have to be developed. For instance, 
there is t.he Poona-Bangalore higb-
way and also the highway from 
Mangalore to Bangalore. These are 
some of the highways to be develop-
ed. 

then come to the question of the 
second shipyard. I have no grudge 
against Cochin being selected for the 
second shipyard. But the claim for 
a second shipyard in Karwar In tbe' 
third Five Year Plan is also equally 
important. Attention no doubt is 
being given to the development of 
shipyards, but the pl'ogress is very 
slow. When we are still in the be-
ginning stage of the building of 
these shipyards, at least should we 
not think of countryboats which was 
mentioned by some of my hon. 
friends' The development of coun-
trycratts is very essential. Nearly 
10,000 boats are required in that part 
of the west coast to which I have 
been !referring. The fishing Indue-
try I. growinr. So, the boats are· 
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necessary. Therefore, I say that this 
industry should also be developed. 

Mr. Chairman: The han. Member'. 
time is up. 

8hrl Basappa: I think I must make 
haste. About tourism, I might say 
that our country has got very rich 
potentialities. The great Himalayas 
in the north and the western ghats 
in the south-west offer very fine 
scenery and all the natural advant-
ages are there. The g"eat poets and 
historians have written much about 
these areas. Everybody who comes 
to our country-philosopher, histo-
rian or anybody-has plenty of things 
to see in our land. So, there is a 
great necessity for developing some 
of these areas and establish air-strips 
there. Fa" example, there is Blja-
pur; there is also Hampi, the seat of 
the old Vijayanagar empire. So, I 
wish the han. Minister take. note of 
these things and try to develop these 
areas by having air-strips at these 
places. 

There is the question of the aero-
drome at Bangalore. The aerodrome 
there is in a very bad condition. The 
control of this aerodrome I think is 
with the Defence Ministry and the 
maintenance of it comes under the 
Ministry of Transport and Communi-
cations. It is hiah time that this 
Ministry took over charj;(e of that 
aerodrome and saw to it that a new 
building is constructed there within 
a very short time. 

I must thank the Minist« for 
bringing about a separle postal cir-
cle for Karnataka. It was a very 
long-felt need and that has been 
satisfied. I appreciate the work done 
In this direction. 

I do not want to go Into the details 
of the need for waterways. I would 
simply point out the development of 
the waterways between Mangalore 
and Kundapur should be taken up. 
It Is a very important route. Pro-

g"ess in this direction is very Blow. 
Nearly 40 per cent of the products of 
Assam and Calcutta go through the 
waterway. and .0 waterways should 
be developed. and wherever neces· 
sary. the important waterways should 
be declared as national waterways. 

There is only one thing that re-
mains to be said. That is about the 
postal system. Of course, they are 
doing all that is possible, but there 
is onc point which I want to make 
in "egard to the telegrams. The en-
tries in the telegrams are not alway. 
clearly written. I can cite my own' 
experience. I once gave a telegram 
that I would be arriving at such and 
such a place by night at a particular 
time. The telegram went late, and 
though I arrived in prope" time, the 
person whom I wanted to see had 
not arrived there. So, unless the 
telegram clearly mention. the date 
etc., the people whom we want to 
see at the place where we arrive, 
cannot arrive at the time required 
by us. The telegram must clearly 
show the date and time when It 
was sent and the date and time when 
it was received. Oth«wise, It be-
comes very difficult. I hope the 
Ministry will realise this point al90 
and see that all steps are taken to 
rectify matters. 

8hr1 P. C. Borooah (Sibsagar): Mr. 
Chairman, Sir, if a well-developed 
system of transport and communica-
tion is vital for the eConomic growth 
and the Industrial development of 
the country; then It can be said Very 
well that the State from which I 
come--Assam-has not been receiv-
ing the due attention from the Gov-
ernment. Assam is very badly dealt 
with In the matter of transport and 
communication, at the hands of the 
Government not only now but from 
a long past. 

So far as the total length of the 
national highway in Assam is con-
cerned, only about 800 miles out of' 
a tota1 of "bout 14.000 mil"" of the 
national highways fall in Assam. 
But there i. a persistent demand 
from the people of Assam that the 
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[Shri P. C. Borooah] 
north trunk road from North Gauhati 
to Dhemaji, a distance of about 175 
miles be declared as a national high-
way. This road passes through a 
railway less rich area of about 5,000 
sq. miles and is bounded on the north 
by the NEFA hill. and on the south 
by the Brahmapu:ra river. It may 
be remembered that this area was 
shown in the Chinese maps belonging 
to China. Unfortunately, about 
half of this area faUs in my consti-
tuency. That is also why I urge on 
the han. Minister that he should be 
-pleased to see that this road is dec-
lared as a National Highway. 

Assam has got the highest rainfall 
in the country and some of its sta-
tions record the highest rainfall in 
the world. As a result, the roads 
get damaged quitE of:en. Since the 
last great earthquake of 1950, the 
bed of the river Brahmapiitra is get-
ting shallower and as a result that 
area getting floods very often. So, 
lome sort of s abilisation programme 
for these roads is wanted. It may 
be nece5'ary to change the specifica-
tion of the roads also. 

Mr. Chairman: The han. Member 
may come nearer. He is not audible 
here. 

8hrl P. C. Boraoah: I was just re-
fering to the damage caused 10 the 
roads. It therefore needs stabilisa-
tion and change of specification in 
constructional works. The speciflca-
fion of roads say in Rajasthan where 
the sub-soil remains hard through-

. out the year may not be suitable for 
Assam where due to lot of rain the 
sub-soil gets very soft or water-
logged. When heavy motor trucks 
. heavily laden pass fast by the road, 
the thin hard crest of the road sur-
face get. damaged and cracked; the 
road becomes bad and this necessi-
tates a major Tepair every time. 
'Therefore, I say that there should be 
a programme of stabilisatll!n for the 
National Highway so' far atlthe 
...... am part is concerned and that 

should be taken in hand _ aa IOOJl aa 
possible. 

Regarding the widening of the 
National Highway, the width at the 
National Highway in Assam is only 
12 feet. Nowadays there are biI 
trucks the drivers of which do not 
care for the laws of the road. So, i' 
is difficult to get a pass in Assam 
roads without risking one's life. 
Therefore, we want that at least in 
that part of the country, the width 
of the Natinoal Highway should be 
increaged from 12 feet to 18 feet, if 
not more. 

Coming to road maps, I congratu-
late the han. Minister on his having 
initiated a scheme for preparing a 
comprehensive road map for all dla-
tricts for the purpose of drawing up 
an integrated plan of road develop-
ment for each State and also for the 
country as a whole. This, when com-
pleted, will surely greatly facilitate 
the work of development very much. 
In answer to a question of mine re-
cently, the han. Minister said that 
these maps will be for official use 
only. I do not quite understand 
what Is the necessity of keeping these 
as an official secret. I think It should 
be made available to the puhlic, so 
that the Goveornmen-t also can get 
the benefit of having the public opin-
ion about the roads of the country 
which is an important thing. 

Regarding shipping, my friend, 
Shri Raghunath Singh, has said many 
things. I do not want to say much; 
particularly coming from an inland 
State, I do not think I possess as 
much experience as he does. W'I 
have got a very long coastline of-
3,500 miles. A Iso our external mari-
time trade ranl!es between Rs., 1200 
crores to Rs. 1500 crares. These at 
once establish the importance for 
development of Our shipping. 

Coming to Kandla port, coming at 
I do from an inland State, I 40 not 
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think should devote much time · on 
the subject of sluppmg or pons. But 
l could not nesist the temp.ation of 
speak.ng a few words about Kandla 

•port, in whose development Assam 
ha3 in teres �. It may amuse the 
Hou3e to know that in the gone by 
days of mythology Assam had inti
ma.e, rather sweet, relationship with 
CuJarat. Lord KrLhna fi"om Dwarka 
want overnight to Kundilnagar in the 
eas ern most part of Assam and 
married Princess Rukmini and fought 
Rukmav:r, the brother of Rukmini 
for opposing the marriage. Anirud .. 
dh,, the nephew of, Lord Krishna 

' ench1nte'.I by Chilralckha fell in love 
1 with Usha the dclughter of Vanasura 

without seeing her and ultimately 
married her. In the present days 
a'so. the dred�er which is commis
sioned for dted�ing the Kand'a port 
is named "Rukmavati", which is a 
strange coincidence. 

Shri llarish Chandra Mathur: His
tory will repeat itself. 

Shri P. C. Borooah: Of course. 
However, it is not on mythological 
ground; alone that Kandla is import
ant for Assam. Kandla port is the 
only port to which Assam has got 
direct access, without necessitating 
any of her outgoing traffic being 
transhippcd on the way. A wagon 
can come lo Kandis straight from 
A-sam, but in all other cases tran
shipmen t from metre-gauge to broad
gauge is neces-;ary. As such, Assam 
is much interested in the develop
ment of Kandla port and l trust the 
Ministry will pay heed to it. 

Coming to inland water transport, 
Assam is vitally interes�ed in it. 
Assam ·has got to depend on Inland 
'iVa•er Transport to a very great ,,,,. 
tent. About 40 per cent oJ Assam's 
traffic from· Calcutta is moved by in
land water transport and 93 per cent 
of her tea and 90 per cent of her 
iute are transoorted to Calcutta by 

aterwavs. All of these are practi
aJly being done by the Joint Steamer 

rvlces, a combine of two British 
437 (Ai) LS-8. 

companies who had to be given a 
subsidy to the ex,ent of Rs. 5 lakhs 
a year by the Government. The 
development of inland wa,er trans· 
port i,; vital not only for the deve� 
lopment of Assam but also for her 
very existence. Unfor�unately, this 
has suffered from negligence for the 
last hundred years. In the First Five 
Yc· 1r P,an it wa.s absolute:y over
looked and in the Second Plan only 
a paltry sum of Rs. 1.42 crores was 
provided. l do not know what 
amount is going to be provided in the 
Third Plan. The Gokhale Committee 
recommend·,d that H3. 50 crorcs should 
be alloca .ed for the purpose. I hope 
the hon, Minister will be able to 
pursue the Planning r:ommi.;sion 
and see that this is done. 

About the Pandu port we are glad 
to find that Government have decid
ed to undertake the cons ruction 
work. Along with this, we also urge 
upon the Government to provide 
term 'nal facilities at Dhubri on the 
Brahm1putra, to raise the foreshore 
at Gauhati, to provide ship repairing 
and docking facilities in As·am and 
to construct light portable prefabri
clated aluminium transit sheds at 
Neam1ti .and other important ghats 
on the Braltmaputra. I hope the 
Minister will pay attention to these 
subjects. 

Regarding air transport I do not 
want to say much. The runways at 
Gauhati and Mohanbari should be 
extended to enable bigger aircrafts to 
land there. The other day when our 
Prime Minister went to Gauhati he 
had to fly past Gauhati airport and 
land at Tezpur and then enplane a 
d1.kot1 to come to Gauhati, wastinl 
qu =te a bit of hi3 V'!ilu!:1b1e time. 
Therefore, we want these two run
ways to be extended. Shillonlt' 
is the only State capital which 
is still not on the air ffl'1P of 
India. Fortunatelv all the State 
capitals have got ·air-stations but It 
is onlv Shillonii that hRs re•n 1°ft 
out. I trust the hon. Minister will 
see to it also. 
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Regarding passenger service, there 
is a persis.en! demand that there 
should be one morning service from 
Gauhati to Calcutta and one evening 
service from Calcu!1a to Gauhati. 
The hon. Deputy Minister is not here 
whom we had already moved. 1 
want to bring this to his notice th"t 
an evening service from Calcutta to 
Gauhati should be introduced so that 
people from Assam can go to Cal· 
cutta, finish their work and go back 
to Gauhati the same day. 

Another small thing I want to sub· 
mit is about the full meal ttl the 
passengers. Assam lines are one ot 
the most paying lines but Assam is 
penalised in the full meal being 
withlrawn. I do not know what 
amount Governmen·t is going to save 
tram this and what they are going to 
10se by withdrawing these small 
things. They say that on Assam lines 
the stops are at short intervals. But 
the first stop from Gauhati to Cal-
cutta is atter two hours. 

Mr. Cbal1'1Dllll: The han. Member's 
Hme is uP. 

Sbrl P. C. B r~  Just two min-
utes, Sir. 

Most of the Assam services start 
tram Dum Dum, that is, Calcutta, 
between "the morning hours of 6 and 
8 o'clock. To catch the 8 o'clock ser-
vice. one has to start at the latest at 
8 o'clock as Ii hour earlier is the 
time given for reporting at the air 
office. He reaches Gauha!! at 10 
o'clock. just at. the same time when 
the morning Viscount service rea .. 
ches Delhi from Calcutta. If the 
l ~ nt passengers get hungry and 

want full meal why shou d the 
Dakota passengers not get it? 1 do 
not understand why this disparity 
maintained. It is a very small 
demand. I hope the Government 
would see to it and ful1 meal is in-
troduced very early in Assam lines. 

Regarding the telephone., I want 
to say a few words. This is my last 
subject. I have got two sub-divi-
sional towns in my Constituency. Olle 
is North Lakhimpur which is still 
unconnected with the telephone sys-
tem of ,he country. There is no tele-
pholle uptill now. The other sub-
divisional town is Sib,agar from 
where I come. That. is still carryin, 
on with the age old magnet system 
although electricity is availab1e there 
since last three or four years. 1 
think these inconveniences of the 
public should be removed as early 
as possible. 

Coming to my last point regardinl 
telephones. I would say a few words 
about. the telephone ra'e. Accordinl 
t" the new trunk telephone rates 
system. the millistry have divided 'the 
24 hours in~  six period3, namely, 6 
to 9 in the morning at 70 per cent: 9 
A.M. to 8 P.M. at full charges; 8 P.M. 
to 11 P.M. at 70 per cent; 11 P.M. to 
midnight at 40 per cent; midnight \0 
5 A.M. at full charges and 5 A.M. to 
6 A.M. at 40 per cent. The effect at 
this change wil1. firstly, be that no-
body would like to go in for the 
midnight to 5 A.M. peri01 when ha 
is going 'to be charged of full rates 
whiCh was Hll recently available at 
50 per cent rates. 

Mr. Chairman: The han. Member'. 
time is up. 

8hrl P. C. B ~  One minute 
more, Sir. 

On the other hand this will keep 
the entire telephone system which 
costs the country Rs. 114 crores lying 
Idle for five hours. There wilJ be 
almost no work during this period. 
Secondly, the two one-hour periods 
when charging wi11 be at 40 per cent 
wilJ face a tremendous rush. Aa 
soon as the rush comes In, before a 
call is put through the time will be 
over. Thirdly. during the day timl!, 
that is. from 8 A.M. W 9 P.M. all the 
night traffic will be divided and again 
there will be rush and as a result the 
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people will be subjected to inordi-
nate delays. 

If I am correctly informed the De-
partment has also realised these dil'll-
euilie" and they are possibly going to 
.... ithdraw it. I want to ask the hon. 
Minister whether my information i. 
correct that he himself was not in 
favour of this change. And again it 
my report is correct, it was in black 
and white. I request the hon. Min-
ister will say a few words about this 
in his reply. 

Sbrl Manabendra Shah (Tehri 
Garhwal): Mr. Chairman, Sir. '.' 

Shrl Radbelal Vyas (Ujjain): No-
body from Madhya Pradesh has 
spoken. We should have an oppor-
tunity. 

Shrl S. M_ Banerjee: Will the bon. 
Minister reply tomorrow? 

Shri Raj Babadur: I am replying 
today. I was due to start at 5 o'clock. 

Mr. Chairman: He will reply today 
and the hon. Minister wi'Jl reply 10-
morrow. 

Sbri Ragbunath Slngb: We are sit-
ting till 6-30. 

Sbri Manabendra Shah: Sir, my 
hon. friend, Shri Samanta yesterday 
referred to his resolution of the 11th 
March, 1955, regarding 'the separa-
tion ot the posts and telegraphs fin-
ances. At that time the position, as 
1 Be., it, was that my han. friend was 
on one s;de and the hon. Minister was 
on the other side. The hon. Minister 
was not agreeable to the proposal of 
the hon, Member. In fact, this pro-
posa I a,; far as 1: can see, was not 
accept"ble to Government up to the 
very recent past. 

Thc hon. Member, Shri Pillai, re-
ferred to the threatened strike of the 
P&T. At that tim" a decision of the 
Government hai to be taken. No 
decision ot the Government is taken 
in a day. Decisions are taken after 
a lot ot deliberation. Then they come 

to some decision. At that time the 
Government 'could have taken the 
df'r.ision about the creation of the 
Board. But they did not do so. They 
created Pay Commission. That means 
upto that period also they were not 
very keen on the creation of th .. 
Board. Otherwise they could have 
created the Board and given it a 
chance of looking into the pay-scales 
just like the Railways. The Railways 
have their own pay-scales and all 
that. They did not do that. It defi-
nitely means that upto that stage 
they were not very keen on the crea-
tion of the Board. Even the Pay 
Commission did not suggest anything 
about the Board. They looked into 
the administrative structure and th .. 
emolumen ts only about the Posts and 
Telegraphs Department and th~r 
departments 

Coming to the reasons that have 
been offerE'd to u< regarding the crea-
tion of the Board, I find that th" 
important amongst them are: 

(!) the lack in renewal funds; 

(2) accumulation of capital tor 
th .. develoP'llent of P & T alone; 

CI) .... ter autonomy in pur-
suing its pla.ns; and 

(4) freedom from day to day 
interference from the red-tape 
of the Ministry controlling it, 

I also understand that all thi. i. 
based on the fact that Posts and Tele-
graphs which is a public utility 
should be governed more on com-
mercial basis than on otflc:ial basis. 
What a reason to advance In a wel-
fare State where almost all servic". 
exist and are shaped to do the maxI· 
mum service to the maximum num-
ber of people. The encQuragem(>nt 
that. has been given to the Posts and 
Telegraphs is naturally dependent on 
the progress made by the Railway •. 
It is true that the Railways hav .. 
made a lot of progress. In fact, next 
to agriculture, the largest amount at 
capital has been spent on the deve-
lopment of the Railways, But I dis-
agree with any hon. Member who 
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suggests that it is due to the Board. 
What is oiten forgotten is that it w .... 
not duo to any e el en~ plan. 
tollowed with any noble intentions 
tha, the Britlshers devoloped the 
Railways. They were devebped with 
a complete disregard to the econo-
mical or social activities. They were 
only created to serve the needs of 
stra 'egy and to crush the one tim .. 
r ~r  trade of this ccunLry 

with its rich inheritance in cottage 
industry. It was to ensure that the 
country was most eft'ec:ivcly ruled 
by the sword and the country's in-
.genuity whether in raw materials or 
in skill was exploited to their advan-
tage. Our economy was thus comple-
tely uproote:!. 

I hope I have convinced the House 
that the development of Railways 
was not due to the Board type of 
set-up but due to the intentions of 
the persons governing the n~  I 
am a raid I would not agree with the 
han. Member Shd Ma:hur who said 
that it w/ls due to the Beard type of 
set· up that the Railways are progres-
sing :;0 much. It was this lop-sided 
progress of tI,e Railways-and the 
lop-:.:;idf'i progress is sfll cont:nuing 
_that we are feeling deficiency in 
re't of the depar.ments. In fact, the 
~r  fact that we arc having various 
l ~' indicate. that the planning of 

0' h':r departments was not at par 
with the Railways an:!, therefore, we 
arc hwing all the", phns. Do we 
have the same can sid oration for Posts 
and Tclegnphs as the British"rs h,d 
for the RailwavR or do we at prest:!nt 
thwart the pr';gress of the Posts and 
Telegraphs? I am sure all the ~ 

thil'(gs will not be acceptable to the 
hon. Minister. 

In fact, if you go through the sta-
listies YOU will find in the Report at 
the aeiivities of the Pest and Tele-
graphs that the following progress 
has been achieved: The number of 
post nffices added in the First Five 
Year PlAn was 19,712 and in the 
Seeohd Plan (upto 31-12-59) it was 
10.796. As regards Telegraph offices, 

the numher in the First Plan was 
1465 and in the Second Plan it IS 
1132. As regards the telephones, the 
number in the First P .an was increas-
ed by 1,09,600 and during the Second 
Plan by 1,20,200. 

From the Pos!'s and TelegraphS 
Department Annual Report for 
1957 58. page., 66-67 we will further 
find that the earnings of the Depart-
ment right from 1925-26 to 1957-58 
show that it has heen mostly a rising 
spiral. Out' of these t ent ~three 
years, only seven years were the 
lean period, and theSe were th~ --~ 
pression years of the 'thirties'. In fact. 
probably, there was not depression 
only in the Posts and Telegraphs 
Dep3rtment; it ~ there in other 
departments and also perhaps in 
other countries. 

The second argument that probably 
govo:!rn':"d this decision of the Gov· 
ernment relates to accumulation of 
surphl5 for capi!al forma ,1::m to serve 
as replacement for the much-needed 
depreciation. In this I also include 
contributions to an 1 withdrawals 
from the renewals reserveS funds of 
the Posts and Telegraphs Department. 

The sta:ement at appendix III of 
the Annual Report of the Posts and 
Telegraphs Department for 1957-58 
shows, in column 7, that "the accu-
mulatod profi's of the Department 
have been ricd'lg continuously from 
1939-40 to 1957-58". 

Similarly, column 6 of Appendix V 
regarding renewals reserves fund 
shows that "the Df'!l1.rtment h"ld in 
1957-58 R.. 7,71,42,000 as against 
Rs. 3,06,91.000 in 1936-37." 

Similarly, in appendix IV, whlch 
shows the statement rf capital out-
lay in the P05ts and Telegraphs De-
partment during and to the end of 
March 1959, the to'al fixed assets of 
the Department' stood at over Rs. 104 
crores. The outlay during one year 
abne amounted tn Rs. 9 crores. 
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'rherefore, I am very doubtful if 
the can vers_on of the Posts and Te e-
graphs from what it existed into a 
Board would show any better pro-
gress. And if at alI It regIsters a 
betcer progress, it wlll be at the ex-
pense of the other activities of the 
Government. Because, it must not be 
forgotten that no earning department 
can take for itself a lion's share; no 
earning department can allow other 
departments to be neglected. The 
other wings of the Government must 
receive their due consideration even 
if they are no!' earning departments. 
Therefore, to feel justified about not 
giving grants to others is not a posi-
tion that any Department should 
take. There are departments like 
Defe:1C'C and Ex!ernal Affairs. There 
is hardly any income there. But if 
the necessity demands, other depart-
ments which are earning departments 
will have to come forward to contri-
bute to these Ministries. 

Therefore, to say that because the 
Rai'!ways can do what they like, the 
Pas's and Telegraphs shaull also be 
allowed to do what they like, I think, 
is a wrong argument. The argument 
should problbly be that the Railways 
should also be contributing more to 
the general reserve. 

Some han. Member said that (he 
Board have been doing very good 
work, But the very fact that many 
committees had been set up in the 
Railway Board means that the func-
tioning of the Board was not ,atis-
factory. For imtance, the Mackay 
Commi'tee and the Acworth Commit-
tee which were created found mis-
takes and wrong workings in the 
administration of the Railway Board. 
In fact, even tedav I do not know 
how far we can . say categ.:lficallv 
that the functioning of the Railway 
Boar-1 is a 11 that we expected or 
thought it would be. 

Therofore I fervently hope and 
appeal to the hon. Minister not to 
hurrv up i~h the e ~ri e"t with 
rpl!'.rn to the Po,ts and Te'pgranhs 
nf"nttrtmnnt but 1("1 allow it tn wrrk 
sm:)Othlv RII) it ~tn  hnfore. Bpcnuse. 
It h.s. as It existed, done a yeoman'. 
service. 

Then I would like to draw specially 
your attention, Sir, and I hope that 
it will be conveyed to the Speaker. 
It is about parliamentary control 
over Posts and Telegraphs. In fact, I 
am encouraged to raise this issue by 
the fact that han. Shri Pande referred 
to the increase in the telephone rates 
without the permIssIon of Parlia-
ment, or without Parliament being 
laken into confidence' The same was 
the position regarding the creation of 
the P & T Board. The Board was 
creat'ed. and established e~ re Parlia-
ment. came to know of it. or Parlia-
ment was given an opportunity to 
deb.te on it, In fact, we are now 
being placed in tre position of mC'rely 
doing the post fnortCtn and not of 
trying to help the Govcrnmpnt in 
crea:ing new policies. TherAore. I 
contend thai it has hrought into 
bchlg the existence of indirect con-
trol of Parliament. At present, we 
can at any stage or at any time raise 
any issue regarding Posts and Tele-
graphs, but I feel after the creation 
of the P & T Board, we will be 
having' only indirect control over it, 
and perhaps will only be able to raise 
those i5SUCS on which the Minisl-er or 
the Ministry under him issues a d!rec-
(ive to the Board, the rest of the 
things may perhaps get debaTrod. 
This is a significant matter to which 
I would like to draw your a'tention 
Sir. Parliamentary control will then 
be only a myth ani it will wither 
away as most of it has already done 
as compared to the nineteenth cen-
tury Parliament. 

Shri Chlntamonl Panlgrahl: While 
going through the Reports at the 
Ministrv I find that in some of the 
departments the achievements are 
most discouraging. 

Let us look at the building pro-
gramme of the P & T Department. 
In 19~1- 2 thp amount utilisod on 
this head was Rs. 127 lakhs and the 
amount that lap'ed was Rs. 49.25 
lakh<. In 1954-55 the amoun' ut'lis-
ed was R., 150.25 lakhs and ~he 
amount th,t lapsed wa3 Rs. 201.76 
lakh.. This is most discouraging, 
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and the figures for the succeeding 
years appear to be s!iIl worse. We 
would like to know from the Minis-
ter how much of the money they 
have spen I during the succeeding 
years. 

It can be said that this is a Min-
istry of committees and recommend-
ations which have never been im-
plcrnentcd. A commi tee was ap-
pointed to look into the service con-
dition, and .he grievances of the 
ex(ra-depar:mental postal employees. 
During the last two years tho com-
mit'ee has submitted its report, but 
the Government has not finalis:d its 
consideration, and every time we put 
a question to the Minister in the 
House, we are told that they are 
con'..-iidering it. This is really most 
amazing and we hope the recom-
mendations of this Committee would 
be considcrcl immediately, without 
ally further delay. 

Government appointed another 
committee, and it is the Inland Water 
Transport Committee. The commit-
tee itsc:r has said that since the 
attainment of independence, during 
the last twelve years, inland water 
transport has not been dealt with 
propeI'ly. During the First Plan, the 
allocation for inland water transport 
was very meagre. During the Second 
Plan it was expected that the allot-
ments for this purpose would be 
more encouraging, but the allotments 
are s'.ill less, and they have not been 
utilised to the full. The committee 
itself has said that there have been 
a number of reports on inland water 
transport during the last ten years, 
but very few of their recommenda-
tions have been implemented, and 
meanwhi1e, inland water transport is 
actually receiving a setback all over 
India. The committee has made 
some very modest recommendations. 
They said that during the rest of the 
Second Plan period, for nor'h-ea.t 
India Rs. 142 lakhs should be allotted, 
Rs. 30 lakhs to Orissa, Rs. 43 lakhs to 
Kerala, Rs. 10 lakhs to Mysore, Rs. 30 

lakhs to Andhra anj Rs. 15 1akhs to 
Madras. Though the recommenda-
tions are most modest, yet, I would 
like to know from the hon. Minister 
how much of this money has been 
Kiven to the various States during 
the last two year. of the Second Plan, 
and how much cf this money has 
been utilised. You will know from 
the hon. Minister that the achieve-
ments are really not encouraging. 

Government also appointed another 
commi!tee caHed the Intermediate 
Ports Development Committee. What 
happened to the recommendations of 
this committee? Even when the re-
commendations of the committee have 
not been finalised, behin 1 the scene 
efforts are going on to see that cer-
tain ports in er~ in areas get prio .. 
rity, overlooking the rightful de-
mands of certain other ports such as 
Paradip, for instance, so tar as Orissa 
is concerned. 

A litUe While ago, my hon. friend 
from Mysore, Shri Basappa said that 
the feeling in Mysore was very high 
as to why Mangalore was not being 
treated very nicely. But I would say 
that considerations other than eco-
nomic weigh with the Ministry, and 
those considera lions are most paro-
chial, and I can charge the Ministry 
that they are not viewing this from 
the point of view ot economic consi-
derations, but other points and other 
considerations weigh with the Min-
istry I would just cite one or two 
instances to this effect. 

'The Roads Wing of the Ministry of 
Transport have formulate:! a prog-
ramme for development ot roads for 
promoting the export of iron ore. If 
you go through the report of the 
Ministry, you will find that for MYBore 
State, an amount of Rs. 185:99 lakluo 
has been approved, and for Ori-. aD 
amount of Rs. 11 :81 lakha haa beeD 
approved, tor improving road com-
munications tor the export ot iroD 
ore. The world knows that Oriu. 
produces 21 lakhs toni ot Iron ore 
every year. In 1957, the produetloa. 
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of iron ore in Orissa was about 
21,41,650 tons whereas in Mysore it 
was only 6,75,000 tons or so. 

8hri Raj BahadW": How much of it 
is exported? 

Shrl ChinlamoDi Panlgra.hi: It is 
exported, I can tell you. How much 
of it is not being exported because of 
lack of ni ~i n  I do not 
say that Mangalore should not be 
developed into a port. I plea for 
that. I plead ("hat there is necessity 
for developing two major p::>rLS, one 
in the East Coast at Paradip and Ihe 
other in the soulh Coast al Manga-
lore. I do admit that ("here is po.;si-
bility for expanding both. But the 
way Government are spending money 
and the way they arc allotting funds 
shows that considerations other than 
economic weigh with them, not the 
economic consideration about which 
the hon. Minister speaks so much 
when he replies to our points. 

Then, there is the queslion of deve-
lopment of mino, porls. The Gov-
ernmenl of India appointed another 
commitlee to develop intermediate 
and minor ports, and they had their 
Buggestions. Then, they appointed 
an officer on special duty to look inlo 
them. Bllt what happened? So far 
as the developmenl of minor ports 
are concerned, Rs. 5 CrOfl'S were 
allot tell during the Second Plan 
period. I would like to know how. 
much of thiB has been utilised. Again. 
so far as the development of major 
ports in the country are concerned. 
what has happened? There are six 
lIIajor ports in this country, and out 
of Ihe Rs. 81 crores allotted for their 
development, RI. 17 crores have been 
opent on Kandla alone. And yet, 
what Is happening there? Stl1l, they 
are faCing 8 difficult problem. 

11.%3 hili. 

[MR. SPEAKER in the Chair] 

And they are not able to solve it. 
They have been going on dredging. 
but still silting is taking place, and 
it has become very difIIeult. I do 

admit that Kaadla should b& deve-
loped. But out of Rs. 81 crores allot-
ted for major ports, they have spent 
Rs. 17 crores on Kandla already, 
but that has nol given the desired 
result that Government had in view. 

Now, let us look at this. The 
funds earmarked for the development 
of minor ports were on Iy ~  5 crorcs, 
whereas for major ports, it was Rs. 
81 crores. The hon. Minisler him-
self will admit that so far as marine 
traffic is concerned, so far as traffic 
by coastal shipping is concerned, the 
minor ports carry more goods and 
more tonnage. The minor ports 
really handle about one-sixth of that 
by the major ports, but the allotment 
of money for development of minor 
ports is only Rs. 5 crores, while that 
for maj or port. is Rs. 81 cror es. At 
least. one-sixth of the ma-ey ear-
marked for major ports should be 
earmarked for the development of 
minor ports. The amount earmarked 
for minor ports should be increased 
to Rs. 20 or 21 crores. 

I submit that so far as the East 
~t is concerned. there are so many 

minor ports to be developed. Tdke, 
for instance, the case of Chilka. 
Take the case of Puri itself. Take 
the case of Chandwali and that of 
Dhamra and Gopalpur. There are 
many minor ports to be developed on 
the east coast line. I w ,uld plead 
with the hon. Minister to do some-
thing in this connection. Once these 
minor ports are developed, Ihere will 
be tremendous scope for meeting the 
demands of transport which the Rail-
way Mini.try hag failed to meet under 
the Second Plan and which it is nnt 
going to meet in the successive Pia lOS, 
in the Third Five Year Plan with it. 
increased traffic requirement •. There-
fore, all these minor ports should 
be given top priority for development. 
If they are developed. they will help 
in carrying the tonnage that will be 
offered 

So far as tourism is concerned, 80me 
hon. Members have e""relled their 
views. I have my own suggestion to 
make. The tourist trade Is meant for 
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earning foreign exchange. If so, we 
would like to know from the hon. 
Minister whether it is not possible 
for the Government of india to enter 
into agreements 'with those countries 
who would like to encourage their 
tourists who are prepared to pay for 
same in rupees. If this is done, it 
will he:p to increase our tourist traffic 
also and then the question of foreign 
exchange difficulties so far as Indian 
nationals are concerned for going 
abroad, will not arise. I would plead 
with the han. Minister that with those 
countries who are prepared to finance 
Indian tourists in Indian rupees, 
agreements should be arrived at so 
til at our Indian tourists could be 
encouraged to go abroad. 

Mr. Speaker: The hon. Member's 
time is up. 

Shrl Chintamonl Panigrahl: I have 
taken 10 minutes only. 

Mr. Slinker: Towards the end, the 
limit of 15 minutes becomes 10. 

Shri Chintamoni Panigrahi: will 
conclude in two minutes, 

With regard to major ports, I have 
another submission to make. The 
Stato Tnding Corporation of the 
GovernmC'nt of India have entered 
into an Mreoment with Japan for the 
export of iron ore from Kiriburu to 
the tune of 2 million tons through the 
Visakhapatnam port. This is from 
1 ~64 onwards. Again. another agr!'e-
~ent has ~en entered into with 
Japan,.se firms for the export of iron 
ore to the tune of 4 million tons from 
19G6 through the same port of 
Visakhapatnam. It has' been calcu-
lated that up to 1964 the capacity of 
tbe Vis8khap.tnam port will be only 
2.25 million ton8: So how is it pos-
sible that in 1964 two million tons 
arc going to b" added to it? Again 
in 1966. they are proposing to acid 
n th~r four million tons from Bala-

dila throuRh th" same port. There-
fore, Government must consider the 

opening of new avenues or new com-
munications gO that all this iron ore 
could be exported from another port. 
That is the Paradip port. I think the 
possibility should be explored. 

With regard to the allocation from 
tbe Central Road Fund, 80 per cent of 
the annual revenue of the Fund is 
now being allocated to various States 
on the basis of petrol consumption in 
each State. I would urge upon the 
Minister that this basis of allocation 
should change, because there are 
undewloped Statps which do not 
consume mor" petrol. They are not 
entitled to get much from the Central 
Road Fund. Therefore, I again urge 
upon the Minister thnt this basis of 
allocation from the Central Road 
Fund should be changed. 

With regard to tolls on the National 
Highways, the Ministry of Tran"port 
has decided that so far as the Slale 
Governments arc concerned, they 
should not levy any tolls on the 
National H'ghways. They also decided 
that no new loll, slwuld be levied on 
the National IIighways except with 
the concurrence of the Government of 
India. As regards exi::;ting tons, lht~'" 

shouid be gradually abolished. But 
in l ~t all the States, t0115 are not 
only levied on the National Highways 
but are increasod. Also fresh tolls 
are being levied. 

• So far as National Highway No. 5 
in Orissa is concerned, in spite of 
repeated reminders, requests and rep-
resentations for so many years from 
the people, the tali is being levied 
on Daya Budge and the rate is bein!! 
increased. I hope the han. Minister 
would pay heed to the request of 
the poor peopl" who use that National 
Highway in our State. The question 
of bridge over the Birupa and over 
the Mahanadi on National Highway 
No.5 should be expedited. The nar-
row bridge ncar Chandanpur on 
National Highway No.5 has been the 
same for the bst 70 years. The traffic 
has incre'aSQd to a great extent and I 
would draw the attention of the hon. 



7701 Demands CHAITRA 3, 1882 (SAKAl 

Minister to the fact that at least this 
bridge should be widened or a new 
bridge should be constructed in its 
place. 

Mr. Speaker: The hon. Minister. 

Shri Radbelal Vyas: Sir, nobody 
from Madhya Pradesh could get a 
chance to speak on this important 
subject. 

Mr. Speaker: How could I do so? 
There are only 8 or 9 people that 
I could call. In a debate of 5 hours, 
2 hours go to the Opposition and 3 
hours to Government. Out of the 
three hours, one hour is taken away 
by the Minister. Two hours remain. 
At the rate of 15 minutes por Mem-
ber, not more than 8 Members can be 
accommodated; and there are 14 
States. How can I distribute the time 
for every State? 

Sbri Radbelal Vyas: Madhya Pra-
desh is a very big State; it has a 
very large area and it is going to be 
the largest in the country after the 
bifurcation of Bombay, and we have 
got our own problems. 

Shri C. K. Bbattacbarya: It might 
have been reduced to 10 minutes so 
that more Members could be accom-
modated. 

Mr. Speaker: There is one hon. 
Member, Shri Mohammad Akbar who 
has not spoken at all. He says if he 
is given only 5 minutes he will speak. 

Sbri Raj Bahadur: If I may be per-
mitted to continue up to quarter to 
seven, I have no objection to giving 
5 minutes to Shri Akbar and 5 
minutes to Shri Radhelal Vyas. 

Sbri Jangde (Bilaspur): have 
nev\or got a chance, Sir. 

!\Ir. Speaker: Shri Jangde never 
spoke. 

Shrl Raj Babadur: I am in your 
hands, Sir. . 

Mr. Spealler: Then, shall we sit 
till 7 o'clock? Let me see after Shri 
Akbar finishes. 

Shri Anthony Plllal (Madras North): 
May I aiso have a chance, Sir? 

'\oIr. Speaker: I cannot guarantee; 
the hon. Member can speak on labour. 

Shri S. M. Banerjee: Sir ..... . 

Mr. Speaker: Shri Banerjee is 
speaking every day. 

Shri S. M. Banerjee: I am speaking 
only during Question Hour. 

Shri N. n. Maiti (Ghata!): After 
the hon. ::\Iinistf'r has intervened, olher 
hon. Members Illay speak if you hke. 
That will be better, Sir. 

Shrl Raj Bahadur: I will be happy. 

Shrl N. B. Maithl: I meant Shipping 
Minister as weLl as the principal 
Minister. 

Mr. Speaker: Let me see; let this 
hon. Member finish. 

Shri RadheJa\ Vyas: After the 
Minister's speech some of the Mem-
bers will go away, Sir. 

Shri Ra;hunath Sinrh: Why should 
they go away? They should wait 
here. 

Mr. Speaker: Shri Akbar. 

".. 1''''q ~'" 1.' ~ <flIT 
'ffilfl<:) : ~ " ~ l1 t ~ l'I".:r iT'Il'f 
if ~  m<'f if, 'IR il't<'f-l <f;[ '1"~~ ~ r 
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iir r,~ <f;'r lI"P.;."f 'liT mRT ;ii<: iIQ'i 
~, ' i~ 1" -,fr H fiT<lli:"r if ~ 
l'I"[r.;mr <f;>jr <ir Hror<r "Il1[al ~ I 
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Sbrl Raj Bahadur: May I 
that I may be permitted to 
now? 

submit 
speak 

Mr.. Speaker: Yes. One word. The 
han. Member began his speech that 
for two long years, he had not spoken 
in this House. I have always tried 
to accommodate Members from 
Kashmir as often as possibie because 
they are only six. Shri Tariq always 
catches my eye during all hours of 
the day. Shrimati Mehta has been 
taking part and Shri Malhotra has 
spoken not once bu ~ twice or thrice. 
But the han. Member n~ er asked 
me and never stood up. It is not my 
fault. Therefore, let no wrong 
impression be created. Kashmir is 
dear to all of us and I am conscious 
of it. I shall give as m::>ny oppor-
tunities as possible, only han. Mem .. 
bers must try to catch my eye by at 
lea;t standing in their places. What 
can I do? 

Shri Rami Reddy (Cuddapah): 
Even those who catch your eye do 
not get a chance. 

Mr. Speaker: No, no; I always try 
to accommodate han. Members. Shri 
Raj Bahadur. 

Shr! Rai Bahadur: Mr. Speaker, 
Sir, the discussions on our Budget 
Demands afford us a very valuable op-
portunity. Thev ecable us to see for 
ourselves our shortcomings and fail-
ing3. We get to asses;; at close quar-
ters the views and opinions as eJr-
pressed by han: Members, and th~ 

han. Mem bers in their turn reflect 
the hopes, aspirations and feelings of 
the people.. Therefore, we attach the 
greatest respect to the observations 
that are being made by han. Members . 
I am grateful to the han. Members 
who have taken part in the debate. 
for the very generous and charilable 
criticisms that they have offered in 
a spirit of completely constructive 
criticism. 

I would not waste the time of the 
House in these preliminary observa-
tions, and start immediately with the 
subject which the last speaker_nd 
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[Shri Raj Bahadur.) 
Shri Panigrahi before that-was 
pleased to touch. They were speaking 
about roads. I thini< I would do no 
better than refer to my han. friend 
"'rlri Bhanja Deo-I am glad he is 
here-who said that we were Wlable 
to spend the allotment made to us 
in the Second Five Year Plan. In this 
connection, I only want to give some 
statistics. 

For national highways there was a 
provision of Rs. 45 crOres in the 
Second Plan. The total expenditure 
that we will be making under thi. 
head during the Second Plan period 
would be Rs. 45.16 crores. We were 
given Rs. 16.9 crore; for other roads 
and we shall be able to spend Rs. 16:8 
crores. For Central aided road. at 
inter-State economic importance tD 
which both Shri Braj Raj Singh and 
Shri Panigrahi referred, we were 
given an aHotment of Rs. 26.7 crores 
out of which we have already spent 
Rs. 20.99 crores. These roads are 
essentially inter-State and the agree-
ment of the two States concerned i. 
alwayS necessary about alignment, 
about specifications, about who is 
going to undertake the work etc. All 
these matters have got to be ironed 
out before work can be undertaken. 
So there is some shortfall, but that 
Is not considerable. 

In the State sector also there was 
a total Plan provision of Rs. 135 
crores. I think the Plan will be ex-
ceeded. The States have reported that 
they would be spending to the tune 
of Rs. 144.46 crores. The total of both 
the Centre and State sector. Is 
Rs. 223.65 crores allotment and 
Rs. 227.41 crores will be the expendi-
ture. 

So tar as the performance on the 
part at the road department in the 
States as ~1l as on the part of the 
Road. Wing here is concerned, we can 
lay that they have done what they 
were asked. to do. They have ful-
filled their duty and they have deli-
vered the goods within the limitations 
at flnanee that were impelled 011 
them. 

I would now like to state a tew facta 
about one or two other matters, about 
increase in the mileage etc, because 
it is necessary for me to do so. In 
the flrst two years of the Plan we 
built 11,660 m·les of surfaced roads 
and 26,000 miles of unsurfaced roads. 
At. the end of March 1959 the total 
mileage at surfaced roads was 
1,36,000 miles and 2,47,000 miles of un-
surfaced roads. The Nagpur Plan tar-
,e:ets, hon. Members know, were 
1,23,000 miles of surfaced roads and 
2,08 000 miles of unsurfaced roads. In 
respect of surfaced roads we have 
exceeded the Nagpur Plan targets by 
13,000 miles and in respect of un sur-
taced roads by 39,000 mi es. It would 
be quite apparent, so far as that Is 
concerned, that the road engineers 
and the road departments have 
done well. A plan whirh was to be 
completed by 1963 has been comple-
ted in 1958 or 1959 and we are going 
to exceed the targets in the Second 
Plan period. 

So tar as the future Plan Is concern-
ed, it was asked: "What Plan are we 
making?1I 

Sbri KalIIta Slnrb (Azamgarh): In 
the Nagpur Plan it was said thRt no 
agricultural village should be more 
than five miles away from the main 
road. 

Sbri Raj Bahadur: I think, broadly 
speaking, that has been achieved. 

Sbri KalIka Slngb: That has not 
been .ehieved. 

Sbri Raj Bahadur: Broadly speak-
ing, it has been achieved. There was 
a difference. In the new Plan, there 
was a difference in the categories: 
developed areas, semi-developed area. 
and undeveloped areas. So, we can-
not categorically say that We hav" 
not achieved the target in all the 
areas, nor can we say that we have 
achieved the target in ail the areas. 
It will be a big generalisation for me 
to make and I would not like to in-
dulge in that. 
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About the 20 year plan, we have 
already made a beginning. The com-
ments from the State Governments 
bave been invited. Meanwhile, while 
formulating the third Five Year Plan, 
We asked the State Governments that 
they could follow the broad indica-
tions laid down in the 2()th year plan 
formulated by our engineers. 

Then, I come to the question of na-
tionai highways. Frequent emphasis 
has been laid on the mileages of the 
national highways. Demands have 
been made that the 13,BOO miles 
should be increased. We know that 
It was very difficult for us to do so. 
But, as a result of the reorganisa-
tion of the States, this became incum-
bent upon us. Even before that, when 
there was a dispute between Bihar 
and West Bengal, as part of the re-
commendations and the fulfilment 
aris'ng from the West Bengal and 
Bihar (Transfer of Territories, Act, 
\956, we had to declare, and we did 
declare, Dhanbad-Jamshedpur road 
as a national highway. It has got a 
length of 100 miles. 

Other demands have been made 
from Bhopal in Madhya Pradesh. 
From the south, demands have been 
made for connecting Chitaldrug and 
Sholapur. Demands have come from 
my own State-Rajasthan. It would 
almost appear to be a discovery. 

Shri BraJ Raj S~h  Nobody says 
80. 

8nr1 Raj Baha4ur: 1 say it because 
there i. not a single highway there. 
There i. no single :lational highway 
there, which connects our vast western 
border. So. We have now decided upon 
the immediate declaration of the fol-
lowing three roads of an aggregate 
length of 960 miles as national high-
ways for meeting the requirements 
arising from the reorganisation of 
States and for other development. 
The flr.t is: Jabalpur-Bhopal-B:aora 
road. a length of 310 miles. I think 
the need for which Shrl RadhelaJ 
Vyas should be satisfted with thb 
deelara tion. 

Shri langde: What about the far-
flung parts of Madhya Pradesh? May 
I know whether they will be connect-
ed with Bhopal? 

Shrl Raj Babad'lT: We have a nry 
limited provision, and we can only 
connect now the more important 
places. Then there is the Agra-Jaipur-
Bikaner road, of the length of 342 
miles. The third is the Sholapur-Chi-
taldrug road running to 307 miles. 
The total is 959 mile,. These addi-
tions will raise the total length of 
national highways in the country to 
nearly 14,900 miles. The Jabalpur-
Bhopal-Biaora road will bring Bhopal, 
which is now the capital of Madhya 
Pradesh, on the national highway sys-
tem. It will connect Bhopal with 
three existing nat:onal highwaYI. 
namely, the Bombay-Agra road 
Jhansi-Lakhnadon road and Banaras-
Cape Comorin road. 

The Agra-Ja;pur-Bikaner road will 
link up the western part of Rajasthan 
with the rest of the country. This 
will be very useful for the new Rajas-
than canal project area becau3e that 
area will be connected by this road 
directly with the central part of the 
country. Then, the Sholapur-Chilal-
drug road will connect the national 
highway No. 9 and the national high-
way No. 4 and that will also be Use-
ful. A sum of Rs. 2 crores has been 
allotted out of the additional funds 
that were made available at the dll-
posal of the Ministry for road deve-
lopment from the surplus In the 
cement account of the State Trading 
Corporation. 

We have also simultaneously taken 
up cement concreting of certain .ee-
tions of the national highways. II 
total sum of Rs. 6,99 crores is pro-
posed to be utilised for cement con-
creting suitable sections of the natio-
nal highways. A scheme covering 
147 miles for cement concreting of 
oections of national highwa"{s in 
Andhra Pradesh, Bombay. Madhya 
Pradesh, Punjab, Uttar Pradesh, West 
Bengal and DeIhl 8:ld Involving an 
estimated expenditure of about 
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Rs. 4.63 crores has been approved. ~ 
State Governments have been asked to 
prepare detailed plans immediately. 
Further schemes are being formulated 
for the util'sation of the balance of 
Rs. 2.63 r~re  on cement concreting. 

In this connection, I would like to 
refer to a point made by my han. 
friend S!1ri N. N. Patel who is not 
here now about the national highway 
No.8. I would say th.t th.t is one 
of the roads that cuts through Rajas-
than and connects Gujrat and Bom-
bay. I would give him facts and 
figures. Out of a total length of 335 
mile" 234.4 miles are either black-
+.o:1"ped or ' e ent~ n rete  and 
66.6 mile. are metalled. The remain-
ing length is to be taken UP during 
the third Plan. We know that there 
were missing links and the roads 
which have been indi'-ated perhaps 
conqtitute some of the missing links 
on this particular route. 

J would then refer to the question 
~ t the condi:io"s of bridges. So far 

30 bridges have been constructed and 
ton more are expected to be completed 
dur'ng the current plan period. The 
road is expected t a be completed in 
the third Five Year Plan. 

s)"l1 now touch briefly on the 
point of road allocatiOn> for the third 
Plan. 1 do not know how far I would 
be justified in dila ing on this subject 
at ~ length at this stage, wnen 
the Plan proposals are yet under the 
consideration of the PIC'nn ·ng Com-
mission and they have yet to come 
before this House for final acceptance. 
Even so, I would say th.t they have 
Informed us; there is no more secret 
about it; it has appeared in the Press. 

Rs. 250 crores have been allotted. 
Out of this, Rs. 200 crores will be 
spent on schemes which have already 
heen sanctioned in the second Plan. 
So, only R,. 50 crares rerna:n, out of 
hi~h Rs. 2.5 crores or something like 

Ih,t has been earmarked for the 
S'kkim and Bhutan Roads. So far as 
We in the Ministry 8!'e concerned we, 

ar" £ol1o-.vlnl: the direction or the ad-
viee given in the Chief Engineer's re-
port for the twenly-year plan. We 
have formulated certain schemes. We 
sent a scheme for Rs. 1050 r~re  

There arc certain priorities relatively 
and roads have to be given due prio-
rIty. 

I am very much grateful to the 
House for the very strong support it 
has given in this behalf. So far as 
p'bority is concerned, food can corne 
first. Agriculture can also take prio-
rity over road.;. Irrigation ha3 t.o 
take priority because it serves food 
and agriculture. Power has to take 
priori! y because it serves the indus-
try. But J think if the roads are not 
provided with all the economic deve-
lopment. or agricultural rommE"rcial 
and industrial development, Trans-
port shall become a very great pro-
blem. It is an oft-repeated truth or 
adago that We have to pay for the 
road; if we want to hove them; but 
we havc to pay much more if we do 
not have roads. It is evident because 
in case we do not have road; or have 
bad roods, the first casualty is the 
transport vehicle that goes oyer it-
the wear and tear and the loss that 
is sustained. The second casualty is 
the slow and retarded pace of deve-
lopment itself. Therefore, it is evi-
dent that if we want fully to reap the 
benefits and the fruits of economiC 
development in the country. due prio-
rity has got to be given to roads. I 
have been asssured-l made certain 
en ir e~ this morn!ng and as a result 
of the discussion in the NDC, a com-
mittee of Cabinet Minis'ers has been 
appointed. Our own Minister for 
Transport and Communications is a 
member of that committee. It will go 
into the question, review and revise 
the allocations that have been made 
and we hope that iustice will be done 
to roads and transport. 

Shri· Barish Chandra Mathur: So, it 
is inherent that you have not been 
able to press it. How is it that these 
allocations have been made? Have 
you not been able to make out your 
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case? The support of the House ia 
there; it was there during the last 
session; it was there when We discuss-
ed the road transport re-organisation. 
Why has it not been possible? 

8hr! Raj Bahadur: It is not a ques· 
tion of strength. SO far as the cor· 
poreal and physical strength is con-
cerned, I lag in that. But that is not 
going to matter much. I am a youn· 
gel' person also comparatively. I 
would beg of my hon. friend to rea-
lise that there is the question of re· 
lative priorities. Roads should be 
given due priority. If they are given 
a priority less than agriculture or 
food, I would say, when the Plan 
comes before the House, it can be 
discussed. 

8hrl Barish Chandra Mathur: 
have made it absolutely clear from 
where to cut. I did not make vague 
and general observations. I said, cut 
it from the railways. I said it last 
time also. 

8hri Braj Raj SJngh: At least let 
roads have equal priority with the 
railways. 

8hri Raj Bahadur: I am grateful 
to the Members for giving this much 
support to the roads. I am at one 
with them, but a final decision rests 
with the Planning Commission, the 
Government and this House ulti· 
mately. Let us see what priorities 
they are going to give to the roads 
"ts-a-vts other departments, railways, 
food, agriculture, etc., when the Plan 
comes here. 

It would be well if I quote what has 
been said by Mr. Thomas McDonald. 
who happened to come and study OUr 
road system years back. He was Road 
Administrator in the United States. 
He had this thing to say. This was 
his observation when he came here: 

"We were not a wealthy nation 
when We began with our national 
highways but the highways them· 
selves helped us crea' e new 
wealth in business and industry 
and land. values." 
437 (Ai) LS-Y. 

So, it was not the wealth that made 
our highways possible. Rather, it 
was highways that improved our 
wealth possible. 

So, I think I need not say anything 
further on his particular question and 
I can safely go to another important 
matter which has also exercised the 
minds of my han. colleagues greatly, 
and that is the position of road trans· 
port, its future and the effect of the 
impost·s on the development of this 
particular industry. 

8hrl p. C. Borooah: What about 
stabilisation? 

8hrl Raj Bahadur: If you would 
bear with me, I would say that such 
of the po'nts as I am unable '.0 touch, 
I will communicate with those who 
have raised them, because now 1 
have to enonomise on time. 

But before I go further I will say 
something about a matter which wal 
brought to my notice by my friend, 
Pandit Thakur Das Bhargava. who 
is not here. The question of bullock 
carts, rubber tyres and pneumatic 
tyres for the rural people is now 
before the Transport Development 
Council. This matter has been put 
before all the State Governments. We 
have also invited quotations from 
the U.S.O. for wheel assemblies and 
we do propose to go ahead with this 
scheme. Simultaneously, we nre 
also making some experiments about 
Introducing hubs, axle, ball·bearing 
system etc. in the bullock cart 
wheels. So, we are alive to the pro· 
blem and I can give,.an ~ r n e 10 
the House that we will do all that 
is possible to help the people in the 
rural areas who own bullock carts 
to have pneumatic tyres on their 
carts as we know what greater ad-
vantages flow from it. I can assure 
them that we have already receivl'd 
quotations and it is apparent that we 
shaIl be able to get them at cost 
price, which is Rs. 125 or 25 doIlars in 
America. The total landed cost of a 
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pair of wheels would come to Rs. 200 
after modification. Out of this Rs. 200, 
Rs. 100 will be su bsidi3ed by the 
Centre and the State concerned and 
Rs. 100 will be the price at which 
these wheels will be offered to the 
people of the rural area. At present 
our proposal is to import 10,000 pairs. 
That is the proposal under considera-
tion. I 

Sbrl Kalika Slngb: Can pneumatic 
tyres be used in tbe village.? 

Sbrl Raj Babadur: Yes, in fair 
weather in reasonable type of roads. 
They cannot go well in muddy roads 
and in sandy roads. Even in sandy 
places it will move much better than 
in muddy roads. 

Coming to motor vehicles taxation, 
we know that this industry has been 
almost a milch cow and it has been 
milkej from year to year not only 
by the Centre but also by the States. 
We have been trying our level best 
to see that we curb this t~n en , 
but the fact of the matter is that 
this industry has got resilience. 

Sbrl Harisb Cbandra Matbur: It is 
exploitation and not resilience. 

Sbri Raj Babadur: The best judge 
for this is neither Shri Mathur nor 
myself, the best judge is the Finance 
Minister in the Centre, or the Fin-
ance Ministers in the States. We can 
just judge it with the premium th.t 
obtains today for Mercedes-Benz, 
which is to the tune of Rs. 5,000 in 
the market or of Leyland, which i. 
Rs. 7,000. This is a broad indication 
of thE state of the industry which 
cannot be ignored by the Finance 
Ministries. I am not trying to defend 
the taxation or explaining it away. 
I quite realise tha ~ the level of taxa-
tion is one of the highest in the 
world. We also know that the new 
imposts have added to the burd"n. 
But the question remains that 
because of the h rt ~e  that 

are, there, these premia obtain anel 
In order to curb the premia thai 
are obtaining, perhaps the Finance 
Ministry in their wisdom thought tbat 
there should be some sort of taxation. 
But we have been trying to persuade 
the State Governments to put some 
80rt of ceiling or rationali;e taxa tiD" 
otherwise. It was stated that the 
Transport Ministry nas been ineftec-
tive, and I would not deny the privi-
lege of calling the Transport Ministry 
lneftective in this matter to my han. 
friend, Shri Mathur. But let me only 
remind him that five points were 
specifically taken up with the S.ale 
Governments. Those five poin' s wert, 
firstly, consolidation of taxes on 
motor vehicles, we were urging for 
some time that there should be some 
consolidation on motor vehicle taxes 
-into a single tax as far as possible; 
secondly, elimination of indirect taxes 
on motor vehicle3; thirdly, reduction 
In the number of col ecting agencies; 
fourthly, abolition of double taxation 
on motor vehicles-we wanted single-
point tax; and fifthly, fixation of ceil-
lOgs in respect of mo or vehicles 
taxation. I think the han. Members 
might be happy to learn that so far 
as the first three are concerned, 
namely, the consolidation of taxes, 
elimination of indirect taxes on motor 
vehicles and reduction in the number 
of collecting agencies, al! these have 
been generally accepted by all the 
State Governments concerned. 

18 brs. 

Sardar Iqbal Singh (Ferozepur): 
But what action has been taken? 

Shrl Raj Bahadur: I think my han. 
friend will take note of the fact tha' 
transport is a concurrent subject and 
the executive responsibility in regard 
there:o vests with the State Govern-
ments. State Governments are fully 
entitled to tap whatever resources 
they can. We have also to take note 
of the fact that at the present hour 
the supreme need for the fulfilment 
of our Plan and its implementation Is 
to mobilise whatever resources we can.. 
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For the mobilisation of those resources 
if the State Governments have had 
this right and if We n~ to curb that 
right, if we want to curb the right of 
the municipalilies which are levying 
the wheel tax, the octroi tax, the . er-
minal tax and all types of taxes it is 
right for the State Governments also 
to cut these taxes and consolidate 
them. It must take time. The very 
fact that an agreement has been 
arrived at with the State Govern-
ments that they have agreed to the 
oonsolidation of taxes, elimination of 
indirect taxation and reduction in the 
number of collecting agencies, nor-
mally would be considered an 
achievement. I know the effect has 
been dimmed Or blurred because of 
the new levies that have been im-
posed. 

In regard to double taxation also 
there was Q very long-standing con-
troversy. We wanted that there 
should be single-point taxation. Hall-
Members were quite right when they 
said that it is very uncomfortable 
and inconvenient for people to go 
into buses. Whenever the border of 
another S~ te comes, the passengers 
-men, women and children-have to 
be taken off and got to be transport-
ed to other buses. I am happy to say 
that there are only two States, U.P. 
and Bombay, remaining. 

So far as passenger tax is concerned 
it was only U.P. that was not agreeing 
to it. As a result of our negotiations 
and discussions last fortnight, I should 
say, the Chief Minister of U.P. has 
now agreed to accept the principle of 
single-point taxation. So far as pas-
senger bus transport is concerned, this 
will be received, I think, with some 
satisfaction by han. Members that no 
longer this in ~ enien e win be ex-
perienced by passenger buses. Passen-
ger buses can go from one end of the 
country to another end without let or 
hindrance once they have paid the 
tax due in our State. So far as goods 
transport is concerned, the UP. Gov-
ernment has agreed. The day after 
tomorrow I am going to dic;cuss this 
matter with the Ch;ef Minister of 
Bombay and Shri Jivraj Mehta, the 

Finance Minister. I hope they will 
also agree to the elimination of this 
double taxation on goods IransporL 1 
trust that in regard to goods transport 
also we will be able to achieve this 
particular objective and secure the 
principal of sigle-point taxation. 

In regard to other matters ..... . 

Shri BarIsh Chandra Mathur: While 
dealing with this ma,ter I asked a 
very straight and a direct question. Is 
it not that the Central Governmen' 
felt that the burden of taxation on 
road transport is the heaviest? Is It 
not a fact that they asked the State 
Government not to increase further 
taxation?How can their advice be 
taken by the State Governments when 
they themselves are going right against 
that advice and working absolutely at 
a tangent from it? How can they 
be effective? That only is the crux 
of the problem. 

Shrl Raj Babadur: I quite see my 
han. friend's point. But the State 
Governments also have one thing with 
regard to ceilings on taxation on motor 
vehicles. The question relates to fixa-
tion of ceiling of taxation. Now, Shri 
Chavan, the Chief Minister of Bombay, 
has told us, "When you are not going 
to fix a ce:ling of taxation in respect 
of any particular item or taxation, how 
can you fix a ceil ing on motor 
transport? When you are not going 
to ceiling in rcgard to any other indus-
try or any other particular source that 
this shall be the ceiling how can there 
be any limit fixed here in the ca,e of 
motor vehicles?" Have we fixed a 
ceiling for income-tax or super tax or 
for any other tax? We have not. So, 
Shri Chavan's point is that they can-
not agree to the quostion at coiling 
bE'ing impooed on this particular indus-
trY when it doe, not obtain in respect 
of other industri!'s. That i, the whole 
point and that is a valid point. 

Shrl Hartsh Chandra Mathur: What 
is the Centre's view? 
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Sbrl Raj Bahadur: Despite this par-
ticular pOint We have said that they 
cannot impose too heavy a burden of 
taxation on motor transJ)ort industry 
and they have got to take 200d care at 
it SO that it may not have such a 
damaging and disastrous effect on this 
industry that they may not be in a 
position to retrieve the situation. We 
have already circulated a paper to all 
the State Governments on the subject. 
I would be very grateful to the hon. 
Member if instead of saying that we 
are ineffective. we have been crimin-
ally negligent and in place of using 
all those epithets and expressions, he 
could have just said one little thing, 
namely, what further could we have 
done about it. This is a point where 
I would have definitely agreed with 
him. 

Shri Harlsh Chandra Mathur: I even 
suggested that you at the Centre be-
ing the authority should lay down 
principles. If they have got the prin-
ciples for taxation the State Govern-
ments are bound to accept them. You 
have not done that. 

Shrl Raj Bahadur: I am coming to 
that. The question of principle of tax-
ation on motor vehicles too is not a 
simple one. We have only got the 
right to fix up the principles and to 
have a legislation carried through in 
Parliament about principles. But 
there too, the difference of opinion is 
whether we can, in those principles, 
include the point of the fixation of 
ceilings, whether the question of fix-
ing a ceiling is a question of princi-
ple. So our point will not be satis-
fied. 

Therefore, with alI respect to the 
opinion expressed by my han. friend 
I would >,umbly beg of rum to kindly 
realise whatever little has been done, 
and it is much better to allow a horse 
which has already been running to 
run, rather than to whip him although 
he has been running. Therefore, so 
far as the Department of Transport at 
the Centre is concerned, all that was 
possible has been done. I say, don't 
whip the running horse. That is my 
only submission. 

Shrl Anthony Plllal: With the Cent-
ral Government itself what is the 
principle? The principles of taxation 
we all know. 

Shrl Raj Bahadur: I quite see. May 
I make my submission? They say that 
while road transport has been taxed, 
the Railways have not been taxed. But 
I have got calculations made. The 
new surcharge on railway freight of 
5 naye Paise per rupee is almost 
equal, if not more, to whatever burden 
is coming on the motor tran<port in-
dustry. Tha\ is the calcu ation. I do 
not vouchsafe for its accuracy. But 
this is the conclusion that it is almost 
equal, or maybe the railway sur-
charge on freights is a little higher. 
So the Railways also have raised their 
surcharge and there has been some 
imposition there too. And. as I said, 
the final judge is the Ministry of 
Finance. 

Shrl Harlsh Chandra Mathur: Again, 
there is a mislead'ng in the House. 
Sir, jUst one point. 

Mr. Speaker: No, no. The hon. 
Member has had enough. 

Shrl Harish Chandra Mathur: This 
wiII mislead the House when he says 
that the Railways have . . . 

Mr. Speaker: Barring the hon. Mem-
ber no other hon. Member is being 
misled. 

Shrl Harlsh Chandra Mathur: I am 
quoting from their expert committee, 
of the Railways, that they could levy 
a surcharge upto 13 per cent whereas 
they have not gone even to 9 per 
cent. 

Shrl Raghunath Singh: There are 
not only Roads, he has to go to other 
subjects. 

Shrl Raj Bahadur: About the recom-
mendations of the Road Transport Re-
organisa'ion Committee, the report 
was submitted in March, 1959. We 
placed it before the first meeting of 
the Development Council in June, 
1959. The Council decided at the first 
instance that it should be circulated 
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to the State Governments for their 
opinions. After that a special commit-
tee of the Transport Commissioners 
and Controllers was in~e  which 
has gone into it and given their re-
commendations with very slight modi-
fications. Then it has been submitted 
to the Transport Commissioners' 
Conference. These reconunendations 
have been submitted to the ~ and 
Inland Advisory Committee. There 
also all the recommendations have 
been accepted with sight modifica-
tions. Now it is going to be presented 
to the Transport Development Coun-
cil which is going to meet on the 26th 
of this month. And I would have 
very much welcomed if the particular 
demands of my Ministry had come 
after the 27th or 28th because we 
should then have been able to report 
to you concrete results in this behalf. 
So, if there has been any delay in this 
matter, it should not be described as 
slothfulness or inaction on our part. 
We have done our best and we have 
also taken action in regard to matters 
that lay with the Centre. 

Recommendation has been made by 
the Chief Engineers, particularly 
through the Indian Roads Congress, 
that we should have a Road Board 
just as there is a Railway Board, which 
should be responsible for Road Trans-
port as well as Roads. That is a 
demand which has been persistently 
made. We have taken advantage of 
the recommendation of the ad hoc 
committee, the Masani Committee, and 
we have also taken into account the 
advice that has been given to us by 
Road Engineers, and we have decided 
that the Joint Secretary, Roads Wing 
will now be the head of the Road 
Transport Division. And this Road 
Division itself will be further stren-
gthened. I trust that so far as the 
question of creating a nucleus of the 
Road Board is concerned, it has been 
created by this step. 

Then, if you will allow me, I would 
like to eome to a particular subject 
which, I think, Shri Raghunath Singh 
lS waiting tor. 

8hri Ragh,unath 8logh: Everybody 
is waiting for that, the whole House. 

Paodit Thakur Das Bharrava: Not 
everybody. 

8hrl Barish Chandra Mathur: About 
diesel oil . . . 

8hri Raj Bahadur: About diesel, 
gasolene and kerosene. So far as the 
information placed at our disposal 
goes, it is clear that there has been no 
diversion from diesel to gasolcne. 
There has been an increase in the con-
sumption of kerosene. Both these 
facts are there, and I am sure the 
Ministry of Steel, Mines and Fuc'l a. 
also the Ministry of Finance will t ~ 
note of this. It is obvious that unles. 
and until the price of petrol is redur-
ed and the efficacy of petrol is increa.-
ed, which I do not think can come up 
to the level of diesel, it will not be 
safe to assume that there will ~ a 
diversion from diesel to petro] only on 
account of the 'increase in the levy of 
excise duty on diesel. 

About shipping, I should like to 
place a few facts and figures. Rather 
than refer to all the points that have 
been made, I think if any point is still 
left, I will refer to it later. 

During 1959-60, 25 ships of a total 
tonnage of 122,633 GRT were acquir'ld. 
During the same period, seven ships 
of a total tonnage of 20,920 GRT was 
sold or scrapped, thu. leaving a net 
addition of 18 ships with a total ton-
nage of 101,704. 

So far as the aequisitions Bre con-
cerned, I may Invite the attention of 
hon. Members to one particular fact. 
A total tonnage 122,633 GRT was ad-
ded this year. This was about the 
figure that we started with at the dawn 
of independence. The total size of 
Indian shipping at the dawn of inde-
pendence was in the neighbourhood of 
125,000. We have now made accre-
tions and additions of this sizp in one 
single year. This has been th~ largest 
accertion in any singJe yeu ~  Iv 
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So far as the question of addition 

is concerned, may I just give one or 
two figures? In 1956 the number of 
ahips added was 13 with a tonnage 
of 67, 474 GRT. In 1959-60 up to 29th 
February, 1960, 25 ships have been 
purchased, and the net addition is 
101,704 as I just now said. 

Out of this particular addition, let 
us see how much has been acquired 
by the private and public sectors 
respectively. In the private sector 
52,760 GRT have been acquired, and 
48,944 GRT in the public sector. So, 
the public sector has almost come up 
equal to the private sector so far as 
the addi'ions are concerned. And 
the shipping company that carries the 
day in this respec' is in the public 
sector. It is the Western Shipping 
Corporat'.on which has added four 
ships with a tonnage of 32,234 GRT. 
The next Is Scindias, then comes the 
Eastern Shipping Corporation and then 
the Great Eastern Shipping Corpora-
tion. 

The total tonnage in operation at 
present, therefore, come s to 748.694. 
Let u. see what we are doing after 
this achievement. 

At present, ten ships with a total 
tonnage of 72,914 are under construc-
tion. These are 8S follows: in India: 
24,800 (four ships); abroad six ships 
with a tonnage of 48,114 GRT. 

The Western Shipping Corporation 
has also purchased 60,180 shares re-
presenting 80 per cent of the total 
shares of the Moghul Lines. This pur-
chase been made from the British India 
Steam Navigation Co., London and 
the Asiatic Navigation Co., London., 
at the rate of RB. 380 per share. 
The total price paid is RB. 288,64,800. 
The Moghul Lines has thus become an 
Indian company-not entirely an 
Indian company because there is still 
some foreign holding. This transac-
tion will add to the Indian registered 
fleet four vessels with 8 total tonnage 
of 24,899 GRT. These are passenger 
vessels. Therefore, we can say there 

~~ ....... 
is good accretion, and wi h the acqui-
sitions of Moghul Lines shares, I 
think there has been a substanlia.! 
increase, a substantial advance in the 
field of shipping. 

Seven ships with a total tonnage of 
30,144 GRT are expected to be scrap-
ped before the close of the Second 
Plan. I need hardly give the details, 
but the total tonnage already arrang-
ed for is like this: 748,694 GRT in 
opera :ion; under construction 72,914 
GRT; Moghul Lines tonnage 25,899. 
This brings the total of lhe tonnage 
arranged to 847,507 GRT. 

Out of this 30,114 GRT may b. 
deducted as scrap and the total 
balance would be 817,393 GRT. The 
tonnage arranged for vis-a-vis the 
Second Plan target thus shows that 
only 82,607 GRT remains to be added 
to make up the target. 

Shri Harlsh Chandra Mathur: That 
is the shortfall. 

Shrl Raj Bahadur: Not shor'fall 
This is only up to February, 1960. 
We have got one year to go. I will 
explain the addi lional tonnage expec-
ted to be acquired before the end of 
the Second Plan, then I think I will 
be able to satisfy the doubts of certain 
Members. 12 vessels, 7 overseas and 
5 coastal. with a total tonnage of 
86,971 tons GRT are expected to be 
acquired before the close of the Second 
Plan. The present deficit of 82,607 
tons GRT as shown in the precedins 
statement will be made good, and the 
target of 9 lakhs tons GRT, exclud-
ing scrappings would be achieved; that 
means, even if scrappings are taken 
into account the target of 9 lakh. 
tons GRT will be exceeded by a few 
thousand tons. 

Of course, we cannot compare r~ 

selves with Germany and Norway, as 
my han. friend Shri Raghunath Singh 
wanted us to do. Germany, of course, 
was left with no tonnage. That i. 
admitted. But they had a number of 
shipyards. They built their own ship-
yards. So, we cannot say ...• 
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8hr1 Raghunath Singh: They were 
all bombed and spoilt. 

Shrl Raj Bahadur: But they had the 
Decessary technical skill, and so many 
other things that were required. 

We have also entered into two new 
routes, that is, the India-South 
America ;route and the India-USSR 
route, the first is served by the India 
Steamship Co. and the second by the 
Western Shipping Corporation. I may 
here profitably name also the services 
that are run by US now; they are: 
India-UK-Continent, Ind,ia-USSR, 
India-Australia, India_West Atrica, 
India-South America, India-USA, 
India-Far East-Japan, India-East 
Atrica, India-Malaya, and India-Per-
elan Gulf. Thus, it will be seen that 
our services cover a large part of the 
globe, and We hope to go on further 
with these. 

So far as freight and passenger fare 
earnings are concerned .... 

Shrl Nagl Reddy: May I just ask 
one question? Are we allowed to 
enter the intermediate ports in bet-
ween in these routes? What arrange .. 
ments have been made in this behalf? 

Shrl Raj Bahadur: Since that parti-
cular question has been raised. I shan 
reply to that here and now. Of 
course, there are reslr" ctions by the 
wayside conferences on the admission 
of new Indian Shipping companies. 
Only the India Steamship. and the 
Sc-indias are members ot the India-
UK Conterence. We would very 
much like that our other companies 
also should enter that. But there is 
restriction. So tar as the Liners' 
Conterence is concerned, for those 
particular companies of ours who Bre 
already members, there is no restric-
!.ion. but sO tal' as the others are con-
cerned, we have only one tramping 
company, namely the Great Easterns, 
and they can go anywhere they like. 
So, we know that we have got to fight 
against that particular restriction, and 
that is what other companies are try-

ing to do, and I hope this should be 
done. 

So tar as freight earn'ngs are con-
cerned, in the overseas sector, where-
as the freight earnings were Rs. 13' 42 
crores in 19 ~- 6,- in e this point 
was reterred to by certain Members, 
I would like to state th"se figures 
here-in 1956-57 they were Rs. 17' 45 
crores. Now, I would give the figure. 
for the last year, namely 1958-59, tor 
which year the figures are available. 
In 1958-59, the freight earn'ngs (over-
seas) have gone up to Rs. 24' 05 
crores. That means, the freight earn-
ings have substantially advanced 
from Rs. 13.42 crores to Rs. 24.05 
crores during the perod from 19 ~- 6 

to 1958-59, that i. to say, in about 
three years' time, there has almost 
been a doubling. 

So far as the cargo lifted is con-
cemed' in the adjacent sector, in 1955 
it was 3,80,808 tons, while in the 
oversea. sector, it was 1002,098 ton •. 
In 1958 in the adjacent sector, it was 
5,40,562 tons, while in the overseas 
Hector, it was 17,22,616 tons. Th:. 
gives us a total ot about 23 lakhs tons 
so far as cargo lifting is concerned. 
'111is comes to roughly about 10 per 
cent of our foreign trade. 

During the First Plan period, loan. 
amounting to Rs. 24, 1 crores were 
advanced to the shipping companies. 
During the Second Plan, loans to the 
tune of Rs. 17' 96 crores have been 
advanced, thus making a total of &s. 
42, 11 crores. 

Then, I come to the Shipping Deve-
lopment Fund. You know, Sir, that 
we had created this fund recently. It 
received a total sum of about Rs. 6 
crores by way of loans from Govern-
ment. Further loans by Government 
to the tune of Rs. 8,70 crores are pro-
posed to be given to the fund during 
1960-61, with the result that this fund 
will have a total sum of about Rs. 1~ 
erores at its disposal by the end of 
the Second Plan. 

The Shipping Development Com-
mittee which was appointed has al-
ready sanctioned to the tune of &s. 
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2' 87 crores to the private and public 
sector compnn es. We have also got 
fo"e gn exchange to the tune of Rs. 
l' 5 crores for our acquisitions bet-
ween 1st January, 1960 and 31st 
March, 1960. I think the House will 
welcome this, and I am sure that we 
have taken the necessary steps to 
further add to our tonnage. So far, 
the initial release of foreign exchange 
for acquisition of ships On deferred 
payment basis was to the extent of 20 
per cent, and the rest of the demand 
was met from the earnings of the 
ships themselves. We have decided 
that this particular percentage will 
now be increased to 33113 per cent 
of the price of the veseel on initial 
payment, and the balance wi!: be 
realised in four equal insta ments, 
regardless of the earnings of the ship. 
Th's w:n facilitate shipping companies 
in the private sector to go ahead with 
their programme of acquisitions. 

So far as foreign credit is concerned, 
a sum of 3 million yen was placed at 
our disposal: two ships are being 
acquired by the Scindias and one 
tanker has been acquired by the 
Western Shipping Corporation. 

A National Shipping Board has been 
created. As hon. Members know, the 
Board recommended a ta-get of 14' 22 
lakhg GRT, Taking everything into 
account, this would cost the sum of 
Rs. 121 crores including the cost of 
vessels to be acquired for the Min'stry 
of Home Affairs. We know that the 
allotment under the Second Plan for 
shipping as at present is Rs. 55 crores. 
We hope that on review and revision 
the allotment might be increased. 

We have also crossed another hurdle 
so far as shipping is concerned. That 
was in regard to our membership of 
IMCO. India has now been admitted 
to the Inter-Govenunental Maritime 
(;<lI,sultative Organisation as a full 
mMlber with voting rights. 

The Freight Investigation Bureau 
bas done good work and secured 
reduction in freight in rcspect of cer-

tain commod't'cs such as oil, oilcak .... 
ro'led hessian, onion seeds etc. 

The Shipping Co-ordination Com-
m:ttee has also functioned very effec-
tively, and over 5 lakhs tons of cargo 
were secured for Indion shipping dur-
ing the past two year.;. 

Establishment of a chartering orga-
nisation is another highlight of shipp-
ing during the year. This will enable 
our Government to charter foreign 
sh :ps on the most economical terms 
when Indian ships arc not available 
for carry'ng Government cargo. This 
is with a view to economise on fore'gn 
exchange and also in order to keep 
proper control on shipping. 

As regards seafarers' welfare, nego-
tiations on a bi-partite basis in the Bi-
partite National Marit'me Board have 
resulted in significant achievements for 
our wo'·kers. Firstly, as a result of a 
collective agreement arrived at betwen 
the employers and employees, a per 
capita wage increase of Rs. 13' 5 per 
month from 1st January, 1960 was sec-
ured. This will bring in an additional 
Rs. 65 lakhs per ann um in foreign 
exchange. Secondly, by an agree-
ment, for the first time the hours of 
work of Indian seafarers have been 
fixed. Also, cash payment has been 
provided for overtime work. I need 
not go into the det' ;ls of how these 
provisions will work and what the 
hours of work are. A copy of the 
information can be placed on the Table 
of the House whenever required. 

The National Welfare Board of Sea-
farers recommended a comprehensive 
scheme. An official committee is no .... 
according priority to these recommen-
dations with a view to their imple-
mentation. It is proposed to set up a 
Seafarers' Welfare Fund in order to 
provide a recurring source ot finance 
for welfare measures. 

Employment opportunities far 
Indian seafarers have been a matter 
which has caused us some enxiety dur-
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ing the recent past. We lost as many 
as 7,000 j()bs, but since I gave the 
H()use th's information on the last 
occasion the position has been retrieved 
to some extent and we hope that we 
shall be able to hold in check this 
particular tendency. 

Shrl Chlntamonl PanillTllhl: Is there 
any provi. on to absorb those employ-
ee~ who have been dischargcd by 
private fore' gn ships? 

Shrl Raj Bahadur: I can expla in 
th,t. The point is that these people 
are i gned on and signed off after 
every sailing and they take their em-
ployment by turns. That was how 
this matter arOle. The question is: 
how many jobs are open to the number 
of seamen that we have got? The 
number of jobs that we lost was 7,000. 
I will just jndicate the present posi-
tion. The total number of jobs in 
December, 1959 had come down to 
32,913. In March, 1960, it had gone up 
to 33,352. That is a trend which indi-
cates a healthy restoration. I will not 
bank too much on th's particular trend. 
We shall continue our efforts to see 
that the employment opportunities or 
the jobs are not lost for our Indian 
seamen, as for as possible. 

Indian ships are employing only 13' 7 
per cent of our seamen. They have 
got only 4594 jobs as against fore'gn 
ships which offer as many as 28,758 
jobs, a percentage of 86:3. 

As regards the expansion pro-
gramme, so far as training of merchant 
navy personnel is concerned, the 
House is well aware of our programme. 
We increased the intake of Dufferin 
from 75 to 80 per annum. It may be 
reca'ied that Dufferin trained only 25 
navigating cadets per annum in 1947. 
Similarly, the intake of the Directorate 
of Marine Engineering Training has 
been increased from 65 to 100 per an-
num. 

Preparatory classes have no .... 
been arranged for certificate examina-
tions of a higher type for our seamen 
and these people can take advantage 
of these preparatory classes if they 

want to sectlre the qualification of 
extra m3sters certificates or extra first 
cla3s engineer's certificate. 

S nce 1947, Gove"nment have spent 
over Rs. 2! crores on the training of 
merchant navy personnel in the follow-
ing institutions: 

T.S. 'Dufferin', Bombay, Direc-
torate of Marine Engineering 
Train'ng, Calcutta, Nautical & 
Engineering College, Bombay, 
'BHADRA' 'MEKHALA' and 
'NAU LAKSHI'. 

Since 1947, over 17,000 candidates 
have received training in the above-
mentioned institutions. 

A Merchant Navy Train'ng Board 
has now been appointed and that is 
now taking care of this. 

About sailing vessels, we have al-
ready expressed our anxiety and desire 
to he'p the industry as far as we can. 
I may assure my hon. friend, Shri 
Thanu PilIai, who is not here that we 
shall do our best to help the people 
who are engaged in building sa ling 
craft or country craft in Tuticorin and 
other places on the eastern coast as 
well as the western coast. 

The Central Advisory Committee 
ahd four regional Advisory Commi ttee. 
have been set up and they are now the 
gU3.rd ians and custodians of their wel-
fare and their interests. 

Then, we have also got schemes for 
the training of tndals and seamen 
engaged on the sailing vessels and we 
propose to open institutions for 
Tindals at Bhavanagar and Ratnagiri. 
Bangalore, Beypore, Tuticorin and 
Kakinada and institutions for training 
seamen under sail at Bhavanagar and 
Kakinada. 

Another important measure that hu 
been taken for the welfare is the intro-
duction of a system of identity cards. 
These people can go anywhere with 
these identity cards, to foreign coun-
tries in sailing vessels, and particularlJ' 
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Ceylon, and they would not meet with 
the inconven ence which they were 
meeting so far. 

I may now make one appeal because 
this is important. We have done our 
level best to enrourage sh'pping com-
panies to acqui"e additional tonnage. 
We are anxious that we should build 
our tonnage as quickly as possible. 
Many measures have been taken and 
I will not go into the details of those 
measures here. But we find that per-
haps because the resources are not 
sufficent with them, the pace now 
seems to be slowed down so far as 
Indian shipping companies in the pri-
vate sector are concerned. The result 
will be that the acquisition will be in 
the public sector and the natural result 
that will flow from this wou'd be that 
we shall have to find gainful employ-
ment for the shipping acqu'red in the 
public sertor. So, I would make an 
earnest appeal to the shipping compa-
nies to mobilise all their resources to 
bu'ld Ul' their tonnage. At the same 
time I also appeal to the wayside con-
ferences that now Indian shipping 
wants its rights they do not want 
~, r minatory treatment. 

But. let me assure my friend Mr. 
Gopalan-he is not here-that there is 
no discrimination of the type he said. 
There is no such discrimination that 
whenever our ships visit foreign ports 
they are made to wa:t in the stream, 
that they are not allowed proper 
berths. There is no discrimination of 
that kind. The discrimination is about 
only the restriction on the admission 
of shipping companies in the conferen-
ces and that is a matter where we are 
very anxious and we do take note of 
the happenings in Colombo. I need 
not refer to that instance in particular. 
But we would expect that the Shipping 
Conferences would bid fair with our 
national shipping companies. I think 
that should sullloe so far as this is 
concerned. 

I will come to abip-building. A 
charge was levelled ...• 

Shrl By:lsh Chandra Mathur: You 
have also to cover tourism. 

Shri Raj Bahadur: I may be per-
mitted to continue either tomorrow or 
I may be permitted to continue for 20 
m:nutes more. 

8hrl Barish Chandra Mathur: We 
have already sat up to 6' 30 now. 

Shri Raj Bahadur: But I have to do 
full iustice. I have tried to give sa 
much as I can. 

Shrl Chlntamoni Panlgrahl: He can 
continue till 7 o'clock. 

Mr. Speaker: Unless the hon. Minis-
ter wants to state it on the floor of the 
House, whatever he has gc>t may be 
laid on the Table of the Hc>use. 

Shrl Raj Bahadur: I do nc>t mind. 
can do that; but it wc>uld be rather 

nc>t fair to the departments also be-
cause each one c>f these departments 
dC>es want to have a hearing ..... . 

Mr. Speaker: Let him gc> on; we 
will sit up to 7 o'clock. 

Shrl Supakar: About the additic>nal 
tonnage, fc>r the Third Five Year Plan 
only 5 lakh tons has been fixed, 
whereas now we are acquirine one 
lakh tons each year. This shipping 
business is a very good foreign ex-
change earner. 

Shri Raj Bahadnr: We would like 
to have as much increase in our tar-
gets as possible but we are limitea 
by the flnancial resources at c>ur dis-
pc>sal. We want to increase it to 2 or 
4 millic>n tc>ns, as far as possible 
although the shipping bc>ard has nc>t 
said that. Let me remind Shri 
Raghunath Singh, whc> is a member c>t 
the shipping bc>ard. He said that we 
shc>uld have four millic>n tons. The 
Shipping Bc>srd have c>nly said that 
the target set in 1947 by the shipping 
policy sub-committee no le>nger ho'ch 
gc>oo and it is not adequate. But 
they have given no other figure to give 
as to what the target shc>uld be. They 
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have only concentrated on how much 
we should do in the Third Plan period. 
They have given a figure and I would 
be very happy if we can get financial 
aUocations to achieve that figure also 
because the indications are-as we see 
from the Press reports; hon. Memhers 
would have seen them-that we may 
not get the money required even to 
fulfil the target given by the shipping 
board. 

Shrl Supakar: Shipping pays its 
money .... (Interrupti,,,",s.) 

Shrl Raj Bahadur: It is like this. I 
want to buy a land but I can buy the 
land when I give up my food, that is, 
I save whatever I spend on food. 
The" alone I can buy "'e land. But 
I cannot give up my food. Can we 
cut down other important, urgent, 
unavoidable. and inevitable items of 
expenditure? U we can do that we 
can perhaps have more funds. 

Shrl Kallka Singh: Shri Raghunath 
Singh's suggestion is that Rs. 6 crores 
invested will wipe away the Rs. 86 
erores of foreign freight. 

Shl"j Raj Bahadur: That particular 
proposal has got to be examined. I 
am asked by my friend Shri Rane not 
La pass my time answering interrup-
tions bu\ to prO"ceed. With regard 
to the HSL-the Hindusthan Ship-
yard Ltd.-let me say this. Despite 
8U the cr'ticisms levelled, it is our first 
shipyard and our first child. 
Shri Raghunath Singh says that our 
shipping is a 'babe in arms". I quite 
agree with him. Le\ it be nourished 
properly; let it not be bowed down by 
lack of encouragement. 

Shri Rarhunath Slnrh: It is a forty 
year old child. 

Shrl Raj Bahadar: We started In 
1947 and now We are In 1960. You 
can at most say that it is a 12 
year old boy. The value of the ships 
manufactured in 1952-53 was 
Ro. 126.36 lakhs and it is estimated 
to have risen in 1959-60 to Rs. 443.44 
"l8khs and would go up in 1960-61 to 

Rs. 717.00 1akhs. The increase from 
1952-53 to 1959-60 is to the tune ot 
300 per cent; next year the increase 
will be to the tune of 500 per cent. 

Three vissels were launched during 
1958-59, namely Ra; Kumar, Indian 
Industry and they Dh.ruvak and INS 
were delivered to the owners. One 
more vessel, J tl l ~h i, has also 
been delivered. INS Darshak a navy 
vessel was launched on 2-11-1959. 
Th0 first of the 9500 tonner lubecker 
type ship was launched on 31st De-
cember, 1959. 

So far as technical efficiency of 
the yard is concerned, a high level 
team of senior surveyors of the Lloyd. 
visited the shipyard and expressed 
the opinion that the workmanship of 
the yard was quite satIsfactory and 
comparable with that in any foreign 
country. This has been corrobCC'ated 
by other foreign experts too. We are 
only deficient in designing and esti-
mating for which we require adequate 
organisation, v 'uminous data and 
essential experience. Even so a 
nuclem of es·imating and de;igning 
personnel has been got together. It 
will take sometime before real de-
sIgning work can be undertaken. 

About the development of the yard, 
I may say that when both the phase. 
of development work are completed, 
It will raise the capacity from 21 ship!! 
to three ships. We wan t to take it up 
to the full rated capacity of 6-8 ship!! 
or 40,000 GRT per year. The esti-
mated cost thereof is Rs. 244 
lakhs and we do propose to make the 
provision for that. Every endeavour 
will be made to see that they are given 
the highest priority. 

Now, the cost of our ships I. of 
course 30 per cent higher, but let it be 
realised that there are very many fac-
tors like low per capita productivity, 
extra charge of 15 per cent to 18 per 
cent on fre'ght, insurance, handling 
charges etc. Overheads are also high 
because production is low, heavy cost 
of imported equipments like propelling 
machinery, diesel engines and ateel 
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also. Now We are told that the steel 
plar.ks needed for the yard will be 
available from the Rourk.-Ia Factory, 
which will enable us to cut down Ollr 
enst considerably. We have also tried 
to control the costs and necessary SlCpS 
have been taken. Only two or three 
types of vessels will be specialisedn 
and common use items will be stand-
ardised. We propOse to increase the 
output also. We have also set up a 
machinery to ensure proper liaisun. A 
planning and time-estimating oOke 
has been set up to control the actual 
man·hour spent on each job. 

A new scheme known as the sug-
gestion scheme has been introduced. 
We also propose to substitute lllipor-
ted material by :ndigenous material. 
An ancillary Industries committee has 
been set up in order to advise us in 
regard to manufacture of items which 
go into building of ships which can 
be manufactured in our country, We 
are also undertaking construction of 
small ships, tugs etc. to save idle 
labour. 

So far as idle labour is concerned-
8 point was made by an han. M"m-
ber on the opposite-I may say that 
in July, 1958 the percentage or idle 
labour was as high as 25.05 per cent 
in this shipyard. By systematic and 
persistent efforts it has been brought 
down and on 31st Janurary, 1960 it 
was only 2.642 per cent. So we are 
taking all pains and all care to see 
that the efficiency is improved; costs 
are cut down and our ship building 
industry really comes of age. 

The Shipyard agreed in principle to 
the introduction of a scheme of work-
ers' participation in management also. 
Three committees-the canteen ad-
visory committee, the colony srhool 
committee and the suggestions com-
mittee-have been set up. A works 
committee is also proposed to be set 
up, but the unions have not yet come 
forward to co-operate in this parti_ 
cular scheme. We hope it will be done 
lOOn. 

Shrl Nagi Reddy (Anantapur): 
What about the designing secticlO? 

Shrl Raj Bahadur: I have already 
said that a nucleus of designing and 
estimates section has already been 
created. 

Sllri Anthony PllIal: What kind of 
workers' co-operation in the m3nage-
ment can you expect when the unions 
do not co-operate? 

Shri Raj Bahadur: I would be 
very glad if my hor •. friend can help 
in this. We have accepted this parti-
cular yard as an industry where we 
want to associate the workers with 
the management. We have already 
started with three comrn.iUees. The 
fourth committee is the works com-
mi.tee which is very important. Let 
them come and co-operate and set it 
~  Let us see what our experience is 

before we can advance a step fur-
ther. Let us be wiser by the experi-
ence we may have by the working of 
this particular committee. I hope my 
han. friend will bear in mind what. I 
have said about it. 

Then Sir I would come to the c; ues-
tion of the Second Shipyard. 

"hri Gopalan yesterday waxed elo-
quent about our alleged faults of 
omission or commission in regard to 
the second shipyard. I say. Sir, that 
there should have been no doubt about 
our earnestness and OUr genuine de-
sire to have the yard in Cochin. We 
made an announcement-Shri Gopalan 
read it yesterday, I will also read it--
where we have said: 

"The Government of India 
after careful consideration of the 
report have decided that, subject 
to the results of further investi-
gations into the soil conditions 
being satisfactory, the second 
shipyard should be located at 
Cochin at the site recommended 
by the U.K. Shipyard Mission." 

Sir in this announcement there is 
no'reference whatever, to its inclu-
sion or non-inclusion in the third 
Plan period. there is no suggestion or 
hint "ow that we are not going to in-
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elude or press for its inclusion in 
the Third Plan-Lhat is farthest from 
our mind. But let it be pointed out, 
so far as this pardcu'lar announce-
ment is concerned, nowhere has it 
been said, and it could not hP". been 
said that it shali be necessarily a 
part of the Third Plan. We could not 
do that. That was not in our hands 
al all (Interruption). But we have 
done the utmost to have it included 
in the third plan and to make a be-
ginning with it. What have we done? 
We have included it as one of the 
Ministry's schemes for OUf Third 
Plan. We have made a positive pro-
vision of about Rs. 20 "rores for this 
particular project. Shri Gopalan want.. 
ed to know the provision that we 
have made. As I said, we have made 
a provision of Rs. 20 erores for this 
particular yard in the Third Plan. 

All the schemes proposed by this 
'A.inistry and other Ministries are un-
der the consideration of the Plann-
ing Commission. No final word has 
been given about it. Apart from th3t 
he played on the words UdecL,jon li 

and "proposal". He said that at one 
place we used the word "decisLm and 
in the slatement made by the hon. 
M'nister, Dr. Subbarayan the other 
day the word "proposal" has b 'En 

used. Sir, what we have decided is 
about the location of yard at Cochin. 
That was a clear decisiQn. So far as 
the schemes which have been indud-
ed in the Third Plan are concerned, 
they are all proposals at this stage 
even though we might be completely 
sure of a scheme being admitled or 
included in the third Five Year Plan, 
it will be called proposal and nothing 
but proposal at this stage. Why 
.hould he play upon' the word and 
try to give a completely different 
interpretation to the whole situation? 
He said that statements were made 
during the Kerala elections that a 
shipyard would be located at Cochin; 
that an understanding was given. He 
81so quoted from what Shri A. M. 
Thomas. my colleague, is reported to 
have said, namely, that 1st e ~ r  
wili be the deciding day whether the 

soil ot Cochin or Kerala is fit enough 
for the second shipyard. 

The Deputy Minister of FoOd and 
Agriculture (Shri A. M. Thomas): I 
did not say like that. 

Shrl Raj Babadur: I am very gad, 
but this was put in your mouth. It 
was purposely said by me so that it 
may be repudiated by you. 

Shri Nagi Reddy: We need not 
quarrel about it. The people know 
it. 

Shrl Raj Babadur: I do not know 
if you need any better repudiation 
than this, and a statement can always 
be met with a statement. Then. he 
asked what step'o we have taken so 
far. The step, taken are that We have 
taken steps to acquire the necessary 
land for this project. A part provi-
sion has been made in this year's 
budget. We have l~  solved the 
question of soil cond'tion. Remem-
,ber, my announcement was made on 
the 21st December. We are now on 
the 23rd March, 1960. Within these 
three mon.hs, we have done this. 
Very positive slep, have been taken. 

Then the hon. Member asked why 
we were rai3ing the point about 
external resources and internal finan .. 
cial resources and technical investi .. 
gation now. Evidently, Sir, it will be 
necessary to carry out technical 
investigations, to prepare a detailed 
project rcport and plans and designs 
in consultation with suitable consul-
tants. . He quoted in this connection 
the United K"ngdom Commission's 
report and said that that has not 
been done. But in that report itself, 
let me tell him, this particular thing 
has be(ln given, namely, for the for-
mulation of the detailed project report 
we sh,lI hwe to consult some con-
sultants, fix them up and then the 
nece.,ary steps will have to be taken. 
So, in "'egard to the rpc'1mmendation9 
made in the United Kingdom Com-
mission's report itself, we have dOnf! 
whatever could be done. 

I am af!lid my hon. friend would 
ji',e us to jump over all these steps 
nnd without any tec-hnical inve.;;tiga·· 
tion, without any detailed survey of 
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the project being drawn up about this 
particular thing, he would like us to 
start the construction at the shipyard. 
That all is very strange. He wants 
us not only to jump over all these 
necessary requirements and steps 
without which a shipyard cannot be 
constructed, but he also wants Us to 
by-pass the Planning Commission the 
N.D.C. and the Palfiiament. He wants 
us to by-pass everybody and to start 
the construction all at once. He wants 
a categorical answer tram Us that 
we should (Interruption) start war. 

I would say that so far as this par-
ticular matter is concerned, no politi-
cal capital should be made out of it. 
The only thing is, an attempt is made, 
to make political capital out of It. 

Shrl Chlntamonl Panlgrabl: Per-
haps you made political capital out 
of it during the election! 

Shrl Raj Bahadur: I do not think, 
and I do not know-perhaps the peo-
ple of Kerala are the best judges. 

Then I come to tourism. I should 
8tart by saying that steady progress 
ha..; been maintained in the various 
promotional activities for tourism. The 
tolal number ot tourists during the 
calendar year 1959 was 1,09,464 
excluding nationals of Pakistan and 
Tibet. In 1958, the figure was 92,000. 
The increase is 18.7 per cent. Tourists 
from the high-spending category of 
nations, namely, America, Europe, 
Canada, Australia, New Zealand, 
Japan. etc., formed 62.9 per cent of 
the total. 

The tourist earnings are--also esti-
m,ted to be in the neighbourhood of 
Rs. 20 crares as against Rs. 17. 5 crares 
in 1958. So, there is a definite ad-
vance. 

We also launched a programme of 
courtesy campaign and that is gOing 
on. About rest houses, restaurant! 
and canteens, some complaint was 
made to the effect that we are not 
going ahead. I would like to point 
out that eight rest houses for low 

income tourists and ten log cabu.. 
at ten places have already been com-
pleted or are nearing completion. By 
the end of 1960-61, 16 mo.re low 
income group rest houses and five 
more log cabins and six sheds on 
pilgrim routes will be ready. Seve-
ral first class canteens and rest houses 
are under construction, and a num-
ber of others are about to start. By 
the end of 1960-61, about 20 such 
buildings of rest houses will be really. 

Then I come to motels. We perhaps 
know what motels are. This is om 
American name for a way-side hotel 
or a halting place specially for moto-
rists. We propose to use the exist-
ing rest houses, inspection or dak 
bungalows on some ot the national 
highways tor this purpose. We want 
to develop them and properly equip 
them. We want to provide a petrol 
pump and first-aid facilities for the 
cars tor the tourists who go about the 
country. We want to select, first of 
all, only a limited number of na-
tional highways tor this purpose. I 
would like to mention them just by 
way at proposal and not as a final 
decision. To begin with, the roads 
we have in view are Delhi-Amritsollr-
Srinagar, Delhi·Agra-Bombay and 
Madras-Banga.!ore-Mysore, Coimba-
tore-Cochin. 

Shrl Chlntamonl Panlgrahl: What' 
about National Highway No.5? 

Shri Raj Bahadur: We have taken 
only such routes which arc extremely 
popular. 

Shrl Barlsh Chandra Mathur: That 
is much more popular via Jaipur and 
every day so many people come. 

Shrl Raj Bahadnr: Part at thal is 
covered in the sector Delhi-Agra. 

Shrl Barish Chaudra Mathur: That 
leads to Bharatpu.r and not to Jaipur. 

Shri Ka'ika Singh: 
National Highway No. 
with the birthplace 
Budha? 

What about 
29 connected 
at Gautama 
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SIui Raj Bahadur: These are the 
three present proposals. We can in-
clude more subject to the limitations 
of finance. Hotel accommodation has 
Dot kept pace with the increase in 
tourist traffic. Increase in t r~t 
arr.vals quring the last 8 years IS 300 
per cent, but inc.rease in hotel bed 
capacity is only about 25 per cent. 
The total number of beds in western 
.tyle hotels is approximately 10,000 
pLus about 1,000 addi.ional beds ex-
pected to be ready by the end of 1960. 
I would like to congratulate the hotel-
iers specially for the improvement 
they have made in the standards of 
hotels with modem kitchen, sanitary 
equ pment, e c. Many of them have 
been air-conditioned and the hoteliers 
are alive to the need of '.he'r India!li-
satian in decoration ect. for promotion 
of tourism. 

For Hotel Industry assistance is 
proposed to be given by Government 
as best as We can. Certain provisions 
of the Industrial Finance Corpora-
tion Act have been suitably relaxed. 
The recommendations of the Ho .el 
Standards and Rate Structure Com-
mittee, which repnrted somet me 
back, have been accepted and action 
has been initiated. Classification of 
hotels according to the intern a .ionally 
accepted system will be taking place. 

In oder to remove complaints about 
guides, we have organised courses 
in Delhi, Bombay, Agrn :l'1d Jaipur. 
80 trained guides have been added to 
the existing number of approved 
,uides. A second Guide Training 
Course is proposed to be conducted 
in Calcutta in 1960-61. 

The training of touri,t personnel is 
very important. becguse they are the 
people who come into contact with 
the tourist IIrst. Regular 'raining 
courses. each course last:ng 10 weeks, 
have already started from 1st March, 
1960 for the training of junia.r .. aff 
emp' oyed in the tourist offices of the 
Government of India or the State 
Governments. In each course, nomi-
nees of approved hotels and travel 
allencie. are also invited to partici-
pate. It is hoped that shorter cours-
es will also be run for the staff of ou.-
national airlines. The course consists 

of both theoretical lectures and prac-
tical demonstrations. 

In this connection, I would like to 
refer to the observat,ons made by Shri 
Tariq about sarais. I would like to 
assure him that we are very much an-
xious to meet the needs of home 
tourists and we would like to 
do what we can. But there also our 
hands are tied by IInance. In it per-
haps there is question at p<"inciple 
a so involved. So far it was not ac-
cepted by the Planning Commission 
that the Central Government should 
participate in schemes which are pure-
ly of the na:ure of promotion at 
home tourists. But in the last meet-
ing of the Tourist Development 
Council, it was decided that the Cen_ 
tl"l! should share some expenditure in_ 
volved in these schemes. That parU-
cular recommendation of the Tou.rist 
Development Council is under consi-
deration and we hope due note at 
th's recommendation will be taken 
by the Planning Commission and by 
this House whenevC<" the occasion 
comes. 

Apart from that, there is another 
importan t thing, viz., approval to 
~ l , There were many complaints 
th.t in m.ny c .. es the tourists we.-e 
reported to be cheated by the shop-
keepers. For the informa ~i n and 
guid'lnce of tourists, visiting De hi, 
Bombay, Calcutta, Madras, Agra, 
Jaipur, B'lnaras, Sri nagar, Auranga-
bld, Bhub1neswar, Pu.ri, Bangalore, 
Mysore, D1Tjeeling, Cochin and Bho-
pal ~ have introduced a scheme 
whereby a cerhin number of shops 
de'lJ!ng in jewellery, silks, brocades, 
ivory articlC'", curio, etc., will be 
approved. The owners of these shop! 
will be requi.red to abide by certain 
terms and conditions. They will be 
required to make a cash deposit or a 
b'lnker's guo::tT'lntee for three yeJrs in 
the first instance. In case of any 
comphint of malpractice, the approval 
6lTantr.ri to th'~  WOll1d be withdrawn 
and the security forfeited. 

Wr> are a1c;0 conc;cious of the pro-
blem of beggary. In this connection, 
I would like tn roler '0 the step taken 
bv the Mvs'Il"c Governm£'nt. I am 
told bv the Deputv Minister or Mvsore, 
that be.gg1TY has been banned in that 
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State. Any beggar who enters Mysore 
has to join the work houses. Any 
beggar who h,ppens to enter Mysore 
is shaved, bathed, dressed a!ld put 
in the work house compulsorily. Of 
course, it is essentially a problem for 
the State Governments then Sir, we 
are enjo.ned to have some sort of 
control over the conduct of guides, 
over the conduct of hoteliers, over 
other peop· e who come in con .act 
with the tourists and for that purpose 
we propose to put forward the 
necessary legislation to lay down cer-
tain rules of conduct for the travel 
agent..;, excursion agents 'and guides. 
We propose '0 promote it. The same 
legislation will be able to take ca.re 
of the problem of beggars, the beg-
gars clustering round our tourist spots. 
J hope when the legislat'on comes the 
House will accord its ful: support to 
it. 

We h,ve a regular system of in-
vestiga ion of comphints. I can only 
add that the tourist department with 
all its multifarious activities is, after 
all, a co-o.rdinatng department. 
Further i ~ would now have to look 
after the facilities of tourists who 
want to travel by tourist coaches. So 
far as that particular thing is con-
cerned, I can only say that We want 
to encourJ.ge it. There are many 
other responsibilities also that we 
want to ~ e rt e  Keeping in view 
the enlarged scope of the respons·bi-
litie's, we are scriou:;ly conSidering 
what steps should be .ken to re-
rg~ni' e the whole machinery or 

orgoniS1tion which looks after tou-
rism in this country. 

lIfow I will briefly refer to por: •. 
The traffic handled in 1958-59 was 
28' 75 million tons and for the first 
s'x months of 1959-60 it is 15' 50 mil-
lion tons. The present capacity of 
the major port; is 31 million tons. 
Wi th the completion of the Second 
Phn it is expected to rise to 41 mi:-
lion tons. In addit' on, the minor 
ports WIll be able to cater for another 
1\ million tons. 

Let me now g've some figures about 
the shortfall in expenditure. The 
total provision in the Fi"st Plan was 

Rs. 64 crores. The amount apent 
during the First Plan was Rs. 27 crore •. 
So, the carryover to the Second Plan 
is Rs. 37 crores. Total provision in 
the Seco!ld Plan including the carry 
over from First Plan was Rs. 99 
crorcs. Anloun '. spent during the first 
three year, of the Second Plan was 
Rs. 25 crores. Amount expected to be 
spent during the remaining two years 
of the Second Plan is Rs. 40 crores. 
So, there will be a carry over of Rs. 34 
crores. We are carrying forward that 
backlog. Despite that, substantial pro-
gres, has been made in improving the 
capacity of 'he harbours. 

Then, let me tell you, so far as the 
First Plan was conoerned, our emphas-
is was on works essential for rehabili-
tating the docks and other faci:itiea 
which had suffered serous wear and 
tear during the war years. In the 
Seco!ld Plan we stressed on the re-
placement of obsolescent equipment" 
modernisation of port facilities and 
expansion of port capacity. During 
the Third Plan our objective would be 
to acquire new craft and equipment. 
mechanical handling of coal and ore 
and training works. 

So far as the port of Calcutta is con-
cerned, let me only tell my friend. that 
there are three broad things that we 
can do and they are dredging, river 
training works and free supply of head-
water. Along with that is linkl'!! the 
question of Farraka Barrage. So far 
as dredging is concerned, we employe:i 
Bhagirathi on the Belaribar area, which 
is the most difficult area. Before 1958 
it was not show'ng serious signs pf 
decline. In 1958 it carne to 17.3 ft. 
Therefore, it was reported in the Re-
port for 1958-59. Before that it wes 
not reported at all. I am here rere r~ 

ing to observations of Shri Trdib 
Kumar h h ~i  LeI me assuro h'm 
that we are not at all negligent about 
it. We have done whatever W\'!' could 
do. From 17.3 ft. we have come to a 
little less than 10 ft. or 10 ft. There-
fore, we can say that Balaribar is not 
intractable; we can manage it. We 
have also taken good care to see th.t 
we can get the necessary equipments 
for that. We have already got a cer-
tain number of dredger ... not only sue-
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tion dredgers, to which repeatedly rE-
ference was made. We have got bucket 
dredgers and grab dredgers. We have 
already placed one order for suction 
dredgers. Then, we are going to ac-
quire one other from Holland, which 
is under construction. Apart from 
these two We proposed to place an 
order for a third one too as soon as 
we can. 

8hri Tridib Kumar Chaudhuri: But 
there are 14 bars. We have the shal-
lowest bar. 

8hr1 Raj Bahadur: I will come to 
that also, because we shall have four 
suction dredgers of this type. 

These four suction dredgers would, 
I think, materially increase our capa-
city for dredging. Now we very well 
know that apal't from such suction 
dredgers we propose to place an order 
for a bucket dredger and one grab 
dredger this year and one grab dredger 
early in the Third Plan period. So 
with this addition to our dredging 
capacity, the Port will be able to meet 
the challenge of these "bars, bends and 
bores", an expression which was used 
by my han. friend, Shri Samanta. I 
can also assure him that We have ... 

8hri C_ K. Bhattacharya: The sands 
that have been dredged from one part 
of the river are deposited in another 
and a deeper part of the river. The 
resuJt is that it defeats its object and 
the river gets shallower. 

8hrl Raj Bahadur: That is fully 
known to everybody. In the suction 
dredgers for which we have placed 
oroers now a mechanism has been 
arranged by which the dredged mate-
rial will be deposited outside the 
riverbed and the dredgers are also 
going to be air-conditioned to work 
round the clock. In fact, we 'also want 
to air-condition the Bhagirathi dredg-
er. So this will materially augment 
the capacity of the dredging neet as 
well as the dredging statf. 

8hrl C. K. Bhattacharya: What is 
the need for air-conditioning the 
437 (Ai) LS-I0. 

dredger? Can the dredger not work 
without air-conditioning? 

An Hon. Member: It is techolcal. 

8hrl Raj Bahadur: It is the same 
necessity Which we experience in this 
House. 

8hr1 C. K. Bhattacharya: My appre-
hension is that this air-conditioning of 
the dredger will add to the cost so 
much that you will find it difficult to 
secure them. 

8hri Raj Bahadur: It will give such 
results which will be completeiy com-
mensurate, not only commensurate but 
more than commensurate, with the colt 
thereof. I have got no ioubt in my 
mind that the air-conditioning of these 
dredgers is very essential. They have 
done very good work, particularly, the 
people, the statf and the Commandant 
of Bhagirathi dredger has done admIr-
ably well in meeting a very difficult 
situation. 

So far as training works are concern-
ed, my han. friend cannot say that we' 
have been ignorant about the need of 
them. The Accra Spur has been 
constructed and two bars have already 
been controlled on account of that. 
The Fulta point which i. an expensive 
and a costly scheme-it is a Rs. 5' ~ 
crores scheme-will control four bars. 
I need not mention all those means 
to saVe time. Apart from that the 
question is how to control the Belarl 
bar itself. He particularly knows that 
the research station at Poona is ellgag-
ed on this particular task. '!'hey are 
experimenting. They have got a model 
now. We cannot proceed witheut 
their positive advice in this behalf. 
Whatever advice they give on that 
alone we can proceed because suppose 
we embark upon a particular scheme 
and that happens to be a costly and 
expensive scheme, alter incurriIlg all 
the expense on that ultimately it turns 
out to be useless or worthless then who 
will bear the odium for that? Then 
all han. Members might turn round 
and say, ''Why did you go without 
proper enquiry?" So each and evel')'-
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onc of thesc engineering works which 
arc highly specialised and complicated 
type of works, for each one of them 
we shaH have to go to the research 
station, have them ve\ted and properly 
investigated and the!l and then alone 
we can embark on such schemes. 

So far as the other thing about 
head-water supply 10 concerned, about 
which so much attention is paid, we 
can say that we consider the Farakka 
Barrage scheme to be indispensable, 
vital and inevitable for the port of 
Calcutta. The Government want to 
do it as Quickly as possible. There 
is no difference of opinion about that. 
There should be nO doubt that we 
are in fact doing whatever we can 
do in this behalf. The question Is 
that it is linked up with so many 
other considerations and factors. Thev 
have got to be taken into account. I 
hope that So far as this particular 
step is concerned, I cannot say more 
than the IrrigatiOn Ministry. The hon. 
Irrigation Minister has already sain 
about it. They have declared in the 
'other House. They are taking aH 
possible steps fOr investigation of lh;c 
matter and for taking it up as quickly 
as possible. 

Shrl C. K. Bhattacharya: The 
scheme has been before the Govern-
ment for the last twelve years. 

An Bon. j\fember: Let him finish. 
There are only five minutes left. 

Shrl C. K. Bhattacharya: The 
scheme has been before the Govern-
ment for the last twelve years. 

Shrl Raj Bahador: I will come to 
minor ports and have done with it. 
AH the rest I can place on the Table 
of the Houoe. 

Shrl Barish Chandra Mathur: What 
is there left now. 

Shrl Raj Bahador: There are the 
lighthouses Rnd inland waler. I would 
say thaI the provision was Rs. ~ 
crorel ..... . 

Shri KaUka Singh: It should not 
be a lighthouse. You must be grave. 

Shri lI.aJ Bahadur: .... and the 
schemes have been approved which 
cost as much as Rs. 5,47,60,0001-. It 
can be seen that the Minor Ports 
Department or the orllanisation in 
charge of minor ports has not been 
negligent about this work. Whatever 
allotments they had so far as the 
sanction of schemes are concerned 
they have done it. The State Gov-
ernments h"ve also done well. The 
expenditure incurred during the first 
three years on minor ports scheme la 
Rs. 331·64 lakhs. During the remain-
ing period of the year Rs. 18·36 lakhs 
more will be spent. It will bring thP. 
total to Rs. 350 lakhs. In 1959-60 It 
is expected that another Ro. 35 lakb. 
will be spent on the development" . of 
minor ports. And for 1960-61 Rs. 50 
lakhs. So I can say that we have 
done as best as we could. 

19 hr!!. 

So far as dredger-cum-survey pool 
is concerned, indents have been plac-
ed 'for the purchase of six survey 
launches and steps are bein!! taken to 
flna lise the purchase of dredgers also. 

About the ports on Ratnagiri coast 
may say that I have visited them. 

Therp is demand for every port. W·' 
shall very much like the Bombav Gov-
ernment to tell us which are the 
norts they themselves would like. 
Then we shall have to depend on the 
IPDC. A ppint was made that the 
IPDC report has been delayed and no 
advantage can be taken of it for the 
formulation of the proposals of the 
Third Plan. I can assure the House 
that we shall not allow that to han-
pen. We have already asked the 
committee to go into this and the com-
mittee is itself eager to give its con-
clusions to us bv thl' end of thl. 
month, that is by· 31s1 March. and the 
Ipchnkal dala and slIpporlinl( mate-
rial will be furnished to us later on 
in the monl!) of April. So r can u-
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sure you that whatever conclusions 
the Committee may arrive at the 
Commission will get them in time. 

Now I would like to come to the 
question raised by Shri Thanu Pillai 
and Shri Narasimhan, about Tuticorin 
port, Mangalore port and Paradeep 
port. About Tuticorin and Sethusa-
mudram port we have not forgotten 
them. 

Shrl Mulchand Dube (Farrukha-
bad): It is seven o'clock now. 

Shri Raj Bahadur: I ",ill finish. 

Mr. Speaker: Many han. Members 
seem to be interested In this. 

Shrl R.j 8alaAAur: We shall do aU 
that is possible far Tuticorin and 
Mangalore, and we shall try to pro-
vide whatever finance we can within 
the limitations of the allocations 
made to us for these two ports and 
also for the Paradeep port. With re-
gard to Paradeep the difficulty is that 
the hinterland is not develope<l. It 
has been said that we have not allot-
ted a sufficient amount for it, for road 
or for railWaY. Well, that has to be 
done. With Tuticorin and Mangalore 

Ie advantage is that they are serve.d 
by roads, and good roads. So we are 
not ignorant of the fact that Paradeep 
is a very useful port and can be made 
a very useful port. We shall do what-
ever is possible for it. We see that 
the State of Orissa which is a mari-
time State should not be left without 
a port for itself. And we would like 
that Mysore should have a port for 
itself, a major port like Mangalore, 
and Tuticorin should also be develop-
ed Into a major port, and Para deep 
should also be developed. But th" 
progress on ParadeeI' is bound to be 
limited because of the obvious physi-
cal conditions and lack of develoll-
ment of the hinterland. 

So far as lighthouses are concern_ 
ed they have done verv good wnrk T 
would likp to add n~ word nhDllt 
them, because a l r~e number of tech_ 
nical people are living In such difficult 

places on the coast. There is an is-
land, a rock Island opposite Vengurla. 
There is a lighthouse on the rock. 
For five or six months in the 
year it is not approachable. And 
people who go there have to live 
there for live or sill' months. And 
anybody who Is IIsked to gO there is 
picked up by a crane. I wOjlld like to 
pay my humble tribute to IIlI those 
people, and I would like to thank the 
House for the indulgence shown to 
me. 

would also like to assure the 
House with regard to Inland Water-
ways that we are tryin, our level 
best to implement the recommenda-
tions after fulfilment of the necessary 
formalities in this behalf. 

SIJ.rI JJ,. C. MulUl:k (Kendrapara-
Reserved-Sch. Castes): What about 
the bridge over Brahman! at Kabata 
bund? 

Shrl Raj Bahadur: The bridge on 
Mahanadi and Birupa? Those bridges 
have been sanctioned and will be start-
ed after the necessary formalities 
have been fulfilled. 

I thank the House again for show-
ing me this indulgence. 

Mr. Speaker: Dr. Subbarayan. 

Dr .... Sullbarayan: Sir, I do not 
want to begin to say very much e¥-
cep( to say this that I see I am rather 
on a sticky wicket. And I have a bad 
experience cd. sticky wickets-not In 
the legislative sphere, I admil But 
I shall try an<l do what I can to ex-
plain the position which has made me 
undertake the measures with regard 
to telephone charges which place m,. 
on a sticky wicket! I shall conclude It 
tomorrow. 

Mr. Speaker: The House now stands 
adjourned till 11 A.M. tomorrow. 

19'05 hrs. 

The Lok Sabha thelt adjourned till 
Eleven of thp Clock on Thur .• dall. 
MaTch 24. 1960!ChaitTa 4, 1882 
(Saka). 




